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Q. 0P PAR T : dictol B fere arsiae fdbar s et 3

MR. SPEAKER: You are a very respected and responsible Member.
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3T HABIGA : B ol Tuht arT A YR AsaAa 3| RBaArmer ydor & oiloraior St s So1 & o grablt @ 3, a1 2 Jokwr 3ng2 @ 3| Prof.
Dhumal, you may continue after lunch hour.

The House stands adjourned to meet again at 2 p.m.

13.01 hrs
The Lok Sabha then adjourned for Lunch till Fourteen

of the Clock.

The Lok Sabha re-assembled after Lunch at six minutes past Fourteen of the Clock.



(Mr. Deputy Speaker in the Chair)

MR. DEPUTY-SPEAKER: We will take up Item No. 14. Prof. Prem Kumar Dhumal was on his legs when the House was adjourned.
Now, I would request him to continue his speech.
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MR. DEPUTY-SPEAKER: Do not waste the time. Please sit down.
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Mr. DEPUTY-SPEAKER: Those hon. Members who want to give their written speeches can lay their speeches on the Table of the
House. That will form part of the proceedings. I think Shri Lalu ji will certainly look into your demands also.
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MR. DEPUTY-SPEAKER: Shri K.V. Thangkabalu; please be very brief.
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SHRI BRAJA KISHORE TRIPATHY (PURI): I would like to bring to the notice of Hon'ble Minister of Railways through you for
allotment of additional funds in the supplementary demands for grants for expediting the ongoing Railway development project
and inclusion of new projects which have not been covered in the Railway Budget 2007-08.

Sir, Orissa has been deprived of its rightful due of grants during the last four successive Railway Budget. You are aware
that the two railways zones i.e. East Coast Railways and portion of South Eastern Railways which pass through the part of State
of Orissa are major revenue earners for the Indian Railways. Hence, I will request the Hon'ble Railway Minister through you to
enhance the sanction amount for completion of ongoing Railway Projects in the State and to increase the allotment as follows

Gauge Conversion

Sir, Gauge conversion between Rupsa-Baripada, which will immensely benefit the large chunk of tribal population of the
region has not been adequately provided hence, I would request through you to Hon'ble Railway Minister to increase the
amount to expedite the gauge conversion from Rupsa to Bangiriposi which is very important as it is envisaged as an alternate to
3" |ine between Kharagpur and Tatanagar and made into 2 phases, the first phase a gauge conversion of Rpusa-Bangiriposi and
phase-2 connecting Bangiriposi with either Gorumahisani or Dollbhumgarh, which will subsequently connect to Tatanagar
thereby reducing substantial distance. Nuapara-Gunupur, route gauge conversion may be expedited and extension to be made
upto Therubali and also sanction is needed to provide connectivity to Gopalpur Port.



*The speech was laid on the Table

On Going New Lines

Lanjigarh Road-Junagarh B.G. Rail Link: Sir, this project was sanctioned in the year 1993-94. Rs.100 crores was demanded
for commissioning the section between Lanjigarh Road-Bhawanipatana and commencement of land acquisition from
Bhawanipatana to Junagarh. However, the sanction amount of only Rs. 12/- crore is peanut, hence funds may be provided
adequately for the early completion of the project.

Haridaspur-Paradip B.G. Link: Sir, only Rs.20/- crores has been allotted in the Budget which I would request the
Hon'ble Railway Minister through you to increase in the ongoing supplementary Budget.

Khurda Road-Bolangir B.G. Link: Hon'ble Speaker Sir, only Rs.20/- crores has been allotted, which I would request the
Hon'ble Railway Minister through you to increase in the Supplementary Budget.

Angul-Dubri-Sukinda Road B.G. Link: was sanctioned in the year 1997-98. Due to inadequate allotment of Rs.60 crore
land acquisition has not commenced. This rail link is critical for the steel industries since it will be a feeder link for
transportation of coal to the industries in the Dubri area and iron ore to the industries in the districts of Cuttack, Dhenkanal
and Jharsuguda. The allotment is meager and may be increased in the Supplementary Budget.

Talchcr-Bimlagarh (154 Kms):- Project has been sanctioned in the year 2004-05 and land acquisition work is to be
commenced. Ministry of Railways was requested to allot Rs.100 crores for completion of land acquisition work and
commencement of this project. However, only Rs.15/- crores, has been allotted in the Budget-2007-08, which needs to be
increased in the Supplementary Budget.

Doubling of Existing Railway Lines:

1). Doubling of Khurda Road-Puri: Hon'ble Speaker Sir, this railway line is more then 100 years old and doubling
should be expedited in view of the importance of Puri as an international Tourism point. This is the only railway line
connecting Shri Jagannath Dham one of the four Dhams of the country. The track is already 100% saturated. In the
Railway Budget-2007-08 only Rs.5/- crores has been earmarked, which is inadequate for completion of this project.

Although the survey has been completed since long again it was further announced for survey for 2" Phase work.
However, I request the Hon'ble Railway Minister for sanction of II Phase Work with adequate allotment in the
Supplementary Budget.

Daitari-Bansapani B.G. rail links (155) Kms. Sir, I had requested Hon'ble Railway Minister for doubling of Daitari-Banspani
B.G. Link which is one of the most important projects of the State. It is the lifeline of all the steel plants located in Jajpur,
Dhenkanal, Cuttack, Sambalpur and Jharsuguda districts. This project was sanctioned in the year 1992-93 and is yet to be
completed. Since the Industrial scenario has been changed in the area dramatically and private parities are interested to set up
Steel Plants in a big way. But, no amount has been allotted to this project, although electrification has been announced by the
Railway Minister in his Budget speech. I would request the Railway Minister through you Sir, for allotment for doubling and
electrification of this project in the Supplementary Budget.

Talcher-Samblpur B.G. rail links:- This was commissioned in the year 1998 which has reduced the distance from
Bhubaneswar-New Delhi by 150 Kms. The Ministry of Railways was therefore requested to sanction doubling of Talcher B.G. rail
links and sanction funds for electrification of this route. However, no amount has been allotted in the Budget-2007-08, although
survey for doubling of the project has been announced by the Hon'ble Railway Minister in his Budget Speech. I would request the
Railway Minister through you Sir, for allotment for this project adequately in the Supplementary Budget.

Haridaspur-Paradccp B.G. rail link:- Sir, I had requested Hon'ble Railway Minister for allotment for doubling of Haridaspur-
Paradeep B.G. rail links. It is also requested that doubling of Nirgundi-Cuttack-Ragunathpur which has not been adequately
allotted may be increased in the Supplementary Budget-2007-08. Rahama-Paradeep Rail Line may be completed at the earliest.

For doubling of Titilagarh-Lanjigarh Road, the allotment may be increased. The doubling of Rahama-Raj Athagarh-Barang, 2nd

Bridge on Birupa & Mahandi needs to be increased. The doubling of Cuttack - Barang, Khurda - Barang 3" Line, also needs to be
increased. For doubling Sambalpur - Rengali, Jharsuguda Byepass Railway lines allotment may be increased adequately. The
doubling of Jharsugud-Rengali also needs to be increased. The doubling of Raja Athagarh-Baranga (20 kms) also needs to be
increased. Sir, for doubling of Sambalpur-Titalgarh (182 Kms) and Raja Athagarh-Nirgundi (28 Kms), the allotment is also not
adequate, hence I request to Hon'ble Railway Minister through you to increase allotment in the Supplementary Demands for
grants of the Railway Budget 2007-2008.

Electrification:



Sir, I had requested Hon'ble Railway Minister for allotment of Rs. 100/- crores for the Electrification of the feeder links viz:
Daitari-Banspani B.G. Link, Talcher-Sambalpur-Jharsuguda B.G. Link and Haridaspur-Paradeep B.G. Link. However, sufficient
funds have not been allotted in the present Budget. I would request to the Hon'ble Railway Minister through you for allotment of
sufficient funds for these projects and alongwith, Koraput-Rayagarh electrification project may be sanctioned in the
Supplementary Demands for grants of the Railway Budget-2007-08.

New Lines and Surveys.

Hon'ble Speaker Sir, I would request to Hon'ble Railway Minister through you for expediting the following projects.

a. Conversion & Extension of Nuapada-Gunupur B.G. Rail Link to Theruvali (79Kms.)

Traffic survey was made in March, 1999 for extension of the converted Nuapada-Gunupur B.G. Rail Link to Theruvali with
a favourable rate of return. This extension will immensely benefit flow of import and export of cargo via-Gopalpur Port.

b. Jeypore-Malkangiri (117 Kms.):

This broad-gauge rail link for which a survey report has been submitted to Ministry of Railways forms a part of the most
backward districts of Orissa i.e. KBK area, which has been accorded special status by Government of India for speedy
development. This requires immediate implementation.

c. Talcher-Gopalpur (245 Kms)

The survey report of Talcher-Gopalpur Broad-gauge Rail Link line submitted to Ministry of Railways indicated a favourable
rate of return. The recent thrust of industrialization with setting up of Steel, Power and Aluminum Plants would require a
dedicated Railway link between Talcher to Gopalpur (Special Economic Zone) for export and import of raw material and
finished products.

d) Bargarh-Nuapada-Via-Padmapur (120 Kms):

Survey for this Broad-gauge Rail link was completed with a viable rate of return 18.32% and report submitted to the
Ministry of Railways. Rail infrastructure in Western Orissa is not developed adequately despite a large number of industries
are existing and heavy production of food grains are achieved. This B.G. Rail link will traverse through acutely backward
areas of the State, and will ensure economic development.

e) Puri-Konark (35 Kms.) : Puri attracts thousands of pilgrims due to temple of Lord Jagannath. The famous Sun Temple is
located at Konark. This monument is famous throughout the world and thronged by visitors from domestic and abroad.
Considering these a survey was completed for construction of New B.G. Rail Link
between Puri-konark on the year 1997. This link will facilitate visits by the tourists
and pilgrims to the last link of the golden triangle.

For Bargarh-Nuapada-Via-Padmapur (120 Kms) and Puri-Konark (35 Kms.) though for detailed survey has been
announced in principle , no steps have been taken in this regard so far and now also no funds have been allocated in the
Current Budget for these two projects.

(f) Gopalpur-Rayagada (282 Kms) :

All Bauxite deposits are located in Rayagada and Kalahandi area. Recently, Government of Orissa has signed number of
Memorandums of understanding (MOU) for setting up of Aluminium industries for production of Alumina and Aluminium.
Sanction for a survey is imperative to cater to the traffic that will be generated.

(9) Jaleswar-Digha (40 Kms):

Digha is a popular beach resort, which will be connected from Tamluk. It is necessary that a survey be sanctioned from
Jaleswar to Digha a stretch of 40 Kms. so that the vast areas in Bhogarai and Jaleswar Block can be connected. Although
this project has been announced, no funds have been allocated.

(h) Jajpur Keonjhar Road-Jajpur (30 Kms.):



Biraja Khetra at jajpur Town is a famous place of Piligrimage in India at Par with Dwaraka and Kasi. A large number of
pilgrims visit this area regularly. The Ministry of Railways is requested to sanction a survey for extension of the East Coast
Railway line from Jajpur-Keonjhar Road to Jajpur.

(i) Gorumahisani To Buramara (35 Kms.)

Work is in progress for gauge conversion of Rupsa-Bangiriposi N.G. Rail Link. A survey may be sanctioned for linking
Gorumahisani on Tata-Badamapahar B.G. Rail Link to Buramara on Rupsa-Bangiriposi Rail Link.

(j) Badampahar To Keonjhar (70 Kms.)

A survey needs to be sanctioned between Badamapahar to Keonjhar which shall link the rich iron ore area with Tatanagar.

(k) Sambalpur-Berhampur via Birmaharajpur (408 Kms.)

Presently a direct rail link from Western to Southern Orissa is not available. Transportation of goods and passengers is
circuitous having to move via Raipur-Vizainagaram or the East Coast Rail Link.

(I) Bolangir-Nawapara (159 Kms.)

Bolangir and Nawapara are extremely backward district of Orissa, covered under the KBK districts, which has been
accorded special status by Government of India. Availability of Railway infrastructure shall lead to economic growth.

(m) Banspani-Bimlagarh (80 Kms.)

Keonjhar and Sundargarh districts are iron ore hub of Orissa. With rapid industrialization a network of railway links shall
cater to the transportation requirement of that area.

(n) Berhampur to Phulbani (169.8 Kms.)

A preliminary Engineering-Cum Traffic Survey was conducted in 2003. Phulbani is one of the extremely backward districts
of Orissa, though endowed with large deposits of Granite, Graphite, Quartz, Manganese and Bauxite. Sanction of requisite
funds may be made for commencement and completion of the project.

The following extension and introduction of New Trains may be introduced.

Hon'ble Speaker Sir, I would request to Hon'ble Railway Minister through you for extension and introduction of New Trains

Super-fast Express from Sambalpur to Allahabad:

There is no direct train from sambalpur to Allahabad in order to meet the growing demand of traffic from Western Orissa.
Introduction of a new train from Sambalpur to Allahabad Via-Ranchi and Gaya will enable the people of Western Orissa to Visit
important places of pilgrimage.

Inter City Express between Koraput and Rourkela Via-Rayagada.

The Raipur-Vizianagram-Koraput-Kirandul B.G. rail link passes through the most backward areas of the State like Koraput-
Bolangir and Sundargarh. An Inter City Express linking Rourkela with these areas of this State will give the much needed impetus
for business and commerce of the area.

Express Train from Titilagarh to Puri, Via-Sambalpur:

Presently there is no direct train from Titilagarh area to cater the needs of Western Orissa. Introduction of Express Train
on this route will provide relief to the people and also ensure emotional, social integration with costal Orissa.

Express Train from Visakhapatnam to Howrah-Titilagarh, Raipur & Bilaspur:

The area from Visakhapatnam to Titlagarh is backward and requires additional train services to ensure increase of
commerce and trading with neighboring States.

New Puri-Hyderabad Express and and New Puri-Chennai Express



There is no direct Train Link from pilgrim centre of Puri famous for Lord Jagannath to South India. Two direct trains from
Puri-Hyaderabad and Puri-Chennai will fabulously benefit pilgrims of South India and people of Puri and Orissa.

Express Train between Baripada and Visakhapatnam Via Balasore, Bhubaneswar and Berhampur.

Baripada the district Headquarters of Mayurbhanj is now connected on the Board gauge system of Indian Railways. It is
necessary to provide a direct link with Southern Orissa as of the Passenger amenities.

Express Train from Gandhidham to Puri.

Orissa continues to provide human resources for industries in Gujurat. A large number of Qriyas are working in various
part of Gujrat. An express train may be provided from Puri to Gandhidham via Vizainagram.

Express Train from Keonjhar to Howrah

Keonjhar district has been connected in the Daitari-Banspani BG Rail link. A large number of the tribal population shall use
the direct link for trade and commerce.

Super-fast Express from Puri-Jaipur.

There is no direct train service from Puri to pink city of Jaipur. Introduction of a Train Services from Puri-Jaipur, Via-
Sambalpur, and Raipur will enable tourists and pilgrims from Central and Western India to come to Orissa and this service will
immensely benefit people of western Orissa., although Jaipur-Bilashpur Express Train has been extended to Bhubaneswar.

Express Train from Barbil to Vishakapatnam via-Kenojhar & Bhubaneswar

The BG rail link between Banspani-Daitari is expected to be commissioned very soon. Keonjhar and Jajpur districts are
undergoing rapid industrialization. Introduction of a train from Barbil to Vishakapatnam will facilitate movement of passengers
and shall also be used for trade and commerce.

Express Train from Baripada to Howrah

Narrow gauge section between Rupsa to Baripada has been converted and commissioned. In order to strengthen the
traditional link of the people of Mayurbhanj district with West Bengal and meet the aspirations of the people of that district,
Ministry of Railways is requested for introduction of an express train from Baripada to Howrah.

Intercity Express Between Jharsuguda and Bhubaneswar

The industrial scenario is fast changing with the large number of steel plants located in Jharsuguda and Sambalpur
districts. Inadequate train services is a serious impediment for people of that area. Ministry of Railways is requested for
introduction of an Inter-city Express between Jharsuguda and Bhubaneswar.

Super fast Express between Rourkela to New Delhi.

The industrial and mining area of Sundargarh and Jharsuguda district are sparsely connected to New Delhi. Introduction of
a direct train will be immensely popular facilitating travel of passengers from these districts.

Direct Train between Bhubaneswar-Chandigarh-Kalka

A large number of people of Orissa are employed in defence services and allied sectors in Himachal Pradesh, Haryana and
Punjab. A super fast express may be introduced from Bhubneswar to Chandigarh, which will also encourage tourism between
Orissa and Himachal Pradesh.

Raigarh-Gondia Intercity Express to Jharsuguda
Extension of this train shall provide a direct link from Vidarbha region to Western Orissa.
Bilaspur-Raigarh passenger to Jharsuguda

Extension of this train will facilitate movement of passengers to a major part of Chattishgarh.



Extension of Janshatabdi Express between Howrah and Barbil to Keonjhar

Daitari-Banspani BG rail link is expected to be commissioned very shortly. Keeping in view the aspirations of the people of
Keonjhar and to facilitate connectivity for trade and commerce this train may be extended up to Keonjhar.

Request was made for introduction of a Shatabdi Express from Puri to Paradeep. I would request Hon'ble Railway Minister
through you to expedite and implement these passenger amenities.

The Garib Rath introduced Bhubaneswar-Ranchi may be extended to Puri Jagannath Dham for the convenience of the tourist.

Introduction of EMU Services:

Hon'ble Speaker Sir, the electrification work between Kharagpur - Bhubaneswar is in progress and stretch of 200 kms
between Palasa to Bhubaneswar has been commissioned. Ministry of Railways is requested to introduce fast Moving EMU Trains
from Puri-Palasa and Puri-Balasore to cater to the need of passengers of Puri-Khurda Road-Bhubaneswar and Balasore. I would
request to Hon'ble Railway Minister through you for introduction of these EMU Trains for the benefit of the passengers.

Extension of Trains.

The Ministry of Railway has introduced and Express Train from Sambalpur to Raipur this may be extended to Puri as this
will facilitate a direct link between the capitals of two States. I would also request you that existing Hirakund Express from
Nizamuddin to Bhubaneswar which, has been extended up to Visakhapatnam considering its long distance, provision of pantry
car may be made, introduction of Three tier AC and the frequency should be increased from 3 days in a week to daily service.
The Hirakund Express may be provided with more coaches in order to cater to the requirement of passengers from Palasa,
Berhampur, Chhatrapur and Balugaon.

Visakhapatnam-Nizamuddin Express Train may be increased from daily to 3 days in a week to cater the need of
passengers traveling from Western Orissa to the capital of India. The frequency of New Delhi-Bhubaneswar Rajdhani Express may
be increased from 4 days to 7 days in week. In remaining three days the Rajdhani Express may run Via-Samabalpur, Rourkela
and Ranchi. The frequency of Puri-Ahmedabad Express Via-Sambalpur and Vizianagaram may be increased to facilitate journey
of large number of workers from Orissa employed in Gujrat. It is requested that the frequency of this train Via-Sambalpur may
be increased to thrice a week and via-Vizianagarm to four days in a week. The frequency of Bhubaneswar-Kurla Express may be
increased to three days in a week. This train is immensely popular by passengers traveling from Western Orissa. Frequency of
Puri - Tirupati Express which is running once in a week may be increased to daily service and the time span may be reduced from
28 hrs to 24 hrs in the interest of general public . Since large number of fishermen folk are visiting Puri and have business
connections, the Puri-Tirupati Express may be having an additional stoppage at Tuni' Railway Station under South Central
Railway. Coramondal Express may be stopped at "Guddur station" for the convenience of general public.

Establishment of passenger halt at Indrayumna, Puri.

Request was made to Railway Ministry that a passenger halt at Indradyumna near Puri under Khurda Road Division may be
established. The Railways had conducted a survey and asked for certain information. Necessary information has been provided to
the Railways and the proposal is a financially viable one, however, no progress has been made so far in this regard. The
necessary of sanction for establishment of a passenger halt at Indradyumna has not been accorded in the budget 2007-08.

Passenger amenities:

Hon'ble Speaker Sir, Ministry of Railways was requested for increase in passenger amenities for Orissa with the creation of
East Coast Railway and with establishment of its Headquarters in Bhubaneswar the expectation and aspiration of people of Orissa
for better infrastructural developments of the stations has been increased. The Ministry of Railways was requested to improve
passenger amenities at Puri, Titlagarh, Rayagarha, Raigarha, Koraput, Kessinga, Chattrapur, Balugaon, Jaleswar and Balangir
Stations. The Ministry is also requested to further increase computerized network for reservation at Baragarh, Sakhigopal, Kuhudi,
Kalupadaghat, Chhatrapur, Hirakud, Khariar Road. Jaleswar and Soro Stations of Orissa. Janakideipur Railway Station under
Khurda Division may be developed as a full-fledged Railway Station to cater for a large chunk of people. The 214 down and 213
up Puri- Cuttack passenger train the only train which is helping the service holders, may be provided with additional coaches as
the number of commuters have increased causing immense difficulty to the passenger.

Introduction of Pantry Car-

Some long distance trains originating from Bhubaneswar-Puri are not provided with Pantry Services. Ministry of Railways is



requested that pantry car services for Bhubaneswar-Bangalore Express (8415/8416). Bhubaneswar-Kurla Express 1045/1046 and
Puri-Tirupati Express (8439/8440) may be provided. Necessary provision for funds in this regard may be made in the in Budget
2007-08.

Coaching Terminals:

Hon'ble Speaker Sir, Orissa has only one coaching terminal at Bhubaneswar, which is land locked and inhibits expansion.
This terminal should be expanded in order to accommodate more number of Trains. The Coaching Terminal at Puri has been
closed. Hon'ble Speaker Sir, I would request to Hon'ble Railway Minister through you for setting up of coaching terminals with
revival of one at Puri and in order to accommodate more number of trains. Proper coaching terminals may be developed at
Berhampur, Sambalpur and Koraput.

Hon'ble Speaker Sir, I would request the Hon'ble Railway Minister through you to kindly increase the allotment in the
Supplementary Demands for grants of the Railway Budget 2007-08 for completion of ongoing railway projects in the State of
Orissa which will fulfill the expectation and aspiration of the people of Orissa and culminate in economic growth and prosperity of
the State.

SHRI K.V. THANGKABALU (SALEM): I am really thankful to you for giving me an opportunity to participate in the discussion on
Supplementary Demands for Grants (Railways).

Railways are one of the very important areas and Departments which connect all our people irrespective of caste, creed and
religion. Likewise, I compliment hon. Lalu ji for the remarkable achievement made by him. An earning of more than Rs. 20,000
crore was made. We are proud of him. The commendable work under his leadership was appreciated by one and all, by this
august House and by every Indian. Today, under his leadership, Railways have done much more good work in almost all the
areas of our country.

I come from Tamil Nadu. The long-pending demand of our region, namely, Salem Division was approved and it was
announced by the hon. Railway Minister Lalu j/ in the Supplementary Demands for Grants of 2005-06. We, the people of Tamil
Nadu, our Chief Minister, our political party leaders of UPA and leaders of all other parties were supported and we are joyful
about that. Subsequently, the hon. Minister, Lalu ji appointed a Committee and the Committee went into the whole gamut of the
affairs to finalise the Division. After one year and three months, under the chairmanship of one Mr Bhola Singh, they gave a
report to the Railway Board. Under the leadership of Lalu ji, it was very thoroughly gone into; and he took a conscious decision
of forming the Salem Railway Division.

Sir, we are thankful to him for allocating Rs. 20 crore for the development of Salem Railway Division. There have been
some problems with regard to jurisdiction and with regard to commercials. A hype was made by my colleagues from the Kerala
side. The other day, my hon. colleague, my good friend Shri Krishnadas, while raising the issue said that without any rhyme or
reason or without any manner, without considering their interest, the Division was carved. It is not so. I want to make the
records straight. Under your leadership, you have done the best judgement. In fact, while doing it, we, Tamil Nadu people, were
aggrieved that we were not getting the rightful choice with regard to the commercials. Actually the Palakkad Division is having an
earning of Rs. 607 crore, out of which Salem is getting only Rs. 272 crore.[r15]

We are left with 40 per cent and they have 60 per cent. With regard to route kilometers, we are actually getting only 544
kms whereas they are getting 509 kms. If any rationale is there, we are ready to talk to them and sort it out. I would like to bring
to the kind notice of the hon. Minister of Railways that he has taken a number of steps, he has talked to the MPs from Tamil Nadu
and Kerala and also to the leaders of both the States, and after that only he has taken this conscious decision and announced in
this House. Sir, I am appreciative of your bold steps and your information on the other day that after consulting both the States
only, you have taken this decision. It is true.

While translating it into action, now the hon. Minister of Railways has earmarked Rs. 20 crore for the development, the
work is going on and we are eagerly waiting for the hon. Minister of Railways to come and inaugurate the Salem Division along
with our Chief Minister, Dr. Karunanidhi. This is what we want.



Sir, the income from Palghat that we get is Rs. 607 crore, and Tamil Nadu should get an equal share of it at least. We are
getting less amount in the income of commercials. While demarcating the areas also, we are not having any part of Kerala. In
fact, we, the people of Tamil Nadu, have given, in the Palghat Region, more than 120 kms for their benefit. Likewise, in the
Trivandrum Zone, 180 kms from Kanyakumari and Tirunelveli areas have been given. We are not parochial. We are not partial.
We are interested in the nation as a whole and we want the Railways to do their best and at the same time we want to help our
brothers and our people too.

Sir, the hon. Minister of Railways, on the other day, made an announcement that both the Chief Ministers of Tamil Nadu
and Kerala should meet, discuss and sort it out. There is no issue at all. The hon. Minister of Railways has taken a conscious
decision after going into the Report of Shri Bola Singh. The Board has agreed with it and then the hon. Minister of Railways also
had approved it. The hon. Minister of Railways has approved the project and announced it in the Parliament. After approving it
and after allocating the required amount for the formation of this Salem Division, where is the question of reopening this issue,
and where is the question of asking both the Chief Ministers to meet?

The other day, the hon. Members from Kerala made a demand that both the Chief Ministers of Tamil Nadu and Kerala to
meet, and it is not a justifiable demand. If they are aggrieved, then they should ask. They are not at all aggrieved. The aggrieved
party is Tamil Nadu only. Actually they went to the Supreme Court. The hon. Supreme Court, in its judgment, very categorically
said that the request of Kerala is not justifiable and it is an administrative matter. The hon. Minister of Railways has taken a right
decision. The Supreme Court has also said that the decision of the Railway Minister cannot be questioned in the court of law. This
is the judgment given by the hon. Supreme Court. That is the position. Now, there is no need for the Chief Ministers of Tamil
Nadu and Kerala to meet again and again.

Sir, the hon. Minister of Railways is one of the senior most leaders. He has taken the decision and we welcome his steps
and support him. We once again make a request to the hon. Minister of Railways to come to Tamil Nadu along with our Chief
Minister of Tamil Nadu to inaugurate the Salem Division without any loss of time. This is our demand.

The hon. Member of Parliament from Coimbatore, the CPI Member, has written a letter to you also in this regard. The
people of Coimbatore are not willing to negotiate on this issue and they do not want to give anything to Palghat. Their agitation
is going on. Last time, our Chief Minister and all of us went to the rescue of the people of Kerala. We do not want any people
from Kerala to get affected. ...(Interruptions)

SHRI LALU PRASAD : You raise another point. You are always talking about only one point. ...(Interruptions)

SHRI K.V. THANGKABALU : Sir, we want peace to prevail. We do not want any unnecessary things to happen. That is why, we
want to support the Ministry of Railways. We do not want agitations. We want solution and we want peaceful negotiations. We
want the support of the hon. Minister of Railways and with his support, the people of Tamil Nadu and Kerala should live
peacefully. That is why I request you, Mr. Laluji.

SHRI LALU PRASAD : Sir, he is giving his speech and speaking about Salem Division, in the absence of the hon. Members of
Kerala...(Interruptions)

SHRI K.V. THANGKABALU: No, Sir; they are my friends. I am not opposing their demand for zone. Laluji, they are also not
opposing Salem Division. You know that. Mr. N.N. Krishnadas had very clearly said that they are not opposing Salem Division.
But they have got some problem, and that problem can be solved by you.

MR. DEPUTY-SPEAKER: You are from the ruling benches.
...(Interruptions)

SHRI K.V. THANGKABALU : Sir, now, I would raise certain points with regard to my Constituency. We want Salem as a model
station. That was my request since last more than 20 years. This demand should be considered. In the Southern Railway, except
Salem, all other places are included. Kindly include and make Salem as a model station. This is the central place for nine districts.
That is why I am asking for it to be a model station.

Sir, I am requesting to provide the ROBs in the important areas of Salem district. Thousands of buses, trucks and lorries are
plying daily through Muttampatti Gate, Ayodhyapattinam, Salem-Mulluwadi Gate, Ponnamapel Gate and Sivadhapuram, which are
all very important areas. Also lakhs and lakhs of people are moving through these areas daily. If the traffic is disrupted and
closed, they are held up there and they have to wait for more than one hour. This problem should be immediately attended to.
That is why, I would request the hon. Railway Minister to order, at least, two to three ROBs this year, and the same number of



ROBs during the next year also. You have given more than 37 ROBs in Tamil Nadu. We welcome that.

Likewise, a number of railway projects are pending in Tamil Nadu. I would request that all these projects may be cleared.
Salem-Virudhachalam project is on. They should speed up the work there and see that it is completed in time. It was decided to
be completed within three months. We want you, Mr. Railway Minister, to come and inaugurate it.

Sir, a new line for Salem-Karur is a long pending demand. It has been pending for the last 26 years after the approval. We
want enough money to be earmarked for this project so that the work can be started. If it is done, at least, three districts are
going to be connected by this line. It is an industrially developing area. A lot of industries are coming up there. Therefore, we
want your support in having a new line there.

Finally, Mr. Minister, Sir, I would request you that instead of asking both the Chief Ministers of Tamil Nadu and Kerala, you
yourself please do come to Tamil Nadu; and along with the Chief Minister of Tamil Nadu announce opening of the Salem
Division. With these few words, I support the Supplementary Demands for Grants (Railways).
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All over the country, in some of the Railways, underpasses are necessary. In regard to the underpasses - it has also come up
while discussing with the hon. Minister - the expenditure should be shared by the State Government. Then the same question will
arise as to how the State Government will share the fund for the underpasses. Sometimes these underpasses are necessary for
the social reasons.

Therefore, I urge upon the hon. Minister for construction of underpasses where widening is required. Where new underpasses
are required, the Railways should come forward with the funds so that they can be constructed by the Railways themselves.

Sir, my last point is regarding the problems of the hawkers. Many a time we have discussed the problems of hawkers. safere s uz
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MR. DEPUTY-SPEAKER: Hon. Members, I want to make, once more, a request that I have a very lengthy list of Members who
want to take part in this discussion on Supplementary Demands for Grants of Railways. So, I would request that you should be
very brief. I have a list of 70 Members who want to speak on Supplementary Demands for Grants of Railways.
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SHRI BIKRAM KESHARI DEO (KALAHANDI): Sir, can I lay my speech?

MR. DEPUTY-SPEAKER: Yes, you can.
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15.18 hrs (Shri Mohan Singh in the Chair)
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SHRI BIKRAM KESHARI. DEO (KALAHANDI): At the outset it is futile to oppose the Railway Supplementary Demands of Grants
moved by Hon. Shri Lalu Prasad Yadavji , but at the same time I have to oppose as the State of Orissa since last 60 years of
Independence have been neglected in the sector of Railways. Though a naturally rich state, the resources had not been fully
utilized due to lack of railway network besides the promises Laluji had made when he became the Railway Minsiter that he would
take railways to far flung areas of the country where the people had not seen rail enginee. This announcement of the Hon.
Minister has not seen the light of the day. Though by his administrative ability he has been able to turn around the financial
structure of the railways and make it a profitable establishment . Therefore, I would like to site certain problems of the railways
in my constituency i.e. Kalahandi. Firstly, the expeditious execution and completion of the Lanjigarh Road to Junagarh should be
completed at the earliest and further survey from Junagarh to Jeypore should be conducted which was done previously done in
1965 during the tenure of late Shri P. K. Deo, M. P,Lok Sabha. As this line will not only open up the Koraput and Nawarangpur

Districts and join it with K. K. line which connects Belidila mines with Vishakhapatnam port. So, I hope the Hon. Minister will have
adequate funds for take up the survey immediately . Besides, the Railway line should be doubled from Titlagarh to Raipur
Junction which has six steel plants in its route and connects the Vishakhapatnam port. So to develop port connectivity between
the steel plants and aluminum refineries will not only make this line profitable freight line for the railways.
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Beside my demand is that the super specialist hospital be made in Kesinga. And at last, I request and I have requested
number of times to the Railway Ministry so as the DRUCCs and ZRUCCs have recommended the Samata Express running between
Vishakhapatnam to Nizamuddin which is running thrice a week may be made daily as a lot of commuters and labourers coming
to Delhi and are involving in the development of Delhi (Train No. 2807 and 2808) . Vishakhapatnam Nizamuddin Swarna Jayanti
Express should run through Raipur, Rayagarha which is now running through Kazipet. Facilities like various amenities to the
passengers specially in the waiting rooms , toilets should be international standards and 1st Class AC services is not there from
Raipur to Vishakhapatnam which are two major cities of Chhatisgarh and Andhra Pradesh and investments worth Rs. 2 lakh
crores, in the field of refineries, aluminum, bauxite mining is coming up in between these two major stations and a lot of top
executives are travelling who are entitled for 1st Class AC fare and as air connectivity is poor where the projects are corning up.

I congratulate Shri Lalu Prasad Yadav that he has allowed the ICL headed by Shri Kapil Dev to be allowed to play in the
railway stadiums as it will not only generate revenue for the railways from sponsorship of cricket matches which will be held
there, and develop cricketing talent.
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SHRI SUGRIB SINGH (PHULBANI): Sir, I rise to participate in the discussion on the Supplementary Demands for Grants
(Railways). I would be thankful to the Ministry of Railways if the Ministry looks into some of the demands of my State and
allocates the required money for the development of the Railway sector.

Orissa is one of the few States in the country with substantial natural resources, plentiful minerals and long coastline of
480 Kms. with potential port sites. However, the State has lacked development in the past due to absence of adequate
infrastructure. The railway route length in Orissa is 2340 Kms only. Against the national average of 19 Kms/1000 Kms. Orissa
has an average of only 15.03 Kms. In the past it has not been possible to harness abundant mineral resources like coal, iron ore,
lime stone, bauxite, manganese, quartz, graphite and dolomite due to non availability of railway infrastructure. However the
changing socio-economic environment in the State requires speedy development of transport infrastructure in the form of major
rail links, doubling, electrification etc.

Since 2002-2003, the State is undergoing a positive change in industrialization. A large number of MOUs have been signed
for setting up of steel plants and aluminum/alumina plants. Leading entrepreneurs like POSCO, ESSAR, TATA, JINDAL, BHUSAN
have decided to set up Steel Plants in Orissa. Recently, Govvernment of Orissa has entered into an MOU with ARCELOR-MITTAL
for a Steel Plant in Keonjhar district with a capacity of 12 MTPA. It is expected that by 2016 the additional generation of traffic
shall be 200 Million Tons.

Recently, Government of Orissa has also signed 10 MOUs for Independent Power Plants to generate 11,000 MW. Such
rapid industrialization would require special attention for development of infrastructure. In the port sector Government of Orissa
has signed Concession Agreement for development of Dhamra and Gopalpur to all-weather ports of international standards. A
MOU was signed by the Government of Orissa on 18.12.2006 to develop Subarnarekha Mouth (Kirtania) to an all-weather port.

The Ministry of Railways has sanctioned six new BG Rail Links, eleven doublings and two gauge conversions along with
electrification projects in order to cater to this traffic. This changing scenario would require heavy investment from the Ministry
of Railways for completion of the sanctioned projects as well as sanction of new lines, surveys and electrification etc. All
sanctioned projects should be completed in five years.

While, seeking increased allotment of funds for the railway projects Government of Orissa along with RVNL is exploring
the possibility of forming SPVs for viable railway projects in the State. The Shareholders Agreement for Haridaspur-Paradip BG
Rail Link has been finalized. Government of Orissa has facilitated formation of SPV for Angul-Dubri Sukinda Road. It is
exploring the possibility" of forming a SPV for extension of Nuapada-Gunupur Rail Link to Themvali. The operating ratio of East
Coast Railway since its formation has been one of the lowest in the Indian Railways. However, expansion of jurisdiction of East
Coast Railways is a necessity for better coordination and facilitation of bulk customers.

FHIUfET FBIGRT ¢ ANy arb! o @3 & dim)

SHRI SUGRIB SINGH : Ministry of Railways is requested either fo extend the jurisdiction of Sambalpur division to include(a)
Jharsuguda-Barsuan-Kiriburu (b) Rourkela- Nuagaon (c) Jharsuguda-Himgiri or to create a new division with the headquarters at
Rourkela or Jharsuguda with jurisdiction as mentioned above under the East Coast Railway, Likewise, the jurisdiction of East
Coast Railway may be extended to include Banspani to Padapahar section and Bhadrak-Laxmannath Road section in Khurda Road
Division.

WMafer ABkGRT: 3@ MU 2WE B

SHRI SUGRIB SINGH : There are several schemes for extension of the roads and the new projects like in my Parliamentary
constituency, namely Phulbani which is a tribal area. I would like to request the Ministry of Railways to consider completing the 8
new connection roads and connect it with a railway line. Traffic survey was conducted in 2003. Phulbani is one of the extremely
backward districts of Orissa with large deposits of graphite and other minerals. The district also has various forest products like
Kendu leaf. This area should be given priority and sanction should also be accorded for these projects for which I would remain
thankful to the hon. Minister of Railways, Shri Lalu Prasad Yadav.

U IBIG: SRae, dieror ardl &t Ikdt aga ot 2 sfie &l Siedl 331 a6 @1 WA Dol 3, SARM S AeTHRT A= Juen i awber donl ais
331t oft Saroma 8 & 1t Aroroflr A A aele wEeN @5 agd U I Ul @i @) @aol @ WEE B3|



SHRI SURAVARAM SUDHAKAR REDDY (NALGONDA): Sir, I would like to make only a few points. The Indian Railways has one
of the biggest networks and one of the most effective and efficient networks in the world. But a lot of things need a change in the
Indian Railways. There has been a growth of the Railways since Independence, but the growth has nonetheless not been at a fast
pace. There is also imbalance in the growth. Backward areas should be given priority in development over those so called 14 per
cent return criteria in laying new lines in different areas. There is a very long process for laying of new lines. Firstly, a proposal
has to come, then there would be detailed survey, then there will be financial viability survey and finally there will be acceptance.
Again, the money allocated is only a few lakhs of rupees or a crore or two. Even the proposals that find acceptance do not fructify
for decades together and lines are not laid owing to lack of funds. The Planning Commission should take those projects very
seriously and a large amount of money should be given to the Railways for a faster expansion of its network. We boast of a
growth rate of 9.3 per cent in the country. [R23] If we accept that 15 or 20 per cent growth rate is there in the Railways, this
growth cannot withstand in the general economy.

Regarding air traffic, there is a big competition now. It is surprising but because of the new private airlines coming into the
field, air travel has become cheaper. Our hon. Railway Minister, Shri Lalu Prasad, has given some concessions by reducing the
charges for the first class and AC also. But, in that way, the railways cannot compete with the airways.

There is a need for faster trains. India is a big country and the travel from one corner to another including the goods
traffic is taking 36 hours to 48 hours. For somebody to travel from Kerala to Delhi, it takes almost two days. It takes even three
days in some trains. We need bullet trains like those in Japan where travel is very fast. The speed is more than 150 to 200
kilometres per hour. Such trains are needed to be introduced in India. That needs a lot of change in infrastructure. A lot of
money is to be put into. Otherwise, this growth rate will not sustain and the Railways cannot withstand the competition with the
air traffic.

Besides these things, I would like to appeal to the Railway Minister on two issues. By and large, public sector is being kept
up. The wages and salaries are good enough now. But there is a very serious concern regarding the railway canteens that are
getting privatised in the recent period. Big monopoly companies are coming in the name of supplying good and healthy food and
all that. Several thousands of small vendors who sell tea and food in the railway platforms are getting unemployed. There is no
necessity for big companies to take over the whole division. Some big railway stations can be modernised and there, some
companies can come up in competition. But the whole canteen should not be privatised.

In the recent period, I am surprised to find outsourcing. Why should even the beds that are given in the AC compartments
be privatised? This can be done by the railways. This is all due to privatisation and globalisation. I am afraid that by this way,
railways are getting privatised. This should not be allowed. The public sector enterprises should be in the public sector and more
and more people should get employment at the same time so that the railways will run profitably.

I would like to appeal to the Railway Minister on a few things. Railways are a symbol of national integration. The development of
railways should be a balanced development. Definitely, there will be high pressure on the Railway Minister to develop his own
State and their own constituency also. We have witnessed unprecedented differences between our colleagues of different States in
Parliament about new divisions and new zones and all that. It is true that railway divisions and zones are not formed area-wise or
State-wise. But keeping in mind the demands of the different States, the railways should think of a new method which is more
reasonable. Taking decisions area-wise is not parochial. It need not be taken in a narrow manner. It is the urge for the
development of the local area. There is justification in demand that their area should grow. When there is a zone in the
constituency of important people in the Railway Ministry, why cannot people of different States demand that there should be new
zones and new divisions in their area?[MSOffice24] This should be kept in mind and a more reasonable method for distributing
the zones and divisions should be found out.

[MSOffice25]

In Barauni, which is in Bihar, and in Nandalur of Cuddapah District of Andhra Pradesh, and in many other places vast railway
property is available. I am told that in Barauni anti-social elements have occupied large chunks of land. They should be utilised
properly by the Ministry of Railways. Places like Barauni and Nandalur, where there was a locoshed, should be developed. There
is a demand for wagon building unit at Kazipet in Andhra Pradesh for a very long time. I appeal that this should be taken into
consideration.

The second phase of the MMTS in Hyderabad, which has a population of sixty lakhs, where the State Government has agreed to
give two-thirds of the amount that would be spent, the work should be expedited and the Ministry of Railways should sanction it.
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SHRI M. APPADURAI (TENKASI) : Sir, I would like to bring to the notice of Hon. Minister of Railways some of the demands
based on the needs felt for long by the people of my constituency while I take part in this discussion on Supplementary Demands
for Grants for the Railways.

At the outset, I would like to thank heartily your kind gesture of making Pothigai Express running between Tenkasi and Chennai
a daily train paying heed to the long pending demand from the people of my Tenkasi constituency. At this juncture, I would like
to bring to your notice that the 7 kms. long gauge conversion work between Tenkasi and Shencotah has been completed. I would
request you to complete the formalities like inspection and so on and to run the Pothigai Express between Shencotah and
Chennai soon.

Considering the fact that Courtallam attracts foreign tourists and also VIPs and dignitaries apart from inland tourists from
several parts of the country, I urge upon you to provide a first-class AC compartment to Pothigai Super-fast Express Train.

I would also like to urge upon you to take up the rail over bridge work at Tenkasi. There is a need for an ROB near Puliyarai.
Everyday, about thousand lorries and trucks carry loads of goods to and from between Tuticorin Port and places in Kerala like
Kollam and Thiruvananthapuram. This has resulted in congestion and making NH-208 a very busy road. This has resulted in
making the 'S' bend, near there, an accident prone area. Hence, the people of my constituency have been taking up with the
Railway Authorities to construct immediately an ROB in Quilon-Thirumangalam National Highways No.208 at Puliyarai in Nellai
District, Tamilnadu.

* English Translation of the Speech laid on the Table in Tamil.



I would like to draw your attention that a feasibility study was conducted near 'S' bend in NH-208 for the construction of
ROB and the General Alignment Drawing along with Feasibility Study Report has been sent to the Southern Railway
Headquarters. It has been estimated that the cost of the project shall not cross Rs.16 to Rs.18 crores. Hence, I would like to
impress upon you that necessary action may be initiated to construct a ROB at Km 83/10 at Puliyarai which will greatly benefit
both the Kerala and Tamilnadu while contributing to the economic growth of these States. The parking charges at Tenkasi railway
station may be reduced from Rs.200 and Rs.2,500 to Rs.100 and Rs.500 for two wheelers and four wheelers respectively. This
has to be done considering the fact that an increase in the arrival of passengers who visit Courtallam Falls can be witnessed only
for about four months in a year.

I would like to urge upon you that gauge conversion work between Tirunelveli & Cheranmahadevi and Ambasamudram &
Tenkasi must be taken up. I would like to point out that there is a need to speed up the gauge conversion work which is going on
at a snail's pace between Tiruchendur and Tirunelveli. Valliyur is an important commercial centre in Tirunealveli district, hence,
you may consider providing a stoppage to all the trains passing by Valliyur.

Tuticorin, an upcoming industrial town, would be emerging as an internationally renowned port city by the time when
Sethusamudram Project is completed. As the town is growing further and further, the Railway catering facility and rooms for
sojourn must be modernized and enhanced further.

Pearl City Express running between Chennai and Tuticorin are running for long with old coaches. Steps may be taken to
provide new integral coaches to this train. An express train that was operational between Tuticorin and Coimbatore must be
reintroduced. I would like to thank Railway Administration for taking effective steps to expedite the third gate ROB work in
Tuticorin town. Considering the increasing traffic congestion in Tuticorin town, similar work may be taken up at the first and
second gates too. Enough number of staff may be provided to ensure three shifts of duty at the three reservation counters in
Tuticorin Railway Station to help overcome passenger crowd and the felt need. The entire platform may be covered with roof.
Currently, a length of just three coaches has been covered with the existing roof structure. Waiting-room facilities for the second-
class passengers may be enhanced. A railway line between Ramanathapuram & Kanyakumari via Sayalkudi, Tuticorin and
Tiruchendur may be laid meeting the long pending demands of the people in those areas.

Thousands of passengers throng Tirunelveli railway junction every day. There are also daily commuters, the employees
working both in the Government and private sectors among them. Hence, there is a need to improve the parking facility for two
wheelers. Air-conditioned rest rooms for VIPs may be provided in Tirunelveli railway junction in a similar fashion like that of
Madurai junction. The western entrance of Tirunelveli junction may be provided with platform ticket counters also while operating
the advance reservation counters from 0800 hrs. to 2000 hrs. Pedestrian over bridge may be constructed from the VIP parking
area to go to platforms directly. This will help the public in general and other passengers coming from the parking slots in
Tirunelveli Junction.

After about 60 years only now you find some new changes in the functioning of Railways and railway stations in
Tamilnadu. Perambalur district is among the backward districts in the State of Tamilnadu, hence, I urge upon you to lay a new
railway line between Salem & Kumbakonam via Jayankondam, Ariyalur, Perambalur, Viragalur and Athur. This 150 kms. broad
gauge railway line would give an impetus to economic and industrial growth there. Chennai — Tuticorin doubling of track and a
dedicated Freight Corridor must be taken up at the earliest. Laying of double line between Madurai and Dindigul may be taken up
on a warfooting. This would greatly help save travel time and traveling public who travel from southern districts.

Chennai — Perambur Integral Coach Factory has got infrastructure to manufacture modern railway coaches. Most of the
spare parts are being purchased from outside. When ICF was manufacturing railway coaches entirely on its own, the life span of
those coaches used to be 25 years. Now, because of this outsourcing, the life span of these coaches has been reduced to 15
years. Even essential components linked to safety of the coaches are being procured from the open market. Buying of spare parts
and original equipment from the open market leads to increase in cost of production. 1480 coaches per year is the target fixed
for now and the employee strength should also be matchingly increased.

Escalators may be provided in Tambaram station also like Egmore railway station in Chennai. Sub-urban trains with nine
coaches must have twelve coaches instead to help avoid congestion that cause inconvenience to passengers. Near Perungalathur
railway station there are two level crossings. Considering the industrial growth there and the increased traffic, the railways may
go in for constructing road over bridge there.



Requesting you to streamline the railway operation by way of running trains in time while ensuring safety measures,
especially near unmanned level crossings, let me conclude my speech extending my support to the Supplementary Demands for
Grants for Railways. Last but not the least, let me reiterate the need to make operational soon the Salem Railway Division.
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DR. TUSHAR A. CHAUDHARY (MANDVI): I rise to support the railway ministry for their supplementary demands for grants.
However I would like to draw the attention of hon'ble railway minister regarding the railway crossing on N.H.-6 at GANGADHRA
between Surat & Navapur. Sir, I have raised this matter twice under rule 377. The condition of the road at above mentioned
crossing is very much bad. Once minister gave me the reply that road has been repaired but actually after getting minister's reply
actual work started. So the concerned officers are misguiding even ministers. Sir, Let me talk about yesterday's incidence at that
crossing, due to bad condition of road one girl died on the spot on 22-08-2007. Because of that people got irritated and they
have obstructed the railway traffic for three hours. So my humble request to hon'ble minister is to pass the order to repair the
road at this particular crossing as early as possible and prevent the mishappening & death of the people.

* The speech was laid on the Table .

Al JbIA (SHf1eisT) @ mft sEe, d ad 2007-08 & o seicwll &t sz #iel (1) o1 Awdel el B fom XIS 331 §) A dga oa R i
3ruoft AKT ol a1gen) 3 Holofter ¥l Jeft Sft @ U FERET A AG 3Gl BAGH AlgaN fob MeFAYR-oiisT Ve U eliSel &, St dgd uscl A Gisorst i
diaoa ) 531 Yet ad13s @l oW 8l RN 3 Alfdbe! ¥l clisel Resiol al ol fsfl aa ofdl gan 3

U Y6l I SIAd Sl 8 Aolofll icfl off ot wat en fob s okl ad 2007-08 am a1 w2 Prn ke Afdor d W1sial & b 3w orl aga disft afer 3
acl 381 &) O BIA & 1 531 DRI ol Y1 Skl 31 DIl IR BN 31 AU A 3 Aoloflr el it 3 Brdicer don aEen &b svzEy3-aiisT cu eisal @l
ot it agd it arfer 3 aer 281 2, 3! At 9ifer A e Sice P @2l B Pur B

G, Agel o AT A B SO I AgStordl A Blp2 ARPIYR 7 okt Yot cigol Moo 6t ator 81 3t &) st aga usal A1 oft @rn srm e dor oft
$3 €2 3 UD AR el YT o) cifdbol 33 U 3t oIS @El oial g3y A detetlr el St 31 aen b Assorar A Aeowe, aikfl, sualupie, IR dla
GCRIMYR I olft YeT cnisol, Slt aga Yl yzaifda 3 sz v v ar a1d oft 81 gor 2, 33w o B 3 31 w5 ©e 9 B! DI D DI

dierzy, it 3 siezayz it enget siedl 8, Slaw &b amereikn swmak Agice, anuel off araor smawr 3 el 8 b b Jisdlavevr w1 orl @ a1 &) Ao slisT
3 31E! FRAAY2 T 5Pl DRI aga il a1fcr 3 Ter 281 8 BrRib rur 3R Bal ¢l dle gan wadl &) 531 oW @ 31U &S A1 aIft A B, Al sy
ad AlE3IBIv1 a1 B Sicel YT a1 SIRPT 3112 3R 3 3iel arclt il 3 Sil fcia alan &, 9rie ag oidl 3w s3fen 3t fordas den o5 w1e ow ot amu aga
ot 31 w21 & afds siist A silaauz b Sledlas2vr @t @ Sit e UST 8, a8 U3 81 5y

53 2ArR-2mer { Hotoflr Al 3 =15 ot waon agen 5 Jorch ot disndt Sor 3 31 seMB B ht A, AT FSE, sy oft grn: 32 Sor A sy B) F
WwsIdl & b Brarer 31 ciasz SaBen, sieaye aii2 siist, armddt aao & it Aie 320 ot 31 3 ) 3 xaer-urel G St ceraen 3, 333 mu srch-siifer
uRfr 8l 3201 aga 2™ aaiferct @l zamen B &) Sit ds2de sfiz afden B suar 8, 3 wersmr § [ 3pRrR g m2ae b, dl afld A ofld Br aen
IR, 2kl aga s afden ¢t st &) it As3er R ot &, 3orbl gend 21t Gor 31 oidl 81 urdl) 3e1R 3mu Zaer @Y SUS3I Al 32 s fBrwerdt 3 sAfee
33 U2 8ft €210t At Y SI I 3

Alofofter ey ar@icer, & v it slie 3Muds wreH A Holofl Ficht Sft A waon agen 5 gaie el RBigel opr, asdl, siisy, arEd, Adq adl opr
SCIb A bl oot gFad 3 25 3) SRR A RIS dle FFas B fere Wact A1 ¢l acrdt & PR smA ot gy so1 semsl B aner iRl @ wibt
ajfden Xt 8 ot ves @ uscr it Horoller JAcfl St @Y U férea en @5 sNFFIY I AR CRIGIF U PURGRCT ol HFaS et SR Afds 3 gelrs B enfegei
D fdenr By



sodl aKdl b 2Mmer A Juetla wn g b Fot St wst 2xdt &, smereller sicfl Sft 321 wR far ®FHY suel Sl srelamll DI se[uze BT 2t &, I AT Wielol
DI G|

SHRI SANAT KUMAR MANDAL (JOYNAGAR): There are a number of on-going railway projects in the South Section of Sealdah
Division under Eastern Railways. The doubling work of Sonarpur -Canning is on there. However, the Phase-I of the project i.e.
Sonarpur to Ghutiarisheriff has been started seven years back and completed in the end of last year The Phase-ll i.e.
Ghutiarisheriff to Canning is yet to be started. The delay in this regard is mainly due to inadequate budgetary allocation. Canning
is the Gateway of Sundarbans-consisting the world's largest delta, National Park and Wildlife Sanctuary - attracting a huge
number of tourists from inland as well as foreign countries. If the Government initiates implementing the proposal for making
Sundarbans as an Eco-tourism Centre, it would be a place to be visited by the people from all over the world. In these
circumstances, this doubling work between Sonarpur-Canning should be expedited with more budgetary allocations and the work
should be speeded up. Also the extension of railway line from Canning to Sonkhali should be taken up by the Government as the
Sonakhali would ease the tourists to reach the Sundarbans through railways at a nearest point. It is understood that a survey has
been carried out to assess the feasibility of the line and the Government of West Bengal has also recommended for the economic
viability of this railway line to the Railways.

From Canning, the marine products, vegetables, etc. of the Sundarbans region are reaching Kolkata for further
transportation to various parts of the country as well as for exports to various countries. Also a huge number of school-
going/college-going students and office-goers are commuting on the trains in this line daily. However, in the absence of double
line, a lot of hardships being experienced by the people as well as business community of this area. They have to use the road
transports which in turn affect the profits of the railways and also

* The speech was laid on the Table .

the poor people and business houses, who are to spend more money on road transportation. This doubling work would improve
the overall economy of this Sundarbans region.

Also the Baruipur-Laksmikantpur doubling work is still at ground-zero level as no work has been started yet. Necessary
budgetary allocations should be made for this work also for expeditious completion of this project.

I would like to urge upon the Hon'ble Railway Minister for expediting the railway projects, as mentioned above, pertaining
to West Bengal by enhancing the Budgetary allocations to benefit the common man. So far, the budgetary allocations made by
the Railways for the above mentioned projects were meager. Hence completion of these projects took a lot of time.

Thank you for giving me an opportunity to speak on the Supplementary Demands for Grants on Railways for 2007-08.
With these words I conclude.

SHRI P. KARUNAKARAN (KASARGOD): Sir, I support this motion moved by the hon. Railway Minister.

For the last three years, the Railway Ministry has taken various measures to make the Railways a profitable public undertaking. I
really congratulate the hon. Railway Minister and the Railway Ministry.

Sir, we know that the Indian Railway is a vast public undertaking and it gives employment to a majority of the people. The
character of the Indian Railway is the public participation and it has a social obligation also.[r26]

16.00 hrs

Really, Indian Railways are the symbol of the national integration. So, I would request the Government to maintain this character
and nature, and also to strengthen it. That is really the secret of the success of the Indian Railways. It has a very vast
infrastructure even worldwide. At the same time, I fear, I suspect that some of the policy decisions taken by the Railways may
lead to privatisation and it is a sign of globalisation also.



Railways have taken the decision to construct the Dedicated Freight Corridor. Of course it is a good decision, but I do not know
why — with a huge profit, Railways along with the public undertakings can take it — it is left to the PPP, that is the Public-Private
Partnership. The Standing Committee on Railways has already requested and suggested the Railway Board to review the
functioning of the IRCTC. As stated by other Members, it has become an outsourcing agency now. A large number of existing
contractors are removed and thousands of the workers are thrown out. It is true in the case of the catering service as well as the
porters in the Railways. We have to raise the efficiency of the Railways. The total strength of the Railways was 17 lakhs a few
years back but now it is reduced to 14 lakhs. The answer may be that we are going for downsizing with computerisation. We
introduced a large number of trains and we have a very good network. So, it is not possible to maintain the safety and smooth
functioning of the Railway by reducing the staff strength. I think that there are 2 lakh vacant posts. In 'C' Category, it comes to
about 1,26,000 posts; in 'D' Category, it comes to about 40,000. As a result of reduction in the staff, the running staff has to
work at least 12 to 14 hours. You see that ten hours are admitted by the Railways with the loco running staff. As a result of the
new policy, a number of persons are thrown out. I think, our Lalu ji, who has so much concern about our poor people, will
consider this issue mainly.

Sir, the tele-density in every State and in every Division is increasing because Railways have become a common man's transport
facility, especially compared to the bus fares. So, they have to increase the facilities for the passengers. I would suggest, as stated
by other Members earlier, that some of the States and some of the Divisions get this priority. We see that there is an imbalance in
the development of the Railways, either of railway stations or of trains or of other facilities. So, we should take a balanced
approach for the overall growth of the Indian Railways; otherwise it would really create problems in between the States and in
between the different sections. Such attitude and approach has to be taken by the Ministry. I do not want to make any special
mention about this because we have discussed many issues.

Sir, for the passenger amenities, in the last Railway Budget, Government had introduced many things. But, at the same
time, as I stated earlier, we, the State of Kerala, are not getting such importance. We are getting only the old compartments and
old things — if you go to almost all the trains, to all the stations — with regard to the roofing of the railway stations, platforms of
the railway stations and the trains that are coming from different destinations. In this connection, I suggest to start new trains
from Delhi and also from Mumbai and Bangalore because lakhs of Keralites are working, and the students are studying in the
different cities of India. So, at least the Railways can start new trains from these cities.

The passenger trains are also very important. When Velu ji visited Kerala, when he came in my own constituency, he publicly
announced that we would take initiative to start a new train from Mangalore to Calicut. That is a passenger train, inter-city train
from Calicut to Mangalore but that is not yet implemented.

Sir, we have been asking for a Zone not for Kerala alone. The Rekha Committee and many other Committees had assessed the
functioning of the Railways. You know it very well that it is a big concern, and the main work has been entrusted with the
Railway Board and below that with the Zones and the Divisions. You kindly see the geographical positions as well as the
administrative purposes of the Southern Railway. It is very big. It is not convenient to give facilities to all. So, I would request the
hon. Minister of Railways to go through the proposal and please do not deny it at the very outset because this proposal is not for
Kerala alone but it is also for Karnataka and Tamil Nadu including Palghat, Trivandrum, Salem and some parts of the Konkan
Railway. So, the new Zone has become the necessity. We are not against creating new Zones or new Divisions but at the same
time they should cover and benefit Kerala also.

Sir, Kerala is the tourist destination not only for the people of India but also for the people in the world. The State Government
has been asking to start a tourist train from Kanyakumari to Goa because it also covers Tamil Nadu, Kerala and Karnataka. When
people come to Kerala, they want to go to different destinations but we have no such facilities. That is why, at the beginning, I
have said that there should be a balanced approach. Considering all these facts, this new Zone has to be considered.

There was a suggestion earlier to have a coach factory at Palghat as there is no big factory in Kerala. At Chertala, the Government
has decided to have a coach factory but it has not yet started. That decision has to be implemented. Having a coach factory at
Palghat is a long-pending demand of the people of Kerala. I think, that also needs to be considered favourably.

With these few words, I again support the Supplementary Demands for Grants (Railways).
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SHRI PRAHLAD JOSHI (DHARWAD NORTH): Mr. Chairman Sir, I thank you for giving me this opportunity.

Supplementary Demands for Grants is a routine course and it will definitely get the seal of this House. I would like to make a
request to the hon. Minister of Railways that while presenting the Supplementary Demands for Grants (Railways) he should have
taken into consideration the demands of the States.

Sir, I come from the State of Karnataka. Recently there was a discussion about the announcement of the Salem Division also in
the House. For the last so many years, there was a demand for creation of the Gulbarga Division in Karnataka. Recently the Chief
Minister of Karnataka and the Deputy Chief Minister of Karnataka have given a representation to the hon. Railway Minister for
creating the Gulbarga Division, which is the headquarters of the so-called Hyderabad and Karnataka, and it consists of more than
five districts. Major projects such as Mahboobnagar-Mundrabad, Gulbarga-Bidar are going on. All these projects are really to be
given keen attention, and they are very much needed. The Committee headed by Nanjundappa, a renowned Economist of the
State of Karnataka, studied the regional imbalance. That Committee made a clear-cut recommendation that there should be a
Divisional Headquarters at Gulbarga to overcome the regional imbalance. In this context, the hon. Chief Minister gave
representations many times to various Railway Ministers. I will request the hon. Minister of Railways to give attention to this
proposal and kindly include it at least in the coming Budget, and also request him to make an announcement for the Divisional
Headquarters at Gulbarga.

Another important demand is this. Hubli has become the South Western Railway headquarters and the upgradation of the
platform is in the pipeline. The hon. Minister of State for Railways, Shri Velu has come to Hubli and laid the foundation stone for
this Rs. 30 crore project for upgrading the South Western Railway Headquarters station to the level of the headquarters railway
station.[R27]

r28

But unfortunately, so far, the work has not yet started. For this project of Rs. 30 crore, only Rs. 4 crore have been allotted. I
would urge upon the hon. Minister to grant more funds to it and expedite the project. There is a huge demand for it. There is a
need to have a lot more train facilities, but because of less number of platforms, it is not being possible. Your kind self had
already laid the foundation stone. I would again request you to see that the work is expedited.



Sir, my third major demand is concerning Dharwad station. Dharwad is the biggest educational institution in the State of
Karnataka. Originally, it was the headquarters of Southern Maharashtra Railways. This station is in a very shabby condition. Many
a time, I have given representation to upgrade it. Here, again, I would request you Mr. Minister to upgrade it as a satellite station
because Hubli-Dharwad is a twin city, and further facilities may be extended there.

Sir, in the same way, Hubli-Ankola line is also a long pending demand. I do not want to repeat the historical reasons for that; in
all my Budget speeches, I had referred to it. Now, it is before the Central Empowerment Committee. As far as the forest
clearance of this project is concerned, I would request the Ministry of Railways to make more efforts to get the clearance from the
Ministry of Forests and Environment. It is an ambitious project, for which the former Prime Minister Shri Rajiv Gandhi also --
when he had come to inaugurate the sea bird recommended that this project be completed at the very early stage. Here, again, 1
would request the Railway Minister to take it for consideration.

Similarly, there are other pending projects also, viz,, Gadag-Bagalkote Court. It is a long pending project. For the last 10 to 12
years, the gauge conversion is going on. Previously, when we asked, we were given the reply that the 'State Government has not
paid the money.' But now, the State Government has paid the entire money. I would urge the hon. Minister of Railways to see
that this project is completed, as you committed early, before December, 2007. It was a clear-cut commitment given to the
people of that area that before December, 2007, this project is going to be completed. But recently, when I enquired, I came to
know that because of the shortage of sleepers, the project is going to be delayed. I would request that such things should not
happen. For so many years, people are waiting. Whatever amount was to be paid from the side of the State Government has
already been made good of it after so much persuasion. Now, I would request the hon. Minister to kindly look into it for
completion.

Then, there are Munirabad - Mehboob Nagar and Bidar-Gulbarga projects, which are also pending. These are also very important
projects. They are not being given proper attention. I would request the hon. Minister to pay proper attention to these projects.

Then, I demand introduction of a new train from Hubli to Mumbai. It is also a long pending demand. I also demand a new train
from Hubli to Bangalore. Then, Ranichannama 6589, 6590 is running late daily because it is going to Kolhapur. Originally, it was
terminated at Miraj. Now, for the last one and half years, it has been terminated at Kolhapur. From Miraj to Kolhapur, daily, the
train goes empty, without any passengers. Immediately after one hour, there is one more train from Miraj to Kolhapur. I do not
know for what reason it is there. Last time also I referred this, but unfortunately, it is not being taken into consideration. Kindly
go through your own sources and see whether the train is empty or not.

MR. CHAIRMAN : Please conclude.
SHRI PRAHLAD JOSHI : Sir, within a minute, I am concluding.

I am coming to another important issue. As far as the appointment of the Group D employees in the Railways is concerned, it is
the request and desire in the whole of the country that the local people should be given preference. This is the demand from
everywhere. Now, the South-Western Railways has called for the applications for filling up the Group D employees. There is an
apprehension among the people that the local people would not be given due attention. I would, therefore, urge upon the hon.
Minister to think on this aspect of giving preference to local people as a matter of policy.

Now, I am on my last point, on which, I hope, every Member would agree. As far as the RUBs and ROBs are concerned, you
asked for the shares from the State Government or from the Local Self-Government. It was given. After getting that share also,
the Railways are asking for maintenance charges! Ultimately, the Central Government and the State Governments put together,
we are here for the public service. [r29]

[MSOffice30]

Sir, recently for one RUB, the Hubli-Dharwad Municipal Corporation has paid the entire amount but only the leeway and
maintenance charge is not being finalized. As a matter of policy, this RUB and ROB have become safety hazards. I would request
you to look into this.

SHRI LALIT MOHAN SUKLABAIDYA (KARIMGANJ): Hon. Chairman, Sir, I thank you for giving me a chance to take part in this
debate.

Sir, there is no doubt that the Indian Railways have become a world-class Railways under the leadership of our hon. Minister,
Shri Lalu Prasad ji. I congratulate the hon. Minister and his largest railway family for their efforts in bringing this change and
development in the Railways.



Sir, the railway system, after Independence, has achieved this development throughout India. But, in our case, it is slightly
different. In Assam, it is yet to be developed. The broad gauge conversion from Lumding to Badarpur has become a big question
now. Similarly, the broad gauge conversion between Dhubri-Fakiragram and the North Bank of Brahmaputra leading to Arunachal
Pradesh is very slow in progress. The Bogibeel project is also there, and it also needs more attention of the Railways.

Sir, the railway industry is shining like the Moon among all the star industries which are contributing to our development. But you
know the Moon has a spot, black spot, and the railway industry has also a black spot, and that is what I am going to say about.
In our area, that is, the Barak Valley is at present dislocated and is not connected with the railways due to collapse of a bridge in
the hill section since the last two months. The hill section, Lumding-Badarpur, is a metre gauge line, and that was taken up for
conversion about twelve years back, and on our request, the hon. Minister has made it a national project and it was scheduled to
be completed by March, 2009. But there is a question among the people of our area as to when it will be completed due to the
collapse of the bridge which indicates poor maintenance and poor conversion work.

Another thing is that over River Barak, one pillar was collapsed over four years back but reconstruction has not yet started. Any
layman can say that if the construction of the pillar is resumed today, it will take another three to four years to complete the
bridge, and without bridge no train can go to the Barak Valley.

Then, I would come to the internal railway system. Between the two main towns, Karimganj district headquarters and Silchar
district headquarters, the distance is 50 kilometres. The Railway Ministry has informed me that to reach 30 kilometres, the train
moves at a speed of 65 kilometres, and to reach 20 kilometres, the train moves at a speed of 50 kilometres. The total distance is
50 kilometres. But it takes actually two and a half hour to cover this 50-kilometres distance. Again, from Badarpur to Lumding,
that is the gateway to the main part of India, the distance is 180 kilometres. A metre gauge train takes 12 hours. An hon.
Member from the other side was saying, lamenting that for 700 kilometres, the train takes 12 hours but in our case, the train
takes 12 hours to reach only 180 kilometres. So, this is the paosition.

The railway stations do not have approach roads. There are very scanty amenities, and the trains which move inside the Barak
Valley are having only three to four bogies. There is no system of railway ticket checking. I took up the matter several times with
the railway authorities. They also informed me that they would do the needful but there is no ticket checking system and people
move without tickets freely. That is why, in that way, the Railways are losing revenue on the one hand and on the other hand the
miscreants are taking chance.[MSOffice31]

There is no security. The RPF personnel are not active there. People are afraid of the miscreants and there is no security in the
stations also. I would request the hon. Minister, who has made the Indian Railway, a world-class Railway, once again and draw

his attention to the problems concerning the development of railway system in Barak Valley and also to develop the entire railway
system of the State of Assam. I would request him that in the next Budget he may kindly give us an unit of Railway industry for
our State for which we demanded last year also.

We have been making a demand in all our speeches during discussions on the Budget. I have been requesting the hon. Minister
for extension of the railway line from Dullabcherra to Charagi. One hundred years back this Dullabcherra station was constructed
and during these hundred years there has been a huge population growth. The Ministry of Railways have informed me that for
extension of line they have provided a Budget of Rs. 47,000 crore and for this distance of 22 kilometres they require another sum
of Rs. 66 crore which is not possible now. I do not know how this amount of Rs. 66 crore becomes a burden on the Ministry of
Railways. I would request the hon. Minister to kindly consider whether this line can be extended whereby the huge population
which is settled there during the last hundred years can be benefited.

Before Independence, our area was linked with Kolkata through present Bangladesh through trains, besides the waterways. Now,
Kolkata-Bangladesh train service is going to be resumed. The train service to Pakistan is also being resumed. The train service in
our area was closed after Independence. I would request the hon. Minister to kindly examine whether the train service which was
closed after Independence from Mahisasan to Latu in Bangladesh to Kolkata should be resumed once again which may relief us
from the problems of transportation for the time being.
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SHRI VINOD KHANNA (GURDASPUR): The following are the demands of my constituency Distt. Gurdaspur. They are long
pending and I hope this time you shall fulfill them.

DISTRICT GURDASPUR DEMANDS VIS-A-VIS RAILWAYS

A Dhauladhar Express to be changed from triweekly to a daily train.

2. Stopage of Superfast trains Puja Express, Malwa Express and other at Mukerian station.
3. A full-length first class AC compartment to be attached in Dauladhar Express.

4, Three-tier AC compartment to be attached to Dhauladhar Express.

5. Station of origin of Dhauladhar may be changed from old Delhi to New Delhi.

6. Changing the name of Chakki bank station to Pathankot Cantt.

7. Starting a daily Pathankot-Delhi-Pathankot Shatabdi Express.
8. Starting increased DMU service between Pathankot -Amritsar.
9. Provide stations at Parmanand, Jhakholari, Bharoli in Amritsar-Pathankot sector.

10.  Construction of manned railway crossings at Mamoon, Pathankot and 7 other places in Gurdaspur.
11.  Construction of ROB at Jhakholari.

12. Construction of Yatri Niwas at Chakki Bank station.
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SHRI P.S. GADHAVI (KUTCH): I may kindly be allowed to submit my written submission on the Appropriation (Railway) Bill
2007 and Supplementary Demand for Grant (Railway). Sir, while considering supplementary demand for grants I would like to
submit that following demands remained unfulfilled since many years for which I request your kind consideration. I am narrating
the demand in brief as under:

1 Considering vast development in commercial activities, export-import, it is very much necessary to have broad
gauge linkages to minor I:;or'es of Gujarat, i.e Hazira, Dahej, Bedi and Porbandar. Govt of Gujarat as well as people
of Gujarat are continuously making this demand since long.

2 There is an urgent need for providing facility of Double Stack Container on Kandla-Bhatinda Railway line.

3 There is a long standing demand for construction of missing links between Patan and Bhiladi Broad gauge line which
can join Mumbai & Ahmedabad to Rajasthan and Punjab on shorter route. There is also a long standing demand of
gauge conversion between Bhiladi and Samdari section.

4 There is demand for upgradation to broad gauge for the following lines which may kindly be considered as
immediately as possible:

(i) Ankleshwar - Rajpipla
(ii) Surendranagar-Dhangadhra
(iii) Ahmedabad-Mehsana-Taranga-Ambaji (Ahmedabad-Mehsana is broad gauge)
ii( Bhavnagar - Mahuva
(v) Patan - Bhiladi
(vi) Bhavanagar - Dhora - Surendranagar (vii) Dhasa - Jetalsar
(viii) Vankaner - Bhuj - Nalia

(ix) Narrow gauge raily lines under jurisdiction of Vadodara Rly Division.
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5. There is also a demand for starting of following new railway lines which require active and favourable consideration:

(i) Vramgam - Sankheshwer
(ii) Daman-Nasik
(iii) Nadiad-Tarapur-Kheda - Matar

(iv) Godhra - Dahod - Indore - Devas
(v) Tarapur - Mahemdavad

(vi) Ahmedabad - Khedbhrma-Ambaji

(vii) Mahesana - Harij - Radhanpur
(viii) Vejalpur - Botad

(ix) Rajkot - Jaipur - Marwad

(x) Porbandar - Porbandar Port

6 Long standing demand of Gujarat to have Headquarters of Western Railway at Ahmedabad because of more than 80%
railway operations of Western Rly is in Gujarat State.

7 In Southern Gujarat, Hazira Port is a fast developing port for which there is long standing demand for new railway line
between Surat and Hazira.

8 There is also a need and demand for extension of Train No: 1453/54 i.e Nagpur-Ahmedabad-Nagpur 'Prerna Express'
to be extended upto Bhuj and frequency of the train be increased as also curtailment in the running time.

9 It is our long standing demand for Inter-city Train between Bhuj-Vadodara via Gandhidham, Maliya, Halvad,
Viramgam, Ahmedabad.

10 Direct train from Bhuj to Patna as large number of labourers and business persons from Bihar and North India are
settled in Kandla Port and Mundra Port Complex.

1 One additional train between Bhuj and Mumbai, as normally every year Western Railway run about 175 extra trains on this
route.

2 As the goods traffic on Kandla and Mundra Port is increasing enormously, so planning for doubling of Railway Track
between Ahmedabad and Gandhidham and electrification over this track requires to be made as immediately as
possible so as to meet with the requirement of future demand.

13 It is our long standing demand that Kutch district should have direct railway facilities viz:
(i) Bhuj to Hyderabad

(i) Bhuj to Chennai
(iii) Bhuj to Puri
(iv)  Bhuj to Howrah

Alternatively, extension of long distance trains coming to Ahmedabad be made as large number of people from my
constituency in almost all parts of country and similarly people from various States are settled in my constituency.

Here, I would like to add that in Western Railway, Gandhidham Railway area is doing very good business and is the
highest earning area. Earning of the Gandhidham Railway area is about Rs.5 Crores per day. Therefore, it should get its due
share of attention and more & more facilities to boost the process of development further.

SHRI RAYAPATI SAMBASIVA RAO (GUNTUR): Sir, at the outset, I would like to thank you for giving me an opportunity to

participate in this debate. I would like to highlight the fact that Guntur Railway Division has been formed to meet the needs of the
passengers of this area under South Central Railway and operationalized with effect from 01-04-2003 with an assurance and
objective of diverting / extending some of the trains bound towards New Delhi and Chennai on Chennai - New Delhi trunk route
via Guntur.

One of the main important needs and dreams of Railway users of this area is a day-time' train preferably in the morning
time towards Chennai and Tirupati to meet the needs of the people of this area. Especially Agricultural and Engineering College
students, Advocates, Doctors, Lecturers, Teachers, Employees, Businessmen, Professors and people of different walks of life of



about 700 numbers go to Tenali or Vijayawada to board the Pinakini Express in the early hours due to which they have been put

to great inconvenience. This plight of the people in the area has been brought to the notice of COM/SCR and GM/SCR a number
of times but the efforts resulted only in vain.

The assurances given remain unfilled due to the reasons well known to the authorities. I would request the hon. Minister
to look into this matter concerning a large number of people with right earnest and ensure that a day-time' train preferably in the
morning time towards Chennai and Tirupati is introduced to meet the needs of the people of this area.

I would also like to bring to the kind notice of the hon. Minister that a new station called "New Guntur Station" has been
developed and commissioned during the year 2004 itself. However, not a single day time' train bound towards Chennai and
Tirupati is diverted via New Guntur Station to meet the needs of the people of this area. For diversion of Pinakini Train

* The speech was laid on the Table .

No.2711/2712 only 20 minutes of journey can be adjusted in the cushion time itself. I would request the hon. Minister day time'
trains bound towards Chennai and Tirupati are diverted via New Guntur Station to benefit the locals.

I would also like to state here that except the two trains i.e Train No.s.6031/6032 - Jammuthavi and Train Nos.6093/6094
-Lucknow which were announced on the occasion of opening the station, no other train is provided to New Guntur Station so far.
The present set of trains i.e Train Nos.6031/6032 and Train No.6093/6094 are |east important trains and very less significant and
not at all convenient for the passengers from Guntur to New Delhi or Chennai or Lucknow. The Jammu Tawi - Train
No.6031/6032 is taking 32 hours of journey while Tamil Nadu Express 2621/2622 or Kerala Express 2635/2626 is taking 24
hours of time to cover the journey for the equal distance to go to Delhi. I would request that the prestigious trains like Tamilnadu
Express - 2621/2622 or Kerala Express - 2625/2626 are to be diverted via New Guntur with immediate effect.

You might be well aware that on number of occasions, where all trains that run via Khazipet - Vijayawada sections are
diverted via Nalgonda - Nadikudi - Guntur due to damages occurred to the Railways line consequent upon heavy rains and
natural calamities. As such this route i.e Pagidipalli - Nallapadu section is an essential one. When a diversion via Pagidipalli-
Nallapadu is required, there will be a problem of Diesel locomotives and other trains are to be stopped for providing locomotives
to divert the trains. To come out of this difficulty and heavy traffic in the Secunderabad - Guntur section, I would suggest that
doubling and electrification of Pagidipalli-Nallapadu sections should be undertaken.

The South Central Railway is getting its income mainly on goods traffic which is from this route only. There is no doubt
that with this completion of the doubling and electrification in this section, revenues will definitely increase.

I would request the hon. Minister you to kindly intervene in the matter and issue immediate orders for diversion of the
following trains :

Diversion of Vijayawada-Chennai-Vijayawada Train No.2711/2712 Pinakini Express via New Guntur Station.
Diversion of Tamilnadu Express - 2621/2622 via New Guntur Station.

Diversion of Kerala Express - 2625/2626 via New Guntur Station.

Extension of Tirupati - Chirala No. 439 Passenger train up to Guntur & vice-versa.

Doubling and Electrification to Pagidipalli - Nalgonda -Nallapadu.

With these words, I complete my speech with the hope that the people of my parliamentary constituency would get
justice by way of fulfillment of their genuine demands, which have been pending for quite a long time.
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SHRIMATI M.S.K. BHAVANI RAJENTHIRAN (RAMANATHAPURAM): Thank you, Mr. Chairman, Sir. I take this opportunity to
express my limitless gratitude to our most respected leader and DMK Party supremo Dr. Kalaignar M. Karunanidhi and our
beloved youth-wing thalapathi Thiru M. K. Stalin for having sent me in this august House, which has given me the chance to
participate in such fruitful discussions. In turn, the people of my constituency, namely, Ramanathapuram got the BG conversion.

The Ramanathapuram-Madurai BG conversion work was beautifully and successfully carried out. The inaugural function was
attended at our place by the most hon. Chairperson of the UPA, Shrimati Sonia Gandhi; our most beloved Chief Minister of Tamil
Nadu, Dr. Kalaignar M. Karunanidhi; the darling of poor people the hon. Railway Minister, Shri Lalu; the Minister of State for
Railways, Shri Velu and other VIPs, and they dedicated the famous BG not only to the people of Ramanathapuram, but to the
entire nation.

I do not want to take much time of this august House, but nothing could stop me from mentioning that Rameshwaram stands as
a symbol of national integration. It is a heritage town, and it is the most famous pilgrimage centre also. People usually come to
visit this place daily from all over India, and also from many parts of the world. Hence, we need good budget hotels and good
Yatri Niwas to accommodate the tourists visiting this place. This will also help in giving a boost to the economy in the southern
part of Tamil Nadu.

The next point that I wish to mention here is this. The fishermen community in my area is suffering to a great extent. They need
cold storage facilities in Railways. Our hon. Minister has already promised it, and I want to again give emphasis to this point.

I believe that more attention should be given to Manamadurai-Virudh Nagar BG conversion work as all the business people are
living in this area. Hence, the BG conversion work in this area is most essential. Therefore, I would request our able Railway
Ministry to concentrate on this point too.

Rameshwaram, Kanyakumari and Tiruchendur are all pilgrimage centres. It has come to my knowledge that the East Coast Rail is
being formed. Therefore, one BG conversion work should be brought speedily parallel to the East Coast Rail. This will help the
people of the entire southern region.

I would also like to highlight the point that the time for booking of tickets at the Kanyakumari station is only up to 2 p.m. Itis a
big town, and the people over there want to extend the booking time of the tickets up to 6 p.m.

A metro rail network is also needed in Madurai city connecting the airport. This would allow the people to use it, and the city
would become a beautiful one.[r34]

Sir, as you know, Rameswaram is a big place. My request is that a new train on the broad gauge should be introduced to run
between Rameswaram and Varanasi, which is a pilgrim centre. Our Railway Ministry has undertaken a mobility revolution, and by
starting a new train from Rameswaram to Varanasi, they would be connecting the entire nation.

Before 1964, there was a railway line between Pamban and Dhanuskodi. It was destroyed by nature, and we need a new railway
line between Pamban and Dhanuskodi as it will definitely help in developing tourism in that area.

Doubling of Chennai-Nagarcoil line is the most important point that I want to insist, besides the electrification of Chennai-Madurai



line.

Now, work on the Setusamundram Project is being carried out very speedily. I wish to insist that a broad gauge line is needed
here to connect it with the East Coast Road.

Sir, in the recent past, people in Chennai agitated over the issue of trains not coming on time. We heard that the delay was due
to the negligence of railway officers. The Railway Ministry can add another feather to its cap by giving strict instructions to the
railway officers in this regard. There was a big agitation in that area on this issue.

Coming to the creation of the Salem Division, the other day, the Railway Minister has rightly pointed out that on the basis of
some criteria, for administrative purposes, they have formed this new railway division. My request to our neighbours is that they
should extend their cooperation in this regard as 'democracy is of the people, for the people and by the people'. It is for the
convenience of the people that this new Salem Division has been created, which was a long pending demand of the people.

I want to point out in this august House that the estimate of the cost of project and other things are already over, and already
crores of rupees have been spent to from the Salem Division. Therefore, without any hesitation and in a friendly nature, our
neighbours should cooperate with us. On that day, they compared the issue with the relationship of a mother and child. When
the child grows well, the affectionate mother will definitely feel happy. The Salem Division is like a child, and that child should
grow well. I invite our neighbours and friends to the function with a request that they should help us on this issue. The Railway
Ministry should be very firm in forming this Salem Division, which is for the convenience of the people.

Lastly, I want to thank the Railway Ministry and the UPA Government for the broad gauge conversion work on Rameswaram-
Madurai line.
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PROFE M. RAMADASS (PONDICHERRY): Mr. Chairman, Sir, on behalf of Pattali Makkal Katchi and its Founder President, I rise to
support the Supplementary Demand For Grants (Railways) for 2007-08.

The hon. Minister of Railways is seeking the approval of this House for an expenditure of Rs. 270 crore. I think that this House
must be unanimous in approving this expenditure. The hon. Minister has estimated the expenditure from the various possibilities
of contingencies that may arise during the rest of the financial year This estimate has been based on realistic conditions
prevailing in the Indian Railways. Therefore, to provide for these services, the hon. Minister must be given this appropriation.

Now, while approving the Appropriation (Railways) No.3 Bill, 2007, I should also join my other colleagues in the Parliament in
commending the significant services rendered by the hon. Minister of Railways, Shri Lalu Prasad, who is ably assisted by his
colleagues Shri R. Velu and Shri Naranbhai Rathwa.

What is striking in the Railways today is that the Railways is now becoming one of the premier transport organisations among the
other organisations. Even at the international level, the Indian Railways has been enabled to compete on a profitable



basis.[MS Office39]

The fact that the railways have earned Rs. 20,000 crore of profit shows the efficiency and the pragmatic approach of the
hon. Minister of Railways, Shri Lalu Prasad and Shri R. Velu. Therefore, today the growth of railways during the UPA Government
has been extraordinary phenomenal and this House must appreciate their team of Ministers working in the railways. There has
been tremendous growth of railways in all parts of the country. But, at the same time, one point which I would like to draw the
kind attention of the hon. Minister is that this growth is not evenly spread or balanced. There are iniquitous disparities in the
development of railways in different parts of the country and one such territory which has suffered the benign neglect of railways
is the Union Territory of Puducherry.

Sir, as you know, the Union Territory of Puducherry has been a window of French culture as described by late Pandit Jawarhar
Lal Nehru. This is now curved out as a dynamic and developed city. But, unfortunately, the city has been under-developed in
terms of railways and not much has been done to develop the railway system in the Union Territory of Puducherry.

Sir, what the Railway authorities and the hon. Minister of Railways must understand is that the Union Territory of Puducherry has
got a special locational future. The city of Puducherry is just nearer, 160 kilometres from Chennai and from there we have four
regions. One region, which is a far-flung region, is 890 kilometres away from Puducherry, viz, Mahe in the western coast in
Kerala. There is another region which is 800 kilometres away from Puducherry, viz., Yanam in Andhra Pradesh. Karaikal region,
which is 150 kilometres away from Puducherry, is just nearer to Thanjavur. So nowhere you will find a territory of this type
which is surrounded by four regions and which are scattered in different parts. The railway is supposed to connect at least the
people of the Union Territory of Puducherry. The people of Mahe, the people of Karaikal , the people of Yanam all belong to one
union territory, but all of them are scattered far-flung. Therefore, it is the duty of the railways to connect these people. This is the
most important point which we must bear in mind and we should be able to provide railway connectivity to these people.
...(Interruptions)

MR. CHAIRMAN : Please conclude. There is a time constraint. So please cooperate with the Chair.

PROFE M. RAMADASS : Sir, this is a unique case which I would like to present to the hon. Minister of Railways. He is also
listening to my speech. Therefore, this is apt time for me to bring it to his notice.

Secondly, Puducherry happens to be the capital city of the Union Territory of Puducherry and it is developing very well. Sir, for
your information I should tell you that the per-capita income, the yardstick of economic development, is one of the highest in the
Union Territory of Puducherry. But with all these special characteristics, if you take the railway development in Puducherry, it is
woefully inadequate and this is the point which the hon. Minister of Railways should understand in undertaking various measures.
...(Interruptions)

Sir, you all believe in Dr. B.R. Ambedkar. Dr. Ambedkar has said that when there are un-equals, there should be unequal
treatment. Puducherry is standing on an un-equal footing and you should give an un-equal treatment by a special package curved
out for Puducherry. I would like the hon. Minister of Railways to provide for a special package and a special budget for the Union
Territory of Puducherry. The hon. Minister should depute a team of officials to understand the problems of railways in the Union
Territory of Puducherry. As a measure of this package, first of all, you should connect Puducherry to other three regions of
Puducherry.

Secondly, Puducherry should be connected to other neighbouring capitals like Chennai, Bangalore and Hyderabad. You have a
scheme of connecting the Capital of India and the rest of the capitals of other parts of the country. But Puducherry is not
connected. So you bring Puducherry under that scheme and try to do that.

Sir, then we are not asking for railway doubling and all that, but the berthing facilities and other things must be improved there.

Lastly, I must say that Karaikal region is the most under-developed region. Karaikal has to be connected on the left hand side to
Nagur and the other side to Mayiladuturai whose Member is also sitting here -the respected Minister for Panchayati Raj is sitting
here who represents this Mayiladuturai also. Karaikal is situated in a very critical place where we get this Saneeswaran temple
which attracts two or three lakhs of people. ...(Interruptions)

MR. CHAIRMAN: Prof. Ramadoss please conclude.

PROFE. M. RAMADASS : Therefore, I have taken up this matter with the Ministry of Railways. But the answer they give is that if
the Government of Puducherry is willing to bear 50 per cent of its outlay, they are willing to do it. We were willing to give that 50
per cent when our financial position was comfortable. But this year and next year, the Union Territory will be facing a financial

crunch. Therefore, the Union Territory of Puducherry should be treated as a part of the Indian Railways. Do not treat it on par



with Tamil Nadu or Andhra Pradesh. Please treat that as your own child because the Union Territory is administered by the
Government of India. All funding is coming from the Government of India either from the Ministry of Finance or from the
Planning Commission. Therefore, for railway development, I would earnestly appeal to the Minister of Railways for taking up a
special package and it should be funded out of your own finances. Perhaps, one or two crore this year out of the Supplementary
Demands would help the development of Karaikal....(Interruptions)

THE MINISTER OF PANCHAYATI RAJ, MINISTER OF YOUTH AFFAIRS AND SPORTS AND MINISTER OF DEVELOPMENT OF
NORTH EASTERN REGION (SHRI MANI SHANKAR AIYAR): Sir, this matter pertains to my constituency. May I associate myself
with the remarks?

MR. CHAIRMAN : Thank you. Mani Shankar Aiyar associates with it.

PROF. M. RAMADASS : The hon. Minister is certainly justifying the need for the development of Karaikal region. That will connect
the people of Tamil Nadu and other places. We would all celebrate our Railway Minister, take him to the Shaneeswaran Temple
there and give a big worship for him in the new train.
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SHRI M. SHIVANNA (CHAMRAJANAGAR) : I am greatful to you for giving me an opportunity to participate in the discussion on
supplementary demand for grants for Railways for the year 2007-08.

Sir, I rise to support the demand for grants for Railways. I would like to draw the attention of the Hon. Railway Minister towards
Karnataka's demand for some Railway projects. Sir, we are waiting for the Railway projects as Shabari waiting for Lord Rama for
centuries. Bangalore-Satyamangala Railway line has been approved during the Prime Ministership of our leader Shri
H.D.Devegowda. After that no successive Governments come forward to take up this Railway project. This route is already
surveyed. This Railway line connects Chamarajnagar district with Bangalore. It will help in the socio-economic development of
the district of Chamarajnagar and Mysore. Therefore Railway Ministry should take up this long pending Railway project
immediately.

With the sincere efforts of our Janta Dal (S) supremo, former Prime Minister Shri H.D.Devegowda and our young Chief Minister
Shri H.D. Kumara Swamy much awaited Bangalore-Hassan-Mangalore Railway project has been completed. But it is yet to be
inaugurated. On behalf of the people of Karnataka, I would like to express my gratitude to the Hon. Minister for Railways Shri
Lalu Prasad ji, Hon. Minister of state for Railway Shri Velu ji.

There is urgency to set up 3rd railway terminal near Biappanahalli at Bangalore. Initial Budget estimation for this is Rs.65 crore
rupees. I hope this work will be completed soon, and I request the Hon. Minister to look into this matter.

* English Translation of the Speech originally delivered in Kannada.

Bangalore the silicon city of India, and Mysore the city of palace are attracting people from all over the world. The work of
doubling the railway line between these two cities is in progress but it is going on at snail's pace. This should be speeded up.
Electrification of this railway line should also be taken up by the Railway Ministry. This would help in improving the rail
connectivity between these two cities and help the daily commuters. In addition it will help in the development tourism in Mysore.
I request the Railway Minister to consider the demand of Karnataka Government to increase the central share to 50%. In the
Bangalore-Jolarpet-Chennai railway line electrification work has completed only between Jolarpet and Chennai. But the



electrification work between Bangalore-Jolarpet has not been taken up so far. So, it should be completed soon.

Mysore-Telachery-Nanjangud-Neelambur railway line should also be taken up immediately. This railway line will help to connect
the 3 southern states namely Kerala, Karnataka and Tamil Nadu. The people of these three states will be benefited from this
railway project.

The length of Kottur-Harihar new railway line is 65 Km. Cost sharing of this project is in the ratio of 1:3" :2:3" petween the
Ministry of Railways and Government of Karnataka. The state Government has been requesting the Ministry of Railways to convert
this project to a Public Private Parternership (PPP) project. However Railways have not yet agreed to this proposal. So I request
the Hon. Railway Minister to take necessary steps in this regard. Otherwise this may be converted into a 50:50 cost sharing
project.

Hubli-Ankola new railway line is 167 Km project costing about Rs.998 crore. It is a very important project which connects the
hinter land of North Karnataka with the ports on the West Coast. The work of this railway line is stopped because clearance of the
Central Empowered Committee has not obtained so far. Hence I request the Hon. Minister to look into this matter.

Munirabad-Mehaboob Nagar railway line connects Karnataka and Andhra Pradesh. It will be a boon to the border districts of both
the states. Estimated cost of this project is Rs.800 crore but only a meagre amount of Rs.5 crore has been allotted. It may be
enhanced to Rs.200 crore per annum.

High speed Southern Corridor Project should be implemented with some modifications. This should be linked to Hubli and
Mysore from Bangalore in addition to Chennai and Ernakulam. Hubli-Bangalore Mysore corridor is viable and essential for
decongestion of Bangalore and for economic development of other important cities in Karnataka. So I earnestly submit to the
Hon. Railway Minister to give special attention to this ambitious project. A study may be taken up for a High Speed Rail Corridor
between Hubli-Bangalore and Bangalore-Mysore. Karnataka express trains running between Delhi and Bangalroe should be added
3 more compartments. Frequency of trains running between Mysore and Bangalore should be increased. In order to meet the
demands of passengers.

MR. CHAIRMAN: You have only one minute.
SHRI M. SHIVANNA : I have not even taken two minutes. I will finish my speech in three or four minutes.

MR. CHAIRMAN: You can lay the rest of the speech. It will be part of the Proceedings.

SHRI M. SHIVANNA : All right, Sir.[R40]

* Sir, I am representing Chamarajnagar constituency in Lok Sabha. For the last 100 years people of Karnataka have been
demanding for a rail line between Chamarajnagar and Methupalyam. So the dream of our people has not been fulfilled so far.
Therefore, I request the Hon. Railway Minister that at least this year it should be taken up.

Sir, coming to R.0.B. and R.U.B. projects in Karnataka there is no progress at all. Therefore I earnestly urge upon the Hon.
Railway Minister that all the R.0.B. and R.U.B. should be completed as early as possible.

I, therefore insist upon the Railway Minister to consider all the demands of people of Karnataka. With these words, I conclude my
speech.*
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SHRI K. SUBBARAYAN (COIMBATORE): Sir, I would like to urge upon the biggest public sector undertaking of this country, the
Railways, to carry out its plans, projects and schemes with an indiscriminate approach. Else, the public at large in the backward
areas in a backward condition may be annihilated and may strengthen the attitude and actions against the National Integration of
our country. At this juncture, I would like to bring to the notice of the Hon. Railway Minister a view that is prevalent in the
southern parts of the country, especially in Tamilnadu that they are being discriminated against.

Tamilnadu is a State that has got more of meter gauge sections of railway lines. The gauge conversion ought to have been
carried out in a phased manner fixing a deadline. The passenger-amenities in most of the railway stations of Tamilnadu are to be
improved. In many important towns including Tirupur, the knitting industry town, there is no facility in the railway stations to
know before hand which coach would stop at which place. Electronic display as it is done elsewhere must be available in these
railway stations also. I would like to urge upon the Railway Ministry not to go in for outsourcing and privatization.

I would like to know from the Hon. Railway Minister whether you have considered the request to lay a new railway line between
Palani and

Chamrajnagar. Whether survey work has been completed and what are the steps that have been taken so far? These questions
are waiting for reply from the Government.

* English Translation of the Speech laid on the Table in Tamil.

The southern districts of Tamilnadu are economically backward due to lack of industrialization. Hence, there is an urgent need to
convert all the meter gauge sections there to broad gauge railway lines. Railway Ministry must take note of it.

Electrification of railway line between Coimbatore and Chennai must be considered to operate electric trains between these two
cities. Coimbatore-Bangalore Inter-city Express has been extended upto Ernakulam in Kerala. This has greatly affected the
passengers travelling up to Coimbatore and places in and around Coimbatore district. People from my constituency could not
even get ticket to travel in that train. Hence, I request you to run the traditional Coimbatore-Bangalore Express.

It was announced in this year's Railway Budget that there will be a new train between Coimbatore and Nagercoil. I request you to
introduce this train at the earliest. I also request you to expedite the gauge conversion work between Coimbatore and Madurai.

Coimbatore railway station continues to remain a small station though the city has grown manifold. I urge upon the Railways to
go in for a scientific study and take necessary measures to extend and improve and give a face lift to Coimbatore Railway
Junction.

The doubling line work between Coimbatore and Irugoor is going on slowly. This must be completed soon increasing the pace of
the ongoing work. All the railway crossings in Coimbatore district must be surveyed and ROBs must be constructed in almost all
the places where they are warranted. At this juncture, I would like to strongly emphasize that the entire Coimbatore district must



be under the purview of Salem Division. A new inter-city express between Coimbatore and Kochi is the need of the hour and
Railways must consider introducing it soon. I urge upon the Railways to consider introducing new trains between the fast
emerging industrial city Coimbatore and other important metropolitan cities like Mumbai, Kolkata and Hyderabad.

SHRI J.M. AARON RASHID (PERIYAKULAM): Mr. Chairman, Sir, I thank you for giving me an opportunity to speak on the
Supplementary Demands for Grants pertaining to the Ministry of Railways. While supporting this Bill, I would like to take upon
myself this opportunity to congratulate the Railway Ministry led by our Hon'ble Railway Minister, Shri Laluji. It is commendable a
performance to earn profits for the Indian Railways. Under the stewardship of Shri Lalu Prasad Yadav, there is a turn around and
we find more of gauge conversion, electrifications, introduction of new trains, freight corridor and so many commendable
projects in the anvil. At this juncture, I would like to bring to the notice of the Hon. Railway Minister, Shri Laluji, the long felt
need of the people of my constituency to go in for gauge conversion between Madurai and Via Bodi to Gudalore. When we took it
up with our Minister of State for Railways, Shri R. Velu, he suggested that we should approach the Finance Minister for more of
funds. And we went as a delegation to impress upon the Union Finance Minister. Now, with the increased fund allocation and also
with the significant revenue earnings along with profits, it should be easier for the Railways to pay heed to our demand to go in
for gauge conversion between Madurai and Bodi Gudalore. I urge upon both Shri Laluji and Shri Veluji to look into this.

IHIURT ABICA & PURT I D3|

* English Translation of the Speech originally delivered in Tamil.
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worship.

Sir, recently, Shri Lalu Prasad along with my leader Soniaji came for the inauguration of Aglarailpathai, that is, broad gauge rail
inauguration programme Manamadurai to Rameshwaram. We are very glad and we welcomed hon. Shri Lalu Prasad. & sterofler eiie],
UG i bl eloRIdlG B3l &) Uslotel Bs A forden &M 8lar & a6 bs wiol fifores @1 o gl We request additional funds to be allotted
for all the works which are going to be taken up in Tamil Nadu.

Sir, I would also request the hon. Railway Minister to give a Shatabdi Train from Chennai to Kanyakumari. gxtedt <ot a1l ool St
2 Al gl o1dl weargardt aw sme; Why not from Chennai to Kanyakumari? Sir, Kanyakumari is a temple city
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MR. CHAIRMAN : Hon. Member, you can lay rest of your speech on the Table.

SHRI J.M. AARON RASHID : All right Sir, I lay rest of my speech on the Table.



* First of all I would like to thank the Hon'bie Speaker for allotting me some time to speak a Few words on the
Supplementary Demand for Railways.

Now I would like to support the Supplementary demand for grants for Rs.270 Crores . Out of 38 works to be undertaken
two are meant for Tamil Nadu. The details of work to be Undertaken which constitute New Service/New Instrument of Service
requiring S.No.6. Chennai Gudur - Limited Height subways in lieu of unmanned level crossings - Southern Railway. I would like
To request your good selves to start the work immediately. I also welcome the decision taken for installation & commissioning of
windmill of 10 mvw capacity. - Integral Coach Factory. In Tamil Nadu there are lots of places where a wind mill can be installed.
I would like to know from the Hon'bie Minister the places where the windmills going to be installed. Bodi has been identified as
place for installation of windmill by the Non conventional Energy. I appreciate all the 38 works of Hon'bie Minister but it is
heartening to note that your good selves have not included the Madurai - Bodi- Gudalur Track from meter gauge to broad gauge
which is a long pending demand from the people of my constituency. I along with Mr Gnanadesikan M P,, Mr NSV Chittan M P,
and Mr Kharventhan, M.P, have met the Hon'bie Finance Minister Shri P Chidambaram and requested him for sanction of funds
for the conversion of this Madurai-Bodi-Gudalur meter gauge to braod gauge also met the Finance Commission. But it is rather
surprising that this is not found in the supplementary budget.

*3€13€|..* This part of the speech was laid on the table.

Today Hon'ble Minister for Commerce Shri Jairam Ramesh is opening E ACTION CENTRE first of its kind for cardamom in
India, in my constituency.

There is agriculture based district which produces Cardamom, Tea, Coffee, Pepper other spices and, Cotton. There are
textile mills as well as handlooms and Most of the business men have to carry their goods for booking either to Coimbatore or
Madurai. On way they have to face harassment from the Sales Tax officials as well as pay a lot of transportationlike
loading/unloading/reloadingetc. . If the Madurai-Bodi - Gudalur meter gauge line is converted to Broad gauge the booking centre
will have to function either at Theni or at Bodi. Railway is one of the valuable service which attracts every common man.

Under the auspicious guidance of UPA leader Smt Sonia Gandhiji, our Hon'ble Minister Shri Lalu Prasad Ji is doing very
well and here I would like to mention that if Madurai Bodi Gudalur line is extended, the base of Ayyappan Temple where lakhs of
devotees are visiting, they have to travel 150 kms. In forest and hilly area. Facing lots of wild elephants and bisons. If the
Railway line is extended upto Ayyappan Temple the Railway can charge even more than Rs. 200 to 250 as toll charges for the
tunnel. In falcon countries there is tunnel which is 27 kms.long 2 ways with a Railway Line. But in this it will be between 5-10
kms. Only. Which can save a lot of Time and harassment. The common and small business man will really feel very happy if this
work is taken up immediately. And one more request. On both sides of Madurai - Bodi line there area huge no. of poor families
living in hutments. Before taking up this broad gauge project, Ministry of Railways should make alternate arrangements for these
poor by making proper rehabilitation as done in Maharashtra and Rajasthan by providing them proper compensation or
constructing a house for them. I hope that the Hon 'ble Minister will take up this request of mine in the right spirit. The long
pending dream of a common man and business man in Tamil Nadu is to travel in Shatabdi Express from Chennai to Kanyakumari
which will halt at Villupuram, Trichy Madurai Tirunelvel finally reaching at Kanyakumari. This will attract More passengers, local
and tourists. I once again would like to state that Railway budget, a common man's budget running in profit, which was absent in
NDA's regime. I would like to thank the Hon'ble Railway Minister Shri Lalu Prasad Yadavli,., and their colleagues for presenting
the rail budget with railways earning profit this year also under the auspicious UPA leadership of
Smt. Sonia Gandhi Ji, and Dr Man Mohan Singh Ji. This Railway budget is enjoyed by Pregnant women the Senior Citizen but
now this is extended to people of other class also ie. 4% reduction of fares in all seasons for Second class. In every train
unreserved coaches are increased except AC and Jan Shatabdi and seats are also provided in unreserved coaches it is a Common
man budget. Normally under NDA deficit budget was shown.*

SHRI FRANCIS FANTHOME (NOMINATED): I rise to support the Appropriation Bill presented to the Lok Sabha by the honourable
Railway Minister, Shri Laloo Prased ji and compliment him for the great strides the Railways have made in reaching out to all
sections of the nation's people. The Railways being the lifeline of the country is the most important instrument to include and
integrate the emotional and economic interests of the common people.



Sir, Over the past five decades the railways have expanded by increasing the railway lines from 53,000 to 65,000 kms, of which
electrification has expanded from about 1000 km to 30,000 kms. Passenger carriages have increased from 13,000 to 35,000.
What is of some concern that wagons increased from 2.05 lacs to 2.15 lacs.

The Railways are by any standards a major success story of the modern world transforming from a deficit budgeting proposition
to one of 20,000 crore surplus from an economic concern for productivity and outcomes, to an effective and efficient machinery
integrated with the people's aspirations. The nation each year waited with tepidity the Railway budget because of rising freight
and passenger fares and declining proficiency. These are matters of the past. Over the past three years the people await the
budget with expectations as to how it can enhance the lives of the common people.

Sir, I would like to make the following suggestions:

1. The catering facility needs to be considerably improved and greater monitoring be exercised so that the quality of food
reach to passengers both at stations as well on the trains.

2. Sir, There is increased concern for safety and security on the railways over the past few years terrible crimes have been
reported, as some criminals use the rapid transit of the trains from one state to another and escape the police.

* The speech was laid on the Table.

Sir, I would like to make one special suggestion for the Hon. Minister's consideration that affects the life of millions. In the
state of Uttarakhand are four major pilgrimage centres of the people: Badrinath , Kedarnath, Gangotri and Yamnotri; lakhs of
people visit these places each year and have to travel by road facing tremendous hardships. Sometimes they are on the road for
weeks because of poor road conditions. I request the Minister to have a survey done to connect the four 'Dhams' to Haridwar.
This will have the blessings of the Gods as well as the people. The hill stations of Darjeeling , Shimla and Conoor were linked by
the colonial rulers about a hundred years back. despite grave restraints and hardships. Modern India needs to project a resolve to
address the aspirations of the people. Sir, the linking of these four pilgrimage centres would be widely welcome by all sections of
the people as well as expose some of the most beautiful regions in the country for tourism and adventure.

With these statements I support the Appropriation Bill .

SHRI TAPIR GAO (ARUNACHAL EAST) : During Railway Budget, the Hon'ble Railway Minister, has promised lots of New projects
in the budget, specially, for the North East States. Railway plays the vital roles not only in developments but it plays the main role
for national integration of the country.

During the budget presentation of the Railway 2007-08, in the August House, Lalooji announced 4 (Four) projects in
North East States as National Projects, namely -

J1 Bogeebil Bridge

2) Rangiya to Murkongselek as Broad gauge
3) Lumding to Bodarpur as new line

4) Jiribam to Imphal as new line

But, it make me surprise to see a different scene on the ground reality. In the above mentioned projects, not a single inch
are in progress on the ground.

Specially, the Bogeebil Bridge has got no importance for the Railway department, where as, this Bogeebil Bridge is the life
line of the people of Arunachal Pradesh and the Upper Assam. It is not only for Public, but it shall play a vital importance for the
defence movement, for trade & commerce. Since last two years, the tender clearance files for further constructions work of the
Bogeebill Bridge is pending in the Railways Ministry in Delhi. The Tender and other necessary official formalities must be cleared
immediately by the Railway Ministry.

Rangiya to Murkong Selek Broad gauges conversion should be pressed to war footing for immediate completion and the
same should be extended to Paighat, from Munkong Selek.which was placed under survey and investigation, during 2005-2006



Railway Budget.

* The speech was laid on the Table.

The Lumding to Bodarpur, and Jiribam to Imphal, National Projects should also be implemented in true spirit of promises
made by the Railways Ministry. The Railway department are taking wrong plea, as the construction works are delaying due to
killing and kidnapping of Railway staffs are not true, of course, few incidents had taken place, but the central para military, state
police are being provided to the railway for their protection.

During, British era, railway line from Guwahati to Dibrugarh via Dimapur and Tinsukia has been constructed, today after
60 years of country's Independence, this railway line need two lane tracts, for easy movement of Defence, passengers and for
trade and commerce and a new Railway stations is being coming up in Dibrugarh, so the old Railway station should be converted
to aRailway Museum, as it was constructed during British days under East India Company, it will generate a sense of it
importance for Railway's history in North East - India. Speaker sir, for last 3 yeas, I am taking part in Railway Budget and Railway
supplementary demands for grants, and I always demand for Railways connection to Arunachal Pradesh. Connecting Rail lines to
my state will be a great relief for the people and the defence strategic point of view. Arunachal is lacking behind in developments
and it has not figured even in railway map of India, it is a great shame for the Nation, after 60 years of Independence of India,
my State, Arunachal Pradesh is not in the Railways Map of India. Since last three years, Laloo, is promising to link my state with
Railway but, every year, due to heavy rains in North East, Laloo's tall promises are being washed away. During, 2005-06 Railway
budget Laloo promised to construct the Railway line -

N From - Murkongselek (Assam) to Pasighat (Arunachal Pradesh) 30 k.m.
2) from - Harmoti (Assam) to Itanagar, the State Capital of Arunachal Pradesh 25 k.m.

and during 2006-07, Railway Budget, Railway Minister again promised and included for survey and investigation for construction
of Railway line -

1) Rupai (Assam) to Parsuram Kund (Arunachal Pradesh) 80 k.m. but, where are the ground reality, not even a single railway
officer or staff reached my places in my State, Aruncahal Pradesh, one day, the people of India will repent for not
connecting of Railway line to Arunachal if any consequence arises like 1962 war in futures on the other hand China has
constructed Rail lines on the top of Himalaya above 21,000 feet high in Tibet - Lahsa, where India is failed to connect few
kilometers inside Arunachal Pradesh. Repeatedfyl am saying on records, in this House, one day India will repent a lots,
then it shall be too late, if railway lines are not connected to Arunachal. It is not only important for public but it is
important for Defence, Sir, we have demanded,

another two more major important railway lines to Arunachal Pradesh which are:-

1 Dolah (Assam) to Roing, in Dibang valley Distt. of Arunachal via -Sadiya and Santipur one of the oldest British town in
upper Assam.

2) Margerita (Assam) to Miao and Jairampur of Changlang Distt. of Arunachal Pradesh.

Sir, there are very important places because Changlang Distt. have lots of- coal - iron - oils and other minerals deposit,
railway shall play very vital role for the development of this area for transportation of mineral and crude oils and trade and
commerce shall also be developed, not only that, Jairampur and Nampong are going to be the gate way of future Border trade,
with Myanmar and South East Asia countries, where as;the 1942 famous "Sir Still wel Road" is being developded for future

Border trade with South East Asia through " Steel Well Road". Therefore, extending railway from Margerita to Jairampur,
Nampong and Miao are very important for the future trade and commerce of North East and the country as a whole.

Sir, I hope, Railway Minister, and the Government, of India shall hear my view points, the importance of connecting
Railways to my state - Arunachal Pradesh and Railway Minister and the Government of India, realize, how long they will neglect



the North East States of India, enough is enough -now promises should be shown on the grounds of North East State specially in
Arunachal Pradesh.
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SHRI BRAHMANANDA PANDA (JAGATSINGHPUR): Hon. Chairman Sir, I extend my hearty thanks for allowing me to participate
in the discussion and voting on the Supplementary Demands for Grants (Railways).

As you know, Orissa is a State having vast natural resources, excellent sea beaches, and beautiful tourist spots. Before
Independence, Orissa was utterly neglected in the field of Railways and even after Independence Orissa has been utterly
neglected in the field of Railways.

Our hon. Railway Minister is a very dynamic and a close neighbour of mine. So far as the Railway sector is concerned, our
expectations are more from him.

I would like to highlight a few points for your kind appreciation that industrial revolution has been started in the State of Orissa
under the dynamic leadership of our hon. Chief Minister Shri Naveen Patnaik. We have already entered into memorandum of
understanding with 46 industrial houses. So, in such circumstances, I would humbly appeal the hon. Railway Minister that Orissa
needs special priority in the field of Railway infrastructure. In such circumstances my humble submission is that the hon. Railway
Minister will give emphasis on the railway infrastructure in the State of Orissa.

My second point is that many projects are going on in the State of Orissa for about one and a half decades. The projects are not
yet completed because no adequate budget provisions are made to that effect. That is why, I would like to humbly appeal the
hon. Railway Minister that early completion of those projects is needed for the betterment of the State and also for the betterment
of modern India. Once the land of Lord Jagannath is neglected, nobody will excuse. That is why my humble appeal is that the
land of Lord Jagannath is real theme of national integration and it is the real theme of love, affection and brotherhood
throughout the country. My respectful submission is that the hon. Minister, in such circumstances, will give priority to the
backward States. It is because, he is a leader of dalits, the aam aadmi, the common man and for which he has earned his
popularity throughout the country. In such circumstances, a backward State like Orissa, which is full of natural resources, should
not be neglected.

Sir, my other points for your kind appreciation are the doubling of railway lines, introduction of superfast express trains from
Bhubaneswar to Delhi, and Garib Rath. It is because 47.13 per cent people live below poverty line in the State of Orissa.
Introduction of Garib Rath needs priority in the State of Orissa. In such circumstances, my humble to the hon. Railway Minister is
that he will give emphasis on that.

Khurda Road-Puri Second Phase is to be expedited for the greater interest of the pilgrimage of the people who are coming from
different parts. Khurda-Bolangir Railway Line is a long demand of the adivasis and tribals. That is not yet implemented. My
humble appeal to the hon. Chairman is that Orissa is a State where a number of districts have not seen the sweetness of railway
line or railway link. That is why, now in different parts of the State like Malkangiri, Boudh, Phulwani, Sonepur, the Maoist
extremist activities are going on. In such circumstances, it needs special attention by the hon. Railway Minister.

Since there is paucity of time, I would be brief. I represent the constituency which starts from the deepest port, that is the
Paradip Port. Ancient Konark Temple is one of the wonders of the world. There is need for a second railway bridge over
Mahanadi which is to be completed for the betterment of the Paradip Port. In such circumstances, a number of passenger trains
should be introduced from Cuttack to Paradip.

In most of the areas, there are no level crossings as a result of which poor people are facing trouble. I extend my hearty
thanks and I appeal to the hon. Railway Minister that adequate budget provision should be made to the State of Orissa which is in
the progress of industrial revolution.

SHRI SANTASRI CHATTERIEE (SERAMPORE): Mr. Chairman, Sir, approving the Supplementary Demands for Grants (Railways),
which has been placed before this House, is our statutory and constitutional obligation.

Sir, the claim of the hon. Minister of Railways that "the Railways are poised to create a history by generating a cash surplus
before dividend of Rs. 20,000 crore" in 2006-07 against Rs. 14,700 crore in the previous year is no doubt praiseworthy. But in
spite of earning profit, what is the position in regard to the passengers' amenities? In his Budget Speech, he had assured that he
would develop 225 stations by March 2007. I am interested to know how many stations have since been developed.

The conditions of the railway stations in New Delhi, Howrah, Sealdah, Victoria Terminus and Chennai are beggar description. It
would be in the fitness of things if the assurances for cleanliness and passengers' amenities are translated into practice. I am
sorry to say that the passengers' amenities are on the decline.

Late running of trains, even superfast trains such as Rajdhani, Poorva, Kalka, Coramandal have become the order of the day. The



quality of food served in these trains is of very sub-standard. The suburban commuters are on the increase but the facilities are
declining. More trains at frequent intervals are strongly felt. In the Howrah Amta line of the South Eastern Railway, the distress of
the commuters is beyond description. The level crossing work at Bargochia station is SE Railway, though assured, has not yet
been started.

There are some important stations in the Eastern Railway namely Burdwan, Bandel, Sheoraphali, Serampore, Kalyani,
Krishnanagar, Behrampore, Dankuni, etc. These stations have to be included in the scheme for developing model stations.

Some more Road Over Bridges are badly needed. They are Kamarkudu, Mogra, Rishra, Barnipur in the Eastern Railway. The
Road Over Bridge work at Dankuni is going on. Janai Road Station under the Eastern Railway be declared as a heritage station.
Survey as assured for Krishnanagar-Charatala be taken up at the earliest.

Now, I come to the point regarding railway hawkers. I would like to refer to the 22nd Report of the Standing Committee on
Railways of the 14" Lok Sabha. The recommendations contained in paragraph five, page 3, may kindly be taken into
consideration. If necessary, Section 144 of the Railways Act be amended so that the livelihood of lakhs of people is safeguarded.
I am sorry to say that the cases of torture, assault and intimidation on the railway hawkers in West Bengal, Bihar and Orissa are
on the increase. We cannot tolerate these things which are infortunately taking place under the popular Railway Ministry led by
Shri Lalu ji.

Some Cooperative Socities have been registered under the Act. Let them be given recognition. Konnagore Railway Bazaar Samiti,
in my consitituency, is one of such Cooperative Societies. I would request the hon. Railway Minister to see that these Societies are
taken into consideration while giving licences.

The hon. Railway Minister is specially requested to give some special consideration for the people of Assam. I would like to know
the status of Lumding-Badarpur-Tripura-South Assam broad gauge project. This project was commenced in 1998 and this was
scheduled to be completed by 2009. Till now, only 35 per cent of the works has been completed. I would like to know how the
schedule will be completed by 2009.

The Assam State Government have failed to protect the security of the engineers and other persons including the contractors and
their workers engaged in construction works between Lumding Junction and Haflong (N.C. Hills District) against the attack by
local insurgents in the area while the Tripura State Government have ensured security and full protection. This matter needs to be
taken up with the Assam Government.

There are some grievances of the loco running staff throughout the country and they have to be addressed properly. They have
submitted a petition before the Railway Minister and the Railway Board. Our leader, Shri Basudeb Acharia has taken up their case.

Now, regularisation of coal and ash handling workers be expedited. It is their genuine and legitimate demand, and for realisation
of their demands I feel that the Railway authorities should take a positive attitude.

The Indian Railways is the biggest public sector enterprise of our country. It is the symbol of our nation's unity and integrity. This
public sector enterprise should not be privatised. It is unfortunate that process has been started to privatise some of the sectors.
The commitments contained in the National Common Minimum Programme must be honoured.

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): The Indian Railways being a vital component of infrastructure required for
continuous progress and development plays a paramount role in growth of country's economy. Railways, due to shifting priorities
and ad-hoc policies could not make much head-way in their pursuit to expand rail network. Railways should also improve safety
of operations by replacement of over aged assets, utilization of information technology for better customer interface and
complete sanctioned rail projects. Railway had declared 2006-07 as 'A year of customer service with a Smile', which did not offer
good passenger amenities to mail/Express trains, and Superfast trains in qualitative and gquantitative.

Sir, I would like to draw your kind attention towards my constituency is very backward in rail network. It is very long
coastal belt, which require a very sophisticated satellite rail network. I already submitted a representation dated 16.12.2005
with the details problems in my parliamentary constituency viz. -stoppage of trains, development of railway stations from
Itchapuram to Palasa under Kurdha Division and from Palasa to DusiRS under Waltair Division which is under control of the
East Coast Railway, Bhubaneswar. I also want to state that the deteriorated conditions of railways stations in Andhra Pradesh.
As I know that the proposal of Srikakulam station be made model railway station is pending in your Ministry. I request kindly
to make instructions to the concerned that the work may be expedited to make Srikakulam a model satellite railway station as



district headquarters, which is also my Parliamentary constituency headquarters.

* The speech was laid on the Table,
I also want to draw your attention that - Secunderabad, Visakhapatnam and Vijayawada stations are giving good revenue to the
railways instead of this they are not being included in the selected provisional list for Wi-Fi facilities which is provided in 50
railway stations. It is pertinent to mention here that not a single railway station of southern zone has been included in the..
selected list of Wi-Fi facilities.

REQUIRED TRAIN HALTING/STOPPAGE ON THE FOLLOWING STATIONS.

.1 Palasa - Extension of Neelachal Express from Kurdha

to Palasa.

.2 Mandasa Road - Vishka Express Halt.

3. Sompeta - Konark Express Halt.
4, Itchapuram - Howrah-Yaswantapur(Superfast Ex.Daily)
Puri-Ahmadabad(Tri weekly Express)
Tiruvanantapuram-Howrah(weekly twice)
5. Ulram - 7479, 7480 Trains halting and

The Itchapuram railway station is gateway of Andhra Pradesh, it should also be created a model railway station. Not only
in my Parliamentary constituency but also in other areas of Andhra Pradesh require train stoppage/halting in Visakhapatnam and
Mahaboobnagar districts. :-

.1 Anakapalli - Falukhnuma Express halt, and
Link Express

2. Road over bridge near Appannapolly in Mahaboobnagar
District.

3 Second platform in Wanaparthy Road Station.
4 Improvement of facilities in Gadwal Station.
5 Stopping the Express trains in Wanaparthy local and Bolanagar stations.

And also I requested for computer reservation system facility may also be provided at Sompeta, but no action has been
taken as yet. The East Coast Railway authorities have already submitted the proposal. I also draw your attention towards
deteriorated passenger safety. I request necessary passenger safety measures to be taken in all the railway stations at the earliest.
There would be imminent disastrous due to wrecked bridges in Andhra Pradesh. We have already submitted the list of wrecked
bridges, to be repaired immediately so that any untoward incident may be averted.

I also want to draw your kind attention that - Secunderabad, Visakhapatnam and Vijayawada stations are giving good
revenue to the railways instead of this they are not being included in the selected provisional list for Wi-Fi facilities which is
provided in 50 railway stations. It is also pertinent to mention here that not a single railway station of southern zone has been
included in the selected list of Wi-Fi facilities.

All members of Rajya Sabha and Lok Sabha from Andhra Pradesh have also submitted the list of long pending proposals
of Andhra Pradesh viz.-New Railway Lines, New Passenger Trains, Express Trains, Extension of Trains, Railway Over bridges,
New Survey of Lines, Passenger amenities, Halt of trains. All the proposals are still pending.

Visakhapatnam is not only the second largest city of Andhra Pradesh but also one of the fastest growing cities in Asia. Major
industries such as shipbuilding, oil refinery, power plants, cement plants, steel plants exist here. It is also fast emerging as one of
the host destinations for IT Sector. It is also rich in mineral deposits. Visakhapatnam was included under East Coast Railway on



18t April, 2003, East Coast Railways covers three states. There has been a record increase in revenue to this Zone on account of
both freight loading and passenger traffic, which is contributed by economic activity in Visakhaptnam. The total revenue is
Rs.2400 crore. Keeping in view of its strategic, tourism, commercial, economic importance and for overall development of the
area, I request you consider creating a separate Railway Zone for Visakhapatnam.

I would also like to state that Nandalur Railway Station once a busy center know for rail, freight and passenger movement in
Guntakal Division, of late is slipping gradually into a state of diminished economic & passenger activity. The negative trend has
started when the steam shed got closed in 1994. The Nandalur station has huge infrastructural set up and railway institute etc.
worth crores of rupees, which is located on the Chennai-Mumbai Grand Trunk Line. People who are mostly from the backward
classes inhabit the place and a majority of them are dependent on Railways for a living. I earnestly request you to reverse the
present trend of reducing the presence of railways in the areas and simultaneously improve the living conditions of the local by
establishing a Traction Loco Shed at Nandalur, Kadapa District, Andhra Pradesh.

I urge upon the Hon'ble Railway Minister to kindly consider my proposals so that better passenger facilities/famenities may
be provided to the railway passengers

SHRI RAVICHANDARAN SIPPIPARAI (SIVAKASI) : Sir, I am grateful to you for providing me with an opportunity to speak
on the Supplementary Demands for Grants of Railways and I would like to put forth my views on behalf of our party
Marumalarchi Dravida Munetra Kazhagam led by Shri Vaiko. At this juncture, I would like to congratulate the Indian Railways for
a significant contribution of linking the Kashmir valley with the rest of the country thereby strengthening national integration.

Our ancient Sangam Poet sang in Tamil that "all are kinsmen and the world is one". But still, the Tamils are being ignored,
sidelined and neglected. The Railways that has got a total railway line length of 63,372 kms. has witnessed electrification to a
length of 17,907 kms.

We have been, time and again, impressing the Railways to go in for electrification of the entire stretch that links Chennai with
Kanyakumari. But it has been left half done. This railway route is vital and a lifeline that links the north of Tamilnadu with the
South. Important towns like Tuticorin, the Port City, Madurai, the Temple City and Kanyakumari, the Tourist and Pilgrimage
Centre, are situated to the south of Tiruchirappallai. Hence, there is an urgent need to go in for electrification between Tiruchi &
Tuticorin and also between Kovilpatti & Kanyakumari. This length is just about 450 kms. and it needs to be attended to
immediately. Similarly, our long felt demand to go in for double track between Villupuram & Tuticorin via Tiruchi & Madurai has
also been neglected so far. "A Government is one that conceives a plan and goes for earnings and conserves such
revenue while apportioning them carefully for viable further plans”, says Thirukkural. But we find discrimination in
apportioning of funds meant for projects in Tamilnadu.

*English Translation of the speech originally delivered in Tamil.

Along with Golden Quadrilateral — National Highways Project, dedicated Freight Corridor was conceived by the Railways
and hence North Freight Corridor and South Freight Corridor linking Mumbai with Delhi and also Kolkata with Delhi were
announced. But this project is still under consideration after making mere announcements. Even yesterday, we were reminded of
that by the Japanese Prime Minister, who mentioned that dedicated Freight Corridor between Delhi and Mumbai will be a
backbone to our industrial growth.

Rs.25 crores was allocated for gauge conversion between Virudunagar and Manamadurai. This was announced in this
year's Railway Budget. This work must have started this year and must have been completed by next year. But there is a delay.
The Railway station in Aruppukkottai has been greatly affected by the delay in progress of this gauge conversion work. It remains
closed because computerized reservation terminal has been closed there. Hence, I urge upon you to make operate a



computerized advance reservation counter in the heart of Aruppukkottai town. The path for pedestrians, near the railway over
bridge situated in Kovilpatti, has not been taken up. This is causing great inconvenience to the public. The payment towards
leasing of land for this purpose is also pending. We learn that the Files pertaining to this are shuffling between Madurai and Delhi.

Thiruthangal Railway Station in my constituency handles about thousand passengers a day earning about Rs.20,000/- per day.
But, this station is functioning as a single room station. This pathetic situation must see a change. IRO charge of Rs.15/- on every
ticket reserved in advance through I-Card must be rescinded.

I have been making several requests and placing forth many demands on behalf of my constituency and also on behalf of
Tamilnadu. But many of them remain unattended. There are many announcements. Announcements do not make
implementation if they are not carried forward in right earnestness. Hence, I urge upon the Railway Ministry to redress our
grievances. Announcements may be sweet, but only to the ears like paper-flowers that may have beauty, but not fragrance.
Reminding you of our demands and also reminding you the time is running out, let me conclude.
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MR. CHAIRMAN : Nothing will go on record, except Mr. Devwrat Singh

(Interruptions) 3€;*

Not recorded.
MR. CHAIRMAN: Mr. Devwrat Singh, you should start your speech. Nothing will go on record except your speech.
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SHRI N.Y. HANUMANTHAPPA (CHITRADURGA): Sir, While supporting my brother MPs of Karnataka viz. Shri Prahalad Joshi and
Shri shivanna about their views. I like put forth a few more demands of my Constituency i.e. Chitradurga Constituency of
Karnataka.

(1) Nearly 10,000 trucks everyday move from Davanagere to Banglore carrying iron ore and other articles as such to reduce
the lorry transport and augment the revenue to Railways. It is necessary to introduce a new railway lane between Tumkur,
Sira Hiriyur chitradurga which in turn will connect Bangalore on one side and Davanagere on the other side.

(2) Increase the number of reservation at Molkalmuru Railway Station of Chitradurga District.
(3) Put more two more bogies on the Railway lane starting from Chitradurga to Rayadurga.
(4) To convert the train moving from Rayadurga to Belary to Express.

(5) Improve the Railway Station of Chitradurga with necessary facilities.

(6) Open concrete sleeper factory between Chekakere and Chitradurga.

With my above demands I support Railways Supplementary demands.

* The speech was laid on the Table.
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SHRI CHENGARA SURENDRAN (ADOOR): Sir, T would like to raise only two or three points.

There is a long-pending demand of the people of Kerala that a separate Railway Zone should be set up for Kerala. We, all the MPs

from Kerala, have raised this issue before the hon. Prime Minister, hon. Railway Minister and the Chairperson of the UPA,

Shrimati Sonia Gandhi. They all listened us about this, but so far nothing concrete has come out. So, I, once again, on behalf of
the people of Kerala demand that a separate Railway Zone should be set up there immediately.

18.06 hrs (Mr. Deputy-Speaker in the Chair)

Sir, I want to raise another point. In Kerala, presently gauge conversion work of Kollam-Chengotta railway line is going
on. This work is to be completed in two parts. The first part of work is from Kollam to Punular station and this work is scheduled
to be completed by the end of this year. But the gauge conversion work of the second part, that is, from Punular to Chengotta
has not been taken up. My humble request is that the Government should take up this work on priority basis and it would be very
helpful to our hon. Minister of State also.

I would also request the Government to modernise and upgrade two major railway stations — Kottarakkara and Punular —
on this part of the railway line.

People of Kerala, time and again, have been making a demand for the parallel railway line to M C Road in Kerala, covering
the cities like Chengannur, Adoor, Kottarakkara and Trivandrum. If this new line is laid down, it will help crores of pilgrims
visiting religious places like Sabarimala, Achenkovil Temple and Manginakara Church. It will also help in promoting tourism.

Sir, the number of railway passengers is increasing day by day, but railway reservation facility in my constituency, Adoor,
is not available. So, I would request the Government to set up a Railway Reservation Centre in Adoor immediately as it will
benefit the passengers. Lakhs of Malayali people are working in Delhi, Bangalore, Mumbai and other major cities of North India.
These people often come to Kerala during summer vacation, winter vacation and on festivals like Onam, Ramzan and Christmas.
But the number of trains operating between these destinations is not sufficient. So, my request is that the Government should
start some more trains from these places to Trivandrum and other important places of Kerala.

Jureaet ABIGA & A sifoivact AFaRt A Radse wwen fb 3 ura e ol 2, smu 2-3 e 3 sl axT Fca @2 &) oif Aaz ol alet AD, q TacT U2
aroft dia & @52 aasa &) They will also form part of the proceedings. I assure you that the hon. Minister will certainly look into your
written statements also.

SHRI E.G. SUGAVANAM (KRISHNAGIRI): I woulk like to support Supplementary Demands for Grants (Railways) for 2007-08.

At the outset, I would like to thank Hon'ble Railway Minister, Shri Lalu Ji & Velu Ji for dedicating the newly laid
Manamadurai -Rameswaram BG line to the nation. It assumes significance in view of the structural modifications made on the
Pamban Bridge (across the sea) with much lesser cost. It serves as a vital link for national integration. I also request the Hon'ble
Railway Minister to consider introduction of more trains from Rameswaram/Kanyakumari to various destinations in the country.
This will promote domestic tourism and industry.

Sir, it is not out of place to mention here that the finance of the Indian Railways has improved dramatically after the UPA
Government assumes office three years ago and several thousands of Kms. of MG lines have been converted into BG line.

However, I am sorry to state that earlier it was promised that a survey would be conducted for laying of a new railway line
between Jolarpettai and Hosur via Tirupathur, Kandiyur, Barugur, Orappam, Krishnagiri and Sulagiri. In spite of that the survey
work has not even started. Several times I have raised the matter on the floor of the House and also outside and the Minister has
assured for early action. Despite this, no action has been taken in this regard. If there is considerable delay in conducting the
survey, I wonder how long will it take to finish the project! This project is a long pending demand of Krishnagiri district and
people expect that this project to be completed at the earliest. Therefore, I demand that the survey work should be started
immediately and also steps should be taken for laying of a new railway line without any further delay.



* The speech was laid on the Table.

I also thank the Hon'ble Railway Minister for creation of Salem Railway Division. The demand for the Railway Division at
Salem was being aired over 50 years. Hon'ble Chief Minister of Tamil Nadu, Dr. Kalignar and other political parties in the State
repeatedly pressed the demand and its creation would not affect the existing Palghat division in any way. The announcement for
the same was made in 2005-2006 Railway Budget. In the absence of a separate Divisional Office at Salem, often there are some
technical and administrative problems. Therefore, the demand is just and genuine one and also from the administrative point of
view of the Railways. For the creation of Salem Division not a single inch of land has been acquired from Kerala. To the contrary,
24 km land of Tamil Nadu is still lying with Palgaht Division and the concerns of the other side is also addressed to. Even the
Hon'ble Supreme Court refused to intervene and dismissed the petitions filed against the opening of the Division. Hence, I urge
upon the Hon'ble Railway Minister to take necessary steps to resolve the difference, if any, over the issue and inaugurate the
Salem Division on September 14, 2007 as scheduled by Dr. Kalignar, Hon'ble Chief Minister of Tamil Nadu and to fulfill the long
pending aspirations of the people of Tamil Nadu.

I also thank the Hon'ble Railway Minister for laying of a new railway line between Salem - Karur under the new Salem
Division.

There was a proposal by Railways for introduction of bullet train between Mumbai - Ahmedabad. Likewise, the railway
traffic between Chennai - Bangalore and Chennai - Madurai is very heavy. This line fetches huge revenue to the Railways. Hence,
Railways should consider introduction of Bullet Trains on the above two routes.

Sir, there are some specific points which I would like place before you for your kind immediate consideration and
favourable action.-

i) Hosur is fast becoming an IT major. An Information Technology Park is going to be set up at Hosur shortly.

With the result, huge railway traffic is expected at Hosur in the near future. Hence, Hosur railway station should be
renovated and modernized. More train services should be operated between Hosur and Bangalore particularly this line
should be electrified shortly to facilitate faster movement of traffic;

i) Time bound completion of all pending/ongoing railway projects in Tamilnadu and allocation of adequate funds for the same;

iii) Early linking of Chennai Egmore and Central railway stations;

iv) Accidents are frequently occurring in unmanned level crossings. In the recent past, number of such accidents has occurred.
Railways should take steps to convert all unmanned level crossing into manned level crossing where there is significant
number of vehicle movement.

v) As there are frequent complaints of serving of unhygienic foods in Railways are pouring in - adequate steps should be taken
for serving quality and hygienic foods in Railways.

vi) Construction of Budget Hotels at Hosur/Jolarpettai.
vii) To increase the number of coaches in trains, which are running in full and usually, packed.

viii) In Garib Rath Trains particularly H. Nizamuddin -Chennai, there is no facility of Pantry Car The passengers particularly
women, children and old aged people are facing lot of difficulties for getting food, water, tea/coffee, etc. for their lengthy
34 hours journey. Moreover, the above train always running several hours late and reaches the destinations at odd hours.
Hence, I urge upon the Hon'ble Railway Minister to immediately provide Pantry Car facility in the Garib Rath Train. I also
request the Hon'ble Railway Minister to introduce more such trains to various destinations in the country.

With these words, I thank you, Sir, for giving me an opportunity to participate in the Supplementary Budget.
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SHRI C.K. CHANDRAPPAN (TRICHUR): You can kindly allow one of the senior Members to run the House so that the leaders and
the whips can attend the Leaders' meeting.
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SHRI C.K. CHANDRAPPAN : There are senior Members in the House. If you entrust them the job of presiding over the House,
then the Deputy-Speaker, Panel of Chairmen and the Whips can go for the Leaders' meeting. The discussion will be going on
here. It is always done like that. You can entrust to some senior Member the job of presiding over the House.

MR. DEPUTY-SPEAKER: That is all right. Even then I would request that the hon. Members should be very brief and they should



give only suggestions.

DR. BABU RAO MEDIYAM (BHADRACHALAM): While supporting the Supplementary Demands for Grants of the Railways, first of
all, I would like to make a suggestion on an important issue. This matter is pending with the Railway Board for so many months.
The Government of Andhra Pradesh spent about Rs. 500 crore this year on animal husbandry, dairy and fisheries.[r43

In this, they are importing 96,000 buffalos and 36,000 cows from Haryana, Punjab, Gujarat, Maharashtra, Karnataka and
Tamil Nadu. They require about 220 railway rakes for this purpose. I would request the hon. Minister of Railways to help the
State in this regard and arrange the necessary rakes, probably with fodder, to transport these animals to the State.

Work on about 10 ROBs has been pending in Andhra Pradesh at ten places. Those works have already been sanctioned and the
State Government has made its 50 per cent contribution. Even then they were not funded by the Railways. I would request the
Railway Minister to take up these works and complete them at the earliest.

In my Constituency, survey for a new line between Bhadrachalam and Kovvur was conducted and the rate of return was
estimated to be 26 per cent. However, that work was not sanctioned. I would request the hon. Minister to include the work on
this new line and complete it soon by allotting funds. This will reduce the distance between Visakhapatnam and Hyderabad by
200 kilometres. This is an alternative route which passes through backward areas. The line between Nadikudi and Srikalahasti is
also pending.

With regard to MMTS local trains in Hyderabad city, about two-thirds of the amount is already spent by the State Government in
Hyderabad and Secunderabad. The Indian Railways should support this scheme. The Government of Andhra Pradesh has already
deposited 50 per cent of funds for new lines like broad-gauge line between Nizamabad and Adilabad via Armoor, and the line
between Pandurangapuram to Sarapaka in Khammam District. Hence, I would request the Ministry to sanction these lines in the
coming Railway Budget.

There is a big route which was sanctioned in 2000-01, the Kotipalli-Narsapuram. Other lines which were sanctioned were
Nandyal-Erraguntla; Kakinada-Pithapuram; Macherla-Nalgonda; and Peddapalli-Karimnagar-Nizamabad. I would request the
Minister to consider all these demands. I support the Supplementary Demands for Grants (Railways).

SHRI P.C. THOMAS (MUVATTUPUZHA): My first suggestion is with regard to the Tatkal scheme. Tatkal scheme was introduced
to accommodate the passengers who happen to travel with very short notice due to some emergency. What is being done now is
the number of Tatkal tickets is being increased and that is resulting in reduction of regular tickets. So, ordinary passengers are
being made to pay tatkal charges because of this. The Ministry may try and find out some way to avoid this situation. They can
either increase the number of ordinary tickets or rationalize the number of tatkal tickets.

There was a suggestion which has been pending for a long time and that is about deployment of one doctor each in all the long
distance trains. I think that should be implemented soon.

In densely populated areas it is very difficult to get land for construction of new lines. Take for example my State. The Railways
could think of constructing underground railways. It is possible to construct underground railway lines throughout the State of
Kerala. If this is done, faster trains can be introduced.

The idea of super fast trains is very good but generally these super fast trains do not run super fast and yet super fast charges are
levied on passengers. This has to be looked into.

Lastly, my friends from Kerala had already suggested setting up of a Zone with its headquarters in Kerala. We do not say that
there should be a Zone for Kerala. It is not that Kerala wants a Railway Zone for itself. But the headquarters of a Zone can be
situated in Kerala. The Southern Railway which has one of the largest route kilometres, 5231 route kilometres, needs to be
divided. There are small Zones like the South-Eastern Railway with only 2432 kilometres and Eastern Railway with only 2383
kilometres. So, why cannot we divide the Southern Railway into two Zones with one of the Zones having its headquarters in
Kerala catering to some areas of Tamil Nadu, Karnataka and Kerala?

SHRI HITEN BARMAN (COOCH BEHAR): Thank you, Mr. Chairman, Sir, for the opportunity.



I rise to support the Supplementary Demands for Grants of Railways. I would like to draw the attention of the hon. Railway
Minister, through you, that many projects are incomplete in the North Frontier Railway. In this Supplementary Demands, there is
no allocation for the on-going projects. Hence, I urge upon the hon. Minister that all the on-going projects are completed as early
as possible and funds are allotted for Alipur Dooar-Bamanhat double line, Mainaguri Jogikhopa broad-gauge line. The Railways
has declared a special train * Garib Rath' from Gauhati to Kolkata but there should be stoppage of the train in New Cooch Behar
station because Cooch Behar is the heritage city and the said station is very busy with passengers.

I would like to state here that West Bengal has a tremendous potential for tourism development. From Dooars to Sundarbans,
there are many tourist spots. I would like to demand special trains for the development of tourism.

Firstly, the hon. Minister is well aware that we have target tourists in this circuit (Dooars to Sundarbans). So also package tours
between Siliguri-Madarihat-Cooch Behar for the Dooars amd Kolkata-Namkhana for the Sundarbans circuit. I believe that all these
have tremendous commercial potential.

Secondly, I would request the hon. Minister for the introduction of special tourism trains between Kolkata-New Jalpaiguri,
Kolkata-Purulia, Kolkata-Darjeeling-Gangtok. The train package tours would further improve the facilities to the tourists.

Lastly, at new Jalpaiguri and Darjeeling, Indian Railways have excess land. Hence, I would request the hon. Minister to explore
the possibilities of developing " Yatri Niwas' at these locations which would take care of accommodation facility.

Sir, I would like to urge the hon. Minister, through you, Sir, to introduce a special train package for these locations.

SHRI KIREN RIJIJU (ARUNACHAL WEST) : Sir, For Indian Railways Arunachal Pradesh is the most neglected state in India.
Indian Railways would not extend the Railway tracks laid by the Britishers.

I would like to request the honourable Minister for Railways to take up the following railway projects urgently for North-Eastern
States.

(1) Immediate Completion Boghebeel Bridge which has been declared as National projects. The slow progress is very frustrating
and shows the lack of interests by the union govt. for North-Eastern region.

(2) The Rangia — Morkungsalek rail route must be immediately converted into broad gauge which was already announced by the
govt. earlier but the effort is not visible on the ground.

(3) There should be a Toy Train for tourism purpose to district headquarters of Seppa, Bomdila, Zird, Aong, Daporigo, Roing,
Tezu, Changlang, Khousa and Parasuram kund in Arunachal Pradesh.

(4) The computerised reservation system needs to be strengthened urgently and there should be substantial increase in the
reservation quotas for the Rail Passengers of Arunachal Pradesh.

(5) The Rajdhani Express running from Gauhati to Delhi must be made faster and curtailing the time of journey by reducing the
no stoppages. The Trains from Gauhati to all other destinations also should be made superfast.

(6) There should be adequate security arrangements for all the trains that are coming from and going to North-Eastern states to
avoid any unwanted incidents which we have witnessed earlier.

(7) In the railway recruitments in North-Eastern Railways for Grade III and IV the candidates from NE must get the first priority.
This will help in solving the unemployment problems in the region.

* The speech was laid on the Table.
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* |ist of Demands and Problems of my Constituency state of Haryana

1. Jind - Gohana- Sonipat line be started & completed on time bound basis.

2. Introduction of a new train from Panipat to New Delhi 8:00 A.M. be sanctioned.

3. The temporary restoration of stoppage of 1077 & 1078 Jheium Exp. At Ganaur be regularized & 2311 & 2312 at Narela also
be regularized.

4. Additional ticket 'window be commissioned towards mandi side at
Sonipat. Similarly a new booking counter be opened at Ganaur at Platform No. 2.

5. There is no service from Delhi to_Panipat in the duration from 8,1-5 AM to 13.10 hours. The service should be provided to
ensure better linking between the National Capital and NCR towns and similarly, there is no service on downward
journey on the route from 3.00 PM to 6.00 PM the same should also be considered by providing a service. Note: 2 HNK
rake lying at H. NizamuddinJrom 9.30 AM to 18.15 PM stands unutilized during those hours similarly rake of 2KDM is
also idle during day time, it also can be utilized, during those hours similarly rake of 2 KDM is also idle during day time.
It also can be utilized.

6 Delhi - Bahadurgarh - Rohtak section be electrified.

7 Over bridge at Railway Phatak near Hindu College at Sonipat be sanctioned & completed on priority basis.

e tp fodtres @adial o dtelEr

8. Due priority be accorded to over bridge at Bhadurgarh and for which fund from the M.P. allocation has already been given.
The work be started immediately.

9. New passenger train be introduced between Gekfcan-Rohtak-
Nizamuddin.

10. Computer Reservation Counters be made operational at Narela, Ganaur &
Badii with immediate effect.

11. Four lines track be sanctioned between Delhi to Panipat.



12. Sabji Mandi Station be converted into a terminal with more infrastructure facilities to cater to the need for more number of
trains.

13.

14.

15.

16,

17.

18.

19.

20.

21.

22.

All EMU / MEMU trains be augmented to 16 coaches each.
Proper cleanliness be ensured at Railway Station particularly Delhi

With drawl of Super-fast charges on train nos. 2459 /2460, 2925 /2926 as there is no train from New Delhi during those
hours.

Stoppage of 4731 & 2459 at Sabji Mandi Station be sanctioned.

All shuttle trains origination from Gaziabad - Paiwal be extended to Panipat

Booking of luggage facility at Julana Mandi Railway Station be restored.

The scheduled timing of newly proposed train between New Delhi & Panipat be informed.
Link train be introduced between Panipat & Palwai.

R.O.B. at Ganaur be completed in a time bound progremme as the people are facing trouble by moving 2 KM long distance
to cross by another phatak.

For purpose of utilizing sources of railways EMU trains running between Gaziabad Delhi Palwar Delhi be extended up to
Panipat.*
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SHRI MADHU GOUD YASKHI (NIZAMABAD): Thank you, Mr. Deputy-Speaker, Sir.

I rise to speak in support of the Supplementary Demands for Grants for Railways for the year 2007-08. At the outset, let me
congratulate the hon. Railway Minister for creating a history not for himself, but for the whole of India, by inviting the world's
best management students to come to India to learn how he turned around the Railways from losses to profit.

Hon. Minister of State for Railways, Shri Velu came to Nizamabad to inaugurate the Nizamabad-Secunderabad Railway
Broadgauge line and at that time, he promised release of Rs.7 crore for acquisition of land for Nizamabad-Karim Nagar route.
Now, the land prices have gone up and the Railways are not releasing the money. I request the hon. Railway Minister to see that
the funds are released so that land acquisition is completed and the Nizamabad-Karim Nagar Railway line is also completed soon;
it has been pending since 1992.

The other important request is that I have been making this request for some time; it is for a new line between Bodhan to Bidar.
Bodhan is a historic town; Nizam's Railways used to be there; it was called Deccan Railways. About 70 years ago, a survey was
made. This line would pass through the most backward area of the country, which is called Jukkal. I request the hon. Minister to
at least order a survey for the new line between Bodhan to Bidar; that will cover the most backward area of Telangana and also
the backward area of Karnataka.

Another quick point that I would like to make here is this. There is a huge minority population which go to Ajmer every year. I
would request the hon. Minister to consider a new Railway link from Nizamabad to Ajmer to cater to the needs of the three lakhs
minority population in the district of Nizamabad. And also, to cater to the huge Gujarati population, I request him to consider a
new link between Nizamabad and Rajkot.

I would again remind the hon. Minister that the railway line which goes through Nizamabad will reduce the distance between
Hyderabad and Mumbai, and Hyderabad and Delhi. So, please consider diverting some of the trains through Nizamabad so that it
will be beneficial to the Railways, economy-wise.

I would make one more point. I am grateful to the hon. Minister for starting a few new trains in this month itself. But whenever
there is inauguration of a new train, the General Manager of the South Central Railway never informs the local Members of
Parliament. We usually come to know about the inauguration, etc. from the newspapers. It is very awkward for us to face the
people of our constituency and I request you to direct the General Manager of the South Central Railway so that whenever they
are starting a new train, he will invite the local MPs.

The other point that I want to make is this. The hon. Minister has allowed the MPs' spouses to travel by trains. But now, there are
many young MPs; I request the hon. Minister to allow the minor children of the MPs also to travel along with the Members. I am
sure, my colleagues will agree on that.

The last suggestion is that the Shatabdi Express trains are running excellently well. But the Railways are ignoring the other
Express trains — the cleanliness is disgusting. I request him to look into that.
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DR. R. SENTHIL (DHARMAPURI): Sir, first of all, I would congratulate the hon. Shri Laluji and his team for making the
impossible possible. Actually the bridge over Rameswaram where the gauge conversion work had to be taken up was
accomplished at the cost of Rs.25 crore with indigenous technology and expertise at a time when foreign firms were
contemplating Rs.1000 crore for the construction of new bridge. This is a testimony to the unlimited capabilities of our engineers
and greatness of our team consisting of Shri Laluji, Shri Veluji and others.

Sir, I have only two points to make. The first point I would like to make is that India is growing fast and India is truly shining. In
this background, Tamil Nadu is one of the States which is developing very fast. Within Tamil Nadu, the northern Tamil Nadu is
growing very fast. Coimbatore is now an IT hub and Tirupur which exported only 5 crore garments in 1983 is now exporting
8000 crore garments per year. Salem is a very fast developing city. With this background, with the increasing passenger and
goods traffic, we need Salem Division to be accomplished at the earliest. Salem Division is a necessity. In fact, the other day, the
hon. Minster was convinced that even after the division, Palakkad would continue to have much more railway miles than many of
the other divisions in the country.

Sir, a mother can have a child for ten months but this mother had a child in the womb for 40 years. Now a child had grown more
than the mother and a normal delivery is not possible. So, we must do a caesarian at the earliest and the date is fixed for 14t

September. I would request the hon. Minister to do the caesarian on 14" September and announce the Salem Division which is a
demand of the people, the traders, the media, all the political parties and the workers. I would request the hon. Minister to give it
utmost importance.

I have only one more point to make. The Railways have achieved great profit but at what cost? There is one thing that worries
me. There was an Inter-City Express with chair car between Coimbatore and Bangalore. Thanks to the officials at Palakkad, it is
extended to Ernakulam and changed into a sleeper train. The cost to the passenger has increase three-fold. Those who were
traveling between Salem and Dharmapuri for Rs.15 are now paying Rs.70 which is almost four times. Many of the passenger
trains have been changed into express trains and express trains into super-fast trains which is making the traveling cost very
high. My friend, Shri Karan Singh Yadav was telling me today that there are so many trains between Jaipur and Delhi but there is
not a single passenger. I thank the Railways for the turn around but I would also request the Railways to look at the poor people.
You are looking at the rich people and you want to benefit them. You are comparing the cost of first class fare and the air travel.
Let us look at it. Who makes the bulk of your trading? Is it the common people or who travel by first class? Why are you
bothered about the people who travel by first class? You introduce more passenger trains and serve the poor people.
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MR. DEPUTY-SPEAKER: Hon. Members, I have to go to attend an important meeting. If the House agrees, then I can call one of
the senior Members, namely, Shri C.K.Chandrappan to take the Chair.

18.47 hrs . (Shri C. K. Chandrappan in the Chair)
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SHRI B. VINOD KUMAR (HANAMKONDA): Sir, on behalf of my Party, Telengana Rashtriya Samiti and on my own behalf, I rise
to support the Supplementary Demands for Grants (Railways).

The Telengana Region in Andhra Pradesh consists of ten districts. It was earlier in the Hyderabad dominion ruled by the Nizam.
After Independence, this part was merged ....(Interruptions)

MR. CHAIRMAN: Please come to the point. You have to be brief.

SHRI B. VINOD KUMAR : Sir, this is a very important point. You are well aware of the Telengana struggle. This region was
liberated with the sacrifices of more than 3000 freedom fighters under your party leader. You are well aware of it. This region
was merged with the Andhra region in 1956 and this region is 1,20,000 square kilometres. It is bigger than West Bengal. But
unfortunately, the length of the railway lines is only 1200 kilometres even today. Not even ten per cent was added to the existing
Nizam railways. Nizam railways existed much before the merger of that region with the rest of the country as well as the Andhra
region at the time of the formation of Andhra Pradesh.

My request to the hon. Railway Minister is this. Shri Lalu Prasad was kind enough to support the demand of Telengana when our
party requested him. This region is backward. But. fortunately, this region is contributing towards the profit of the railways. In
South Central Railway, this region is giving more profit to the railways as per their own record.

My request is for two or three lines for which survey has been done but there is no progress for the last so many years in
laying those lines. I would request the hon. Minister to take keen interest in this region to lay the new lines. The profit in laying
these lines is more as per their own calculations. I would request for the line between Manuguru to Ramagundam which is in the
coal belt. They are going to get profit. Let that line be laid as early as possible.

The other line is from Hyderabad to New Delhi. The railway line is via Kazipet. This region lies in the coal belt, cement and
limestone area. In spite of many requests, the demand for a Division is not accepted by the Railways. I request Shri Lalu Prasad
to take keen interest to declare Kazipet Junction as a division in Telengana region. My demand is based only on one reason. In
the other part of Andhra region, there are two Divisions in Vijayawada and Guntur. These two towns are just twenty kilometres
away. ...(Interruptions)

MR. CHAIRMAN : You have made all your points. You please conclude.

...(Interruptions)
SHRI B. VINOD KUMAR : There is no Division in Telengana region except in Hyderabad. ...(Interruptions)
MR. CHAIRMAN: There is another Member from your party who wants to speak.

...(Interruptions)

SHRI B. VINOD KUMAR : I would request the hon. Minister to consider this region. ...(Interruptions) I would request that Kazipet
be made as a railway division as there is a large freight movement. ...(Interruptions) A railway line from Basra to Adilabad can be
laid....(Interruptions)

MR. CHAIRMAN: That would be told by another Member of your party.

SHRI B. VINOD KUMAR : With these few words, I conclude.
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19.00 hrs.
MR. CHAIRMAN : Shri Verma, will you please stop for a while? You can continue speaking.

Now it is 7 o' clock. A total of 15 more Members are there who want to speak. Then the hon. Minister will reply. So if the
House agrees, the time of the House is extended by one one hour, viz, up to 8 o'clock. I hope the House agrees to it.

SEVERAL HON. MEMBERS: Yes, Sir.
MR. CHAIRMAN: So, the time of the House is extended by one hour.
Now Shri Verma you can continue your speech. But please conclude within one minute.

oft sirel geru RBis aart : amufy Sft, sl 329wt @1 v 33 9w ) FAR v Nt Wiy A g apad B o st 2 B 3eter opRt B A
Slloll SIETl &) 3% olvR =i 31 U Jeibl oo & clfdvol Sl Jelal oe1dl anst aetell & as 3238 3291 U2 ofdl el &) AT Frotofler Jicft Sft 3 arier 3 b 3
oIl B @t A I 3¢ 3 Al Il oYy ASAR A Doy F e 2943, 2944 andl aerdl 3| ag S| ASAR A Ty & fr acrdt 2 aa d ag Fasdl &
cifdbor St @iy A acidl & At ast xSt ot Xt 3 3 arier 2 b 3A st Aevt M

MR. CHAIRMAN: Shri Verma, you may lay down your rest of the written speech.
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*1 rise to support the supplementary demands of Railways. I do not find suitable words to express my deep feelings of
admiration for Honourable Shri Lalu Prasad ji who has revolutionized the Indian Railways. He is definitely one of the

*3€|.* This part of the speech was laid on the Table.

most popular ministers in this Govt. who is admired all over the country whether it is ordinary farmer or urban elite. I would like
to make certain requests for my area but prior to that I would thank Hon'ble Minister who has made provision for upgradation of
Railway Hospital at jaipur.

Jaipur Railway Hospital enjoys very good reputation. Some of the best Railway doctors have been produced at Jaipur Hospital.
The present Director General of Health services of Railways worked and enjoyed great professional reputation. The present CMO
of Railway hospital at jaipur Dr. Khandewal is not only a finest physican but a very compassionate and dedicated doctor. In the
budget demands finance is allocated for development ad territory care facilities of Medical care. The new surgical, Medical ICU's,
Endoscopy theatre and other facilities would put Jaipur Railway Hospital on high Pedestal and I am sure Hon'ble Minister, your
investment will bring great facilities for Railway Employee of the zone. In this budget demands, you have provided token budget
for Doubling of Harsauli to Rewari. In the main budget Alwar to Harsauli was already Sanctions and this new provision would see
the Alwar Rewari — Doubling of line.

I further request that Alwar- Dausa work should also be doubled that would result in doubling of JAIPUR REWARI Track which
would facilitate further introduction of new Trains. I would like to request Re. survey of Rewari to Bhiwadi. The earlier survey
done in 2004 is now no more relevant. In past 4 years the BHIWADI has become a great industrial HUB. With more than 1000
industries, an inland container depot. This railway connection would pave way for further industrial growth of this area and
would create new jobs and opportunities for the people of Alwar District.

I would like to draw the attention of honourable Minister towards my long standing demand of giving stoppage of ASHRAM
Express at Rajgarh Station on Delhi-jaipur line. Rajgarh is subdivisional headquarter and municipality town in Tribal area. I
request for stoppage of NEW. BHUJ] Bariely Express at RajGarh(Alwar).

On your last visit to Ajmer you were kind enough to meet the huge Crowd of that area on RajGarh Station and sympathises with
the request of stoppage at RAJGARH of ASHRAM EXPRESS.

I have been requesting for constructing an under bridge at KHAIRTAL. The public has been requesting for opening a
Computerized Reservation Center at KHAIRTAL & RAJGARH.

I would further request that REWARI-DELHI Trains 4RD, 7RD etc be extended upto alwar which is just one hour journey from
Rewari. The exclusion of RD's to Alwar would be great boon to citizen of my Constituency.



A passenger train in the day time from Jaipur to Delhi and Delhi-jaipur is the need of the day for poor dan of passengers. As on
today only superfast trains are available which becomes a costly affair for poor and commoner.

Earlier 3dn/ 408 trains were having stoppage at AZARRA station. But these day only a few passenger trains stops at the station. I
request for stoppage of Jaisalmer-Barme Intercity Express at Azarka station.

It is further requested that a PIT line be constructed at Alwar junction. Sir, Honourable Railway Minister has ordered the
beautification of Rajgarh Station during his brief stopover on his way to AJMER. Kindly expedite this work.

I would like to draw the attention of Railway Minister towards his promise that he made to unemployed apprentices of North west
Railway during his visit to BANDI-KUI two years ago and recently during his visit to AJMER.

More than 300 apprentices are staging a Dharna at JANTAR MANTAR Today. Some of the apprentices would become overaged
in next few months. Railways need lot of trained lectureal personnel.

This unemployed segment of Apprentices be absorbed earlier in the Railways.

It is also brought to the notice of Railway ministry that the MATHURA — AJMER track is much underutilized. Some of the long
distance trains terminating at MATHURA may kindly be extended upto ALWAR.*

SHRI PANNIAN RAVINDRAN (THIRUVANANTHAPURAM) : Sir, Kerala is a state with the maximum number of railway
passengers; but the number of coaches available in trains are less. Even in trains which have a capacity for 20 coaches only nine
or twelve coaches are attached. The necessary number of coaches should be added to such trains.

On Thiruvananthapuram-Kottayam route and Alleppey-Shornoor-Palghat-Mangalapuram route, doubling and electrification
should be completed.

Sir, when you came to Thiruvananthapuram, you had declared that Kanya Kumari-Thiruvananthapuram route will be electrified.
Along with that declaration, Trichur-Guruvayoor route should also be electrified. Sir, in the last Budget speech also I had raised
the need for a Garibi Rath, from Delhi to Thiruvananthapuram. But you have started Mumbai- Thiruvananthapuram Garibi Rath.
We are thankful to you sir. But kindly allot a Garbibi Rath from Thiruvananthapuram to New Delhi. In long distance trains passing
through Kerala, the vacant seats in reserved coaches should be allotted to season ticket holders during day time.

In Nemam, Thiruvananthapuram, a mega coach factory should be allocated and more passenger trains should be run in the state.

On Palghat-Thiruvananthapuram route EMU trains should be run and for this purpose a dedicated railway line should be laid. You
had declared that Railway Tourism Development Corporation will construct a Yatri Niwas at Guruvayoor.

We are thankful to you sir But in Periyanad near Chengannur you should build a Yatri Niwas for the benefit of Sabari Mala
Pilgrims and other Yatri Niwas at Thiruvananthapuram will be fulfillment of our requirement.

*English translation of the speech originally delivered in Malayalam.

The Thiruvananthapuram railway station and the KSRTC bus station opposite to it should be linked by an over bridge. Using the
new technology, plat-form tickets should be made available through vending machine, to avoid the inconvenience to visitors.

Kerala deserves a separate zone on several counts and the people are eagerly looking forward to it. Bringing together areas of
Kerala and nearby places, a separate zone, a west coast zone should be allotted.

Kerala and Tamil Nadu MPs have no enmity among them even if a new zone is declared for Salem. Portions of Salem-Palghat,
Thiruvananthapuram-Goa can form a separate zone. It is time to think in terms of the development of the two states and avoid
confrontations.

I request that both Lalu ji and Velu ji will together work towards this end.



SHRIMATI C.S. SUJATHA (MAVELIKARA): Sir, at the outset, I thank you for allowing me to participate in this discussion on the
Supplementary Demands for Grants.

We have been continuously requesting the Railway Ministry to pay their attention to the lack of adequate railway development in
the State of Kerala. The hon. Minister Lalu ji has been considerate enough and has taken certain measures to improve the
situation in the State. But it still lags far behind other States and regions in respect of railway development. It is the strong
demand of the people for decades for the formation of a new zone called "West Coast Zone". It is imperative for the overall
development of this region and particularly Kerala State. I request the Minister to consider the request.

Secondly, Sir, there is no railway-related industry in the State at present. Though the hon. Minister promised of establishing a
Freight Wagon Production Unit as a joint venture with Autokast Limited, no further steps have been taken in this regard. T would
request the hon. Minister to commence the procedures to make the proposal a reality without further delay. Mavelikara is a busy
junction. There is no Railway Over Bridge near the Railway Station at present causing numerous difficulties for the people as also
at Krishnapuram near Kayamkulam. Immediate steps may be taken to build over bridges at the above points.

Another important point is that at Cheriyanad Railway Station near Chenganur, there is a plot of railway land of about 39 acres
lying unused. Cheriyanad is on the way to the famous pilgrim centre 'Sabarimala Temple' where each year over three crore
devotees visit. The land at Cheriyanad can be used to construct an IRCTC budget hotel and a Rail Neer factory. I hope the hon.
Minister would consider the request.

SHRI KHARABELA SWAIN (BALASORE): Sir, at the outset, I would like to say that having been an ex-railway man, I do not often
participate in the Railway Debate. But today I wanted to participate because I do not know how long this Fourteenth Lok Sabha
will continue. So, I thought that I must speak it out.

It is always told that there has been a financial turn-around of the Indian Railways. A Government Panel predicted in 2001 that
the railway operations were in a terminal debt trap. It is always stated that it is because of the hon. Railway Minister Laluji's
initiative that there has been such a turn around. Now foreign universities like the Harvard University and institutes like the Indian
Institute of Management, Ahmedabad, they all invite him to give a talk to their students and there has been an almost gawking
admiration of our Railway Minister everywhere and people wonder as to how this turn around has happened. He has become a
management guru. Now he is being projected as the fore-runner, torch bearer and the messiah of Indian Railways which was
almost going to be bankrupt. Even the Prime Minister admires him. Everybody admires him. But my question is this. What is the
policy intervention that he made during his time so that this turn around has been brought about?

Sir, I will simply dish out some figures. I am having yearwise financial position of Indian Railways from 1995-96 to 2006-07. The
traffic loading in 1995-96 was 390.70 million tonnes. In 2000-01, it was 473.50 million tonnes and in 2006-07 it has come up to
726 million tonnes,



The earnings from traffic were Rs. 15,290.40 crore in 1995-96. Now, it has come up to Rs. 42.299 crore. Since the earning has
increased with the same number of staff, naturally the operating ratio has come down.

But my question is this. What is the contribution of Shri Lalu Prasad in the increase of railway freight? Has he manufactured it?
The Railways carries what it gets and because there has been a 9 per cent GDP growth in this country, naturally the freight came
to the Railways. It is not the creation of the Railway Minister and the Railways has merely carried the freight. ...(Inferruptions)
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MR. CHAIRMAN : It is his opinion. Why should you bother about it?
...(Interruptions)
MR. CHAIRMAN: It is the opinion of Mr. Swain.
...(Interruptions)
MR. CHAIRMAN: Mr. Swain, please continue.
oft Tarder Fard & amu 3ot st 3 FRreT @l @R DA Aleror A MU Al Ag FI &) SMEA? oidl B9 .. ()
MR. CHAIRMAN: They could not come on record. Mr. Swain, please ignore them and continue your speech.

SHRI KHARABELA SWAIN : Sir, I would now say that he has indeed made a significant policy intervention. I am not saying that,
but it has been mentioned by the Comptroller and Auditor General of India. What does the CRAG's Report, which has been
published this year, say? It says that the hon. Minister has permitted freight trains with higher axle loads. Freight trains were
allowed to carry almost 15 per cent of extra weight. ...(Inferruptions)

MR. CHAIRMAN: Mr. Swain, you please carry on.

SHRI KHARABELA SWAIN : Sir, prior to 2004, the axle load allowed was carrying capacity plus 2 tonnes. From November, 2004,
after the hon. Minister assumed office, the axle load was increased to carrying capacity plus 4 plus 2 tonnes. In May, 2005, the
Railway Board, as a pilot project, permitted running of all those wagons with up to carrying capacity plus 8 plus 2 tonnes load on
16 identified iron ore routes in order to increase the throughput. Subsequently, the wagon loads with coal up to carrying capacity
plus 6 plus 2 tonnes were also allowed to run on nominated coal routes. ...(Interruptions)

MR. CHAIRMAN: Mr. Swain, you may conclude now because there is time constraint.

SHRI KHARABELA SWAIN : Sir, I will conclude in 5 minutes.

MR. CHAIRMAN: No, there will not be that much time for you.

SHRI KHARABELA SWAIN : Then, I sit down right now. Thank you.

MR. CHAIRMAN: Please don't sit like that.

SHRI KHARABELA SWAIN : Sir, nobody spoke against the Minister so far. Let me at least speak now for some time.
MR. CHAIRMAN: You are welcome. Please continue.

SHRI KHARABELA SWAIN : I would further like to submit some facts and figures. Sir, of course, the extra loading got the
Railways a profit. But I may say that the economy of the Railway is important, but physics is also equally important. Let me say
what CAG has commented. It stated:

"For permitting freight trains to run with higher axle loads, it endangered the safety of rolling stock, bridges and
tracks."

It said that:

"It has led to spring failures, led to buffer coupler failures and wagon body damage."



The CAG has further warned, stating:

"That permitting the load increase of six to eight tonnes for coal would have an adverse impact on the tracks,
bridges and the rolling stock, unless the Railway takes immediate action to upgrade all its existing rolling stock."

So, Sir, I may just make a mention that in the name of bringing the turn around, the hon. Minister of Railways has put the future
safety of the Railway infrastructure into serious danger. He has also put the safety of the passenger to jeopardy and only for the
misdeeds he is doing now, his successor will only face the music.

MR. CHAIRMAN : You have made your point. Please conclude now.

SHRI KHARABELA SWAIN : Sir, he has also been very parochial. In the first year, he declared that there will be a wheel and axle
plant in his constituency, Chhapra. Last year, he declared that there will be a coach factory in Raebareilly. You know where it is.
Now, this year, he has again wanted a wagon factory in his previous constituency. That means, noble people like us will not get
anything.

Shrimati Sujatha was asking for some Railway project. How will she get that? She has to become the Railway Minister and then
only she can carry on with those projects that she wanted...(Interruptions)

MR. CHAIRMAN: Please conclude now.
...(Interruptions)
MR. CHAIRMAN: Except Shri Swain's speech, nothing will go on record.
(Interruptions) 5€; *

SHRI KHARABELA SWAIN : Sir, lastly, I would like to say that we were confounded when we found that in the East-Coast
Railway Zonal Users Consultative Committee there were 11 members of the hon. Minister's representatives, all of them were from
North Bihar and all were Muslims. This is the neutrality the hon. Minister is showing and this is national mindset. That is why, I
strongly oppose these Supplementary Demands for Grants (Railways).

* Not recorded
DR. PRASANNA KUMAR PATASANI (BHUBANESWAR) :

"Hon'ble Minister Laluji", I have been reminding you relating to Khurda-Bolangir Railway Line, on my request the last government
sanctioned to start the work. The work is already started but the allocation is not at all satisfactory.

The Central Govt, is continuously neglecting us since the independence, the Railway development work pertaining to other
state is highly neglected, you have assured me to sanction a good sum of amount which is yet not materialised.

The land work force Khurda-Bolangir is about to over. The compensation money is reached to the people. The earth work
and the new stations platform work is already started but the slow progress is not expected.

Khurda-Bolangir railway line is the only railway link in between to Western to Eastern Orissa. It goes all through from
Khurda to Bolangir covering most of the tribal areas and this would be India's biggest rail linkage which may carry the poor
people within the race. Khurda-Bolangir Railway path can promote Orissa trade and economy. You know better than me Orissa is
most backward state like Bihar. Both the state are below the poverty line. This would be the only the state one can go with less
price and time. It would strengthen the economic and financial backbone of both the state, particularly this linkage will develop
the financial status of tribal and poor, downtrodden people of both the states. This would make sufficient benefit to the common
people by connecting this linkage with other railway lines of the state and India as a whole.

It mav be pleased to noted here that one metro line from Khurda to Cuttack via Bhubaneshwar should be created under



your kind disposal.

During my railway membership the proposal of second line from Khurda to Puri has already been sanctioned but till date the
work is not started, sir, it is noticable that Puri is a sacred place of Lord Jagannath where lakhs of tourist and devotees from
different parts of the globe are coming. I request you kindly take

** The speech was laid on the Table.
necessary steps to start this particular work immediately for which the people of Orissa as a whole will be highly obliged to you.

One Railway fly over at Mancheswar in Bhubaneshwar level crossing and 2nd at Sitaram Chhak Railway level crossing in Jatni
under Khurda Division. May please be considered by your goodself, the public are facing lot of problems daily due to heavy traffic
congestion for these two level crossing. For this sufficient fund should be allotted immediately.

Sir, you are requested to kindly give special attention towards the infrastructural
development work in East-Coast Railway.
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MR. CHAIRMAN : You have made your point. I hope you will conclude now.
dierdt caet Bis : 312, 121 O wise oidl 3) #9 591 @t @ g 8l 281 8, I cannot listen this. It is absolutely wrong.
MR. CHAIRMAN: Please conclude; there is no time.

diedt et RBis : 3 dacrs & @2 61 g) 3 o] St @ ©geN, AL, MU IE! ddl, J9 ATUD ARI el 261 &) A aen axi &l on 28t 3 You are the
personality of India. smu Siai oft ST @), &3 3ncelt B T Bl & b 28 aneell sPR eI & SIReN Al 39! B odl Jxem They are feeling
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MR. CHAIRMAN: Nothing will go on record.
(Interruptions) 3€;*
MR. CHAIRMAN: Mr. Lal Singh, please conclude.
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MR. CHAIRMAN: Are you casting aspersion on the Chair?
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MR. CHAIRMAN: Mr. Lal Singh, please conclude.
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* Not recorded
3, 330 wosan, adieft, aafl, sigarg iz fsodars et 3) | asgoll aEsn b A&l v we 3 ol gt x2e @Y aite 2 3 Sl Remeid) @ shisen 2[b47]

MR. CHAIRMAN : You please conclude now. I am now calling the next speaker, Shrimathi Satheedevi. You cannot continue like
this.

CHAUDHARY LAL SINGH : Sir, I am going to conclude my speech. 3 smu3t @sgon argen & siet el Sit dicial siiz swor-mflz b o i
CIcb2 XJd ol TPINI g8 olic] Sit Bl LeRIAG B9l ... (RIatal)

SHRIMATI P. SATHEEDEVI (BADAGARA): Mr. Chairman, Sir, I thank you very much for giving me this chance to speak.

It can be seen that the implementation of various projects and plans that was passed in the last Railway Budget is not yet
materialised. We are very happy to hear our hon. Lalu ji talking about the profitability of the Indian Railways. Day by day,
profitability is increasing. We are happy to hear that. When a public sector undertaking is becoming more and more profitable, a
portion of the share of the profits should be distributed to every State but this approach is lacking in the Indian Railways. Instead
of distributing the share of profits to each State, they are actually taking away the infrastructural facilities of the existing Railway
Division. That is what actually led to the bifurcation of the Palghat Division. When the bifurcation is effectively done, it will certain
lead to weakening of the existing Palghat railway station. That is why, we have expressed our sentiments in this august House. 1
feel that our hon. Lalu ji will recognise the sentiments of the Members of Parliament from Kerala and our request for a separate
Zone in the West Coast will be materialised.

Then, the number of passengers is on the increase. There is no doubt about that. The percentage of women passengers is on the
increase. For longer period, one compartment is reserved for women in all the passenger trains. We can see that compartment is
comparatively of a smaller size and with lesser passenger capacity. The hon. Railway Minister, Shri Lalu ji is becoming people-
friendly. He has given so many people-friendly schemes. So, I would like the hon. Railway Minister to become more women-
friendly also by reserving at least two compartments for women in all the passenger trains.

Then, the issue of doubling work of the railway line from Shoranur to Mangalore is not fully materialised. It is pending for a long
time. This long-pending work should be done immediately.

Then, another important point is related to electrification of Shoranur-Mangalore line. This was declared also in the last Budget
but the work has not yet been completed. This work has to be completed immediately.

Now, the Railways are declaring some stations as model stations, modern stations and Class A, B and C railway stations. But
those stations declared as model stations are not at all showing any peculiarity in the case of their infrastructural development.

The railway station at Thalasery has been declared as a modern station with A class facilities. That declaration is there. If we go
to the railway station, we can see that there is no infrastructural facility. The platform is not having any roofing. During the rainy
season, it is becoming more inconvenient to the passengers.

Another railway station is at Badagara, which is in my constituency. This railway station has been declared as a model station.
There is also no roofing in the platform and on the Foot Over Bridge.

The computerization work at the Koyilandy railway station was declared long back by the Southern Railway General Manager.
This work has not yet been fully implemented. All these development works declared are delayed. Due to this delay, the fund
already allocated is becoming insufficient. Again, quotation is called for. The work is prolonging now.[R48]

Hence, steps should be taken to implement the works declared in a time bound manner. The work of the Railway Over Bridges is
also delayed inordinately. In the case of Railway Over Bridge at Nandi, the work is pending for a long time. The portion of work
attached to the railway lines has to be implemented.

I am on my last point, Sir. In the last Budget, the hon. Railway Minister had declared the survey of two railway lines in the State
of Kerala. One is the survey work of Tellicherry-Mysore line and the other is Nanjangarh-Mysore line. Were these only the



declarations? No work has started on these lines. Hence, I would request that the survey work on these lines may be started
immediately.

Considering the improvements and other facilities like Kannanur Airport, the Naval Academy and the Fishing Harbour at
Tellicherry, the survey work on these lines should be done immediately.

With these few words, I conclude.
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MR. CHAIRMAN: The name of the former Member that he mentioned should be deleted.
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MR. CHAIRMAN: I would request you to cooperate and conclude please.

Q. Tog, PAR : AL, elie], Sl B perelt saremped & i 82 e el G awele i IoRb B I YEI DPIST AR )
MR. CHAIRMAN: Please cooperate with the Chair.

Now, Dr. K.S. Manoj.
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MR. CHAIRMAN: I called the other hon. Member. Please conclude.
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MR. CHAIRMAN: Now, if you continue like this, nothing will go on record.
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DR. K.S. MANOJ (ALLEPPEY): Thank you Mr. Chairman, Sir.
Sir, at the outset, I must congratulate you to be on the Chair to regulate this august House. Sir, I shall be as brief as possible.

At first, I endorse the long pending demand of the people of Kerala for a Zone for the development of railway facilities in
Kerala. In the Railway Budget, Lalu ji has announced establishment of a joint venture company for the manufacturing of
fabricated bogies in Kerala, that is, the Steel Industries Limited of Kerala, the Fabrication Unit as well as the Auto-cast Unit of
Kerala. That Unit is in my constituency, and Lalu ji has announced a project worth Rs.85 crore. Rs.10 lakh has been earmarked in
the current Budget.[MSOffice49

M/s. RITES has made a study on the project and submitted a report. But after that, there is no progress. I request the hon.
Minister of Railways to expedite and speed up the establishment of this joint venture Committee of the Railways as there are no
investments in the railway manufacturing sector in Kerala.

I would like to mention another point. As a means of mass transport Railways has attained more importance. In Kerala, most of
the commuters depend on Railways. But there is a lack of passenger trains, that too inter-city passenger trains which are very
minimum. I would request the hon. Minister of Railways to increase the inter-city passenger trains with more bogies for our
women passengers.

In Kerala, the coir industry is facing a severe crisis. Alleppey coir, the golden yarn of God's own country is world famous and coir
matting, coir flooring are manufactured by the traditional coir workers. The Railways have got a good number of railway
establishments. These coir floorings and coir mattings can be used for railway establishments as well as in the railway
compartments. This will be very beneficial to the poor coir factory workers. Hon. Minister Lalu Prasadji has shown very concern
to the pot or kAhullad makers and that has been very helpful to them.

The doubling of Haripad — Ambalapuzha Railway has been announced in the Budget. But it is at that stage only. That should be
expedited. The completion of the doubling of railway lines from Ernakulam to Kayamkulam via Alleppey should be speeded up.
The reach between Alleppey and Kayamkulam is one section with more number of unmanned level crossings. So many accidents
have occurred there. Wherever possible manning of these level-crossings should be done. In certain areas subways are possible.
Certain unmanned level-crossings can be converted into subways.

Lastly, several new trains were announced. They should commence running. One is the Mangalore-Trivandrum Mavelli Express.
The other is the Bangalore — Trivandrum Express. There has been only announcement of this train. That has not started running.
This train should be commenced immediately. Lastly, Onam is the national festival of Kerala. Malayalees are all over in India, be
it Delhi or Mumbai or other places. More number of special trains during the festival season, like Delhi to Kerala, Mumbai to
Kerala etc., should be operated.

Thank you very much, Sir, for giving me adequate time.



SHRI MANJUNATH KUNNUR (DHARWAD SOUTH): Mr. Chairman, Sir, I thank you very much for giving me an opportunity to
speak on this. Today I am the happiest person to speak in this august House.

MR. CHAIRMAN : Why?

SHRI MANJUNATH KUNNUR : Though it is being said that this is the last Session, but as far as my view is concerned, I am
happy. I am first congratulating the hon. Minister of Railways Shri Lalu Prasad and also the hon. Minister of State for Railways
Shri Velu, for giving and including one of the RoBs in Haveri district. This is a long-standing demand and also it is much awaited
by the people of Haveri district. This is the district headquarters. In lieu of one RuB there is supposed to be construction of one
RoB in Kilometre 393/13 and 14 in lieu of level-crossing 237 in South Western Railway. [MSOffice50

About this, I have spoken three times during the main Budget and this is the third time that I am speaking on Supplementary
Demands of Railways. At least now I am very happy because our Indian Constitution says that our Parliament is supreme.
Though it is late, but our hon. Ministers have been convinced and have come to my rescue. As a Member of Parliament, many
previous Members from Kerala have also spoken about this, but no action had been taken.

MR. CHAIRMAN : At least now you have got it.

SHRI MANJUNATH KUNNUR : Our hon. Minister of State for Railways, Shri R. Velu, had come to Karnataka and attend one
function at Hubli. Since this ROB was not included in this year's Railway Budget, though I had been requesting for three years
again and again, I did not attend that meeting in protest. So, I tender my apology to Shri Velu for not having attended that
meeting. But today I am very happy because our Railway authorities have agreed to do that. I would request Shri Lalu Prasad
and Shri R. Velu to lay the foundation for it also. They have given only Rs. 1 crore for it while it would cost more than Rs. 5
crore.

I also congratulate my State Government for having agreed to give 50 per cent of amount on cost-sharing basis. For ROB
also, they are ready to give the entire amount, which was taken up in the year 1996 at the time of BG work.

MR. CHAIRMAN: Shri Manjunath, you are concluding. Please conclude now.

SHRI MANJUNATH KUNNUR : Sir, I would request the hon. Ministers to allocate more money and finish the work within this year
itself so that people of that area may get the benefit. This Lok Sabha may or may not be there, people may say whether Kunnur
has done it or not and whether Shri Lalu Prasad and Shri Velu have done it or not, it should not be only on record. Therefore my
request to both of them is to lay the foundation also.

All people of my constituency are grateful to them. I lay rest of my speech on the Table of the House.

* Today, I consider myself as the most happiest person because the hon. Minister of Railways has included the proposal
of construction of Hubli-Chikjajur-Bangalore road Over Bridge (ROB) section at Haveri Km. 393/13-14 in lieu of level crossing
No0.237 - South Western Railway (SI. No. 34 in the Supplementary Demands for Grants for Expenditure of the Central
Government on Railways for 2007-08) at a cost of Rs.5.79 crore. The total cost of the proposal is Rs.11.59 crore which would be
implemented on a cost sharing basis with the Karnataka Government agreeing to sponsor this proposal and the Railway Ministry
would the incurring the other half of the project cost.

Though I am in the Opposition, the hon. Minister for Railways, Shri Lalu Prasad has sanctioned this long pending demand.
Since 1996 there has been a demand from the people of Haveri district of Karnataka but only now this much awaited project has
been included for implementation. I would like to congratulate both Shri Lalu Prasad and Shri Velu for this has been gesture on
the people of Haveri district.

*3€|* This part of the speech was laid on the Table,

I would like to request the hon. Minister, Shri Lalu Prasad to allocate more money — as Rs. 1 crore has been allocated for 2007-
08 — and expedite the implementation of the said project at the earliest or within a year. I would also request Shri Lalu Prasad to
lay the foundation stone for the said project at the earliest.

Sir, there is a necessity of survey of railway line between Yalivigiand Bankapur Cross on NH-4 and up to Kumta, which isin
Konkan Railway on NH-17. Survey has to be taken up immediately as it is a very important line which would serve the people of
the area in the long run.

I would also request the hon. Minister for the survey of Haveri to Kumta via Hanagal and Sirsi new railway line. the survey
of this railway line should be ordered immediately.



There is an absolute necessity for the stoppage of Inter-City Express at Byadagi and Yalivigi railway stations, both are
located in Haveri district. I hope Shri Lalu Prasad would accede to my request.

Doubling of line between Bangalore and Hubli is not only essential but also very important. Hubli is centrally located in
Karnataka. Hubli is a commercial centre of Karnataka and it is located between Pune and Bangalore. Hence, it is of utmost
importance. Therefore, doubling of line between Hubli and Bangalore, to start with, is very important and hence, it may be taken
up on emergency basis. Likewise, doubling of line between Hubli and Pune is also important. This may also be taken up by the
Railway Ministry.

There is a long pending for the introduction of a new train from Bangalore to Varanasi, which is known as the A-1
religious place in North India. Therefore, there is an absolute necessity to start a new train from Bangalore to Varanasi (Kashi).

Rising of platform in Yalivigi Railway Station, which is situated in Savanur Taluk Headquarters. There is also a demand for
rising of the platform in Gudagiri Railway Station in Kundagol Taluka. I hope, the hon. Minister would consider these two
demands of the people of my parliamentary constituency.

There is also a demand for the stoppage of Dharwad-Mysore Train at Yalavigi and Byadagi Railway Stations, which is
pending for a long time. By announcing stoppages at these two important places, Railways would earn more revenue as Byadagi
is an international chilly-marketing centre and chillies worth crores of rupees are exported every day from Byadagi.

There is also a demand for the construction of FoB at Ranebennur. This demand is a long pending demand. I urge the
hon. Minister to consider this request on a war-footing.

Lastly, I would like to humbly request the hon. Minister, Shri Lalu Prasad and Shri R. Velu to declare Haveri as a Junction
as Haveri is the district headquarters. This would result in the stoppages of all the important trains and expresses in Haveri which
would help the people of Haveri and fulfil their genuine demand which has been pending for a long time.

Regarding appointment 'D' Group employees, I would like to say that there are thousands of vacancies in South-Western Railway
at Hubli in Karnataka, but no kannadiga has been appointed so far. Many of them are from Bihar and other parts of North India.
Therefore, there should be a strict policy and new guidelines should be framed so as to appoint local people in a transparent way.
Rani Chenamma Train (Kitter Express) is an important train in Karnataka. This train starts from Miraj and goes up to Bangalore.
Hubli is important city in Karnataka and centrally-located also. This train starts at 10.20 p.m., but daily it is delayed by one hour.
Its starting time is not maintained by the Railway authorities. Therefore, the time of its departure from Hubli should be
maintained.

As regards railway goods shed at Haveri railway station, I would submit that it has been demolished recently. Due to this, it has
become a problem to get fertilisers and keep them in Haveri railway station as a result of which farmers are facing problem. The
railway goods sheds and godowns may please be constructed immediately so as to help the farmers.

I would like to express thanks to Shri Lalu Prasad and Shri Velu. With these words, I conclude. *

SHRI SUNIL KHAN (DURGAPUR): Sir, I rise to support the Supplementary Demands for Grants of Railways for 2007-08, but with
some reservations.

Some of the perennial nature of works are already outsourced by the Railways. Then, there is a very strange incident. Shri S K
Dasgupta, ASC cum Principal, RPF Training Centre, BKI, Northern Railway was called for awarding President Medal on the
Republic Day, 26" January. When he came to Delhi, he was told by the officer that his name was not there. He had come with
his family to receive the award and when it was told that his name was not there, his family members were also shocked to know
that his name was not there in the list of awardees.

Sir, T will restrict my points because all the hon. Members of my party have already spoken at length. So, I need not speak much.
Shri Lalu Prasad has already come to my constituency, that is, Durgapur. He had declared there before the people of that area —
and they were cheerful also at that time - that he would introduce one train from Durgapur to Howrah. So, I would request him
to please start that train.

Then, Sir, the BDR line had already been completed in 1996. I have been requesting since when the BDR was launched that
Beliatore may be connected to Durgapur, which is a distance is only 20 kilometres. If it is done, then it will become the gateway
of South India to the North-East. It will also be the shortest route and profitable one.

The railway line, which was already surveyed, from Raniganj to Bankura has not been allotted a single paisa. So, I would request
Shri Lalu Prasad to do something for that railway line also.

MR. CHAIRMAN: I would request you to conclude.

SHRI SUNIL KHAN : There was a station between Galsi station of Eastern Railway and Khana station during the British
period.[s51]



Some relics of the British regime are still present in the station. There are also 11 villages nearby where agriculturists and
traders are living. Therefore, it will be better if a halt is allowed in between Galsi station and Khana junction.

I would request the hon. Minister to please instruct the DRM of Sealdah about a problem faced regarding the local trains that start
from Sealdah to Noihati or Kalyani or Ranighat. In these trains, there is a bogie for women and immediately after that there is a
bogie for the vendors. Actually, what happens is that the women who are to board the train fall down by tripping onto the bulky
luggage placed by the vendors to be loaded on to their bogie.

MR. CHAIRMAN: Please conclude your speech. Please cooperate with me. Now, I would like to call upon Shri Punnu Lal Mohale
to make his speech.

...(Interruptions)

SHRI SUNIL KHAN : Therefore, I would request that the bogie of the vendors should be removed from that position, that is, next
to the bogie for women and placed after a couple of bogies, so that this problem could be resolved.

Lastly, one ticket counter, espedially, ...(Interruptions)

MR. CHAIRMAN: I have already called the name of another hon. Member to speak. Now, please conclude your speech.
Otherwise, nothing will go on record.

...(Interruptions)
SHRI SUNIL KHAN : T would also like to request that Durgapur and Raniganj should be made model stations.
MR. CHAIRMAN: Please lay your speech on the Table of the House.
...(Interruptions)
MR. CHAIRMAN: Now, nothing will go on record. Shri Mohale, you can start your speech.
(Interruptions) 3€;*

* Not recorded
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MR. CHAIRMAN: Thank you very much. Now, the hon. Minister will give his reply on the discussion that took place in the House.
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MR. CHAIRMAN : Mr. Minister, please give me a minute. I have to the time extended.

The extended time of the sitting is over. If the House agrees, the time of the sitting may be extended up to the passing of the
Supplementary Demands for Grants (Railways) 2007-08.

SOME HON. MEMBERS: Yes.
MR. CHAIRMAN: The time of the sitting is extended till the Supplementary Demands for Grants (Railways) 2007-08 are passed.
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efiwlor 139 uz wiet Jex i grsanre B 3 amu 2efivlol uz 139 Kot Hifse,  amue! AR oot et Sl e et f#iel, 33 fée garor diet
ﬁ'c'IQZ‘fI@I§|

5t Mg seR e cPIel B ard 8 &# wIoYer A dcl &) DIo alel Gt dd e, 3A U2 ¢l §a B ser e cPel @i 2007-08 & Yo gsic # sa Feluz
gft & Jardt Bedi Gt s semigi Gk Juit  Hart Bedl i srer 2 A3 wact o1 2@ &) YA D dlz ww oo Axft anst A serifde fgdtr o,
5wl srdla doa & 3iiT smesivn ofdl 8, 3361 3 s1eR icl uT 4ol &dl dAe wIael ®I| ... (Adtor)

off TR Fars @ anfl Sl Jfden 3, adt ow ordl @2 @ ... (=)

20.13 hrs. (Mr. Deputy Speaker in the Chair)

off <IIgl QRIS & &4 3li2 3y, Sloll 4391 3P GlHa TPl B diG olal Bicr, Al 391 SXI cisl| 31 ol aul 3 ceupl 11 gome Sfiust 3z 5 e v
il Bedl 9 srgeR e Bl crazen sEidl & ferw &t snwstl; amer ancel, wister 3mesdl b 531 ORI Uz 186 @Ils BuA xx&d Sl i Jsiden &) DUBKT aen
gUe Uolgowic DRI 31T e DRI B e 531 (I aoic D Ar=e 3 Po DRI B e siicl-rars S1aiaaur e ex6s; Prju? XS 3 U Uos ¢ Rl
@1 yzaM 3 ocelt &g & st 3 siis-a1s @a v B few argprardi-Asaa Yo xis @t fediau awa @1 yam 8 seleli Aric diadt ame Bis St o
woar A adach vd sngas X gu fbeaars aw v orf cnsel gt &t aier Bt 3| H ger DY Aol ais g [ st YR sy site wafly 3 s ot
&} FEeremeT 3 33 Shsolr A 3) oRmefl 3l fgu @Y g3 Xica woll disd 3| sAfew Agel I 3 acien arsdr § b orf egor I FIgIVT T S B
R 2 3tz wrgrT A B @G EIT A B BV B,

AalGe, MRl Yo Rl B g diw spea A A v 3) wewpld Il A [seclt B cera aiffia 2t 3) smrer sar A A [srelt @1 3curcer v fbwrid
aasite B w4 i RAelia & gor 3| #eley, sdlr Yo fseft B gazr et st 3 A v ) wwpa i A QAsel & aera st aidt 8 srer sar X
fstelt @1 3cuiger v fswrredt daseflas & wu 3 @B 8 goot 3 uder Fat vafazur Badt & qen 531 daselle B 3u=ier 3 wkiel Bfse ot g o H
I 3| 3Tz $A YD Tolc P AR A Fol ARt fSear R, Usgg i 10 domae fds-fer & urrere ul¥ison Fefta wot oI Yaa s &



T a1 AaR Ridbear Afdend 3uckcd el B 359 A $A YD WOl D AR A Falol SRIYZ A2 gactt Bert Q1 siscl sruerr @1 qufaer
ARSI AT Ul 3 3us)s Mol @I Y fbar &) 533 as] e i ¥l & seist 3 Jsriar Picsit aer Jfdens ed Jamil 3 alg dell) smedix
et 31 14 ora 3 st wetart orlza & sz 11 e 3 sifdes depniell 3| s Yo doic & w3 Al AARIGT Yaeol 3 BD RIS A6l
gilenfrebt amenf¥er $amadt JAssr 9s @l B wivard it wol @l YA fisen srn 3

aeleR, wnfcRll wd onfeil Y een vd FRenm sANl Adica yridmar 3) Yewuel, Beec vd After ko B orfiasur vd snyferbiaur b wrur st
geieomi 3 foryes adft and &) ulvmsf st gefeomil @t sizcan add 2000-01 3 473 31 geass ad 2006-07 3 195 3z arft 3| adaer ad &1 15 sprza
am uRveit angt gicomil b 2izen sowios dit Uz 79 2@ Said o ad & st sraft 3 a6 2icar 86 efty aush 3 sl A5 ur kRl b 2izen o
312 D YeG Tollol B C0 &0l ASD AKTRIKT 3 G DI SAAd FT FAURT O Felol W2 Ul ASD Yol Al foraell Asw Yol & ar ofw ol orl sz
difler M JnuR) b Ferel w2 M Fa B afdera urue 5 e B v wrl @1 gaa e 3) gal o 3 25,000 semdes die &, Siei a2 dler
Yol-3Na2 2l G 3| & 33 [Son 3 @wE @2 33 &)

aglea, do ad 2004-05 oot gsle gl @ 8 JRT-HII3 315 off elrsol forfur b e 1 asarer ot avgun &bt eff Brewhl adsivr BaXE gra 2 srft 3 =it
Mg arRI-slidern, AgI-aidioRiagss de SRIY-Rer-gs vd HMas-cliars amwel uf¥ader asrl & oft s BAd um 21 srft &) sorht aeften as3 foriiur
&q ¥diepkt ciot W fer a1l DRl $t o 2@t &) Fetoller 3u el ABIGT of SISl 3 3iloigyR M D dla o1 cirser en 9L A DI [RFR sRgr aw
ftbu SIe! @I &1 IORN &) $A A I 3 el dgen b Sl I 3Meicy Alfda & dia 45 [beivlics &I o ciser ool @I AT YA 81 3N 8| 3l
Sropaifaret et 532 @3tz wue 3 31d R &t Stiar 6t 5 32 3| 33 a@ie 31 aiva & smesh

JUIERALT ABNG © IR e U eiovrars 3l )
ag 3% aMfdoq Bz Iaa &St aalyfir 3 2| 3311 Ues &5 e A i ool 2,
off aIrel QRIS @ wiElew, ganrdt At Bdier 3 EoR AEd A AT uToll Db § s I

ofisrel 391 A siarell 2 gu AeRoly? da Rsreft A aeror areft 3y a1t aeredt 2| fds e 3 abgr o it sAfdefbdorns oEll gar 2, safen s3@r
aiier ao ol agrI oI Jaar 3

faarerer yaer & ool apcrgd IR off Y9 PHR PIeT Ud 3[ovT ARICT of AG Aarcl IoRN e b Barrer yder 3 e B ukisions wa &) Rardae ygor
v udeler gdor 3 Sist Yo cisal fwen ofder der adlor ort 3 i oft dlers 3 adl & dla 33 fobcbiies o€ amsar 329 @2ls Fuvw & PR A daler
&t Fdfiepfcr Bfdere o & &t &[R55]

faaraet ygor 3t gt stscayut wisren otierer 31 3 AcTarst 8 T FRBRRN aw orf ¥l aser 300 @A Fuw G P A Tor S 2@ 3 FADI Bb Aalel
ofioTel S# A YRRE-TDAC aId YT 8l gl & 302 arhl oW sl 3 fiben sieen; Bawmer ygor Bl v srea ul¥eison, Kbt aor Aol Ageen offarcd
gfften Ria ot of ¢ ar 6 2, smopucht 3 Rerigz 87 gu a8 ad o1 Ya el b P B st aw am 2, a8 33 Rcfies awdt amer 3) 53 Tom! B
fere 1050 @25 Jue Zacd 21)) & IR JRDR, YLl Ficl DRICRT 312 Isw IFGR B b 3 & ahie #iider sft a2 g 3| aga sice & &a1 33 DT DY
3@ ae1udl, R BAEsS? Homoller e iz 36rdb uffl, Sl g & s #idl 8, @l 39Y) fBaawer yder @I clat yerer #icfl Sft or oft fber e afiz o oft asi
SIRIT 21T 3 3NN 3112 3RAAL DY G LAl U2 IS R IR URT 3 ShSal|

Aol A6 §). dog PR of USHKPIC 3 Sifog? PR & dida sleter & et ufacior 4t atier &t 3| s21 o 3 9 Agol B AT W2on argen
Uokidle A 5iiPdoa oPR & dia 3Eiel uRdrisl ™Mb grsalel Mol & Ad @I DF I &l oRN &) 189 foelafies crodl 31 esol a1 3piel uf¥adel Uz
1316 @3ls Fae & eI il 318 &) 331 uielison Rl a1 Beel wsert 22 yider &, cifdser Yo a1 3iore siaicrPiont oft 2 safcm & 331 3Pl aglol
&l wrRiaE! aol @I rrarier 3 3|

#1Blc, ciloofgzr Brol enf¥ant 3fie 2rs=1 2mm &t oy 2Mi2ie el ol den ks 2 3 divadl & i arelt 5ff of #ier &I &t b et 3 srepEe B
dta o <ot actE ome; F diuvn @ & [ sl 3 TR @3 forn 8 it dlcwid 3 ainspee & da vas o Yo g oflg 8 dema

Jrz-aféir & &l yRig diel Fercll wwraza 3l sRgr ¥ dia Sit g0l o1 asel @ @ [ e, Jdie & Rruer awoteflen Mforn Sf, sorofler waunfaify
oft afte ey sft & amer gardt Sfifdor 58 off aaror sRgr A Wraar aw o Lot actel o1 3@ &) $AR IR M SRBvr @t SisT S AWen itz el @t it siror-
SIeY 3 Jifden Bl

arsft St oo & D2 38 &, A &S &, ool S 3TN Y6l TSic MU Al 32E LHRE &I ARl A2 clell DI G Sol DI DI DI

U Hlololll A of dR-aR #iel Bl 8 &b remgler 3 smfipyz & dia acmel arcll 2pud dfd vaagr oI b e 3 diel ol B o 0¥ U golt
aige; 3 308 T ron arse E b 39 53 Ao AH1E 3 uid Rl wrol on 28 & ST 3PR ;A il 3 st di 2@eft At serel et aore 9t 33 I
for aemsaY| w1 orl, uf¥ancror $ widon @ zermor 3 2w v $A G2 Dol DI W T S 28T 2

Iz ygor A o1 &Gt amendt w1 Adye forer 1857 3 aom ey 33 3rondt B Yewr Ao B A9 ASHIRID] Ol g JoMrfl ool w2 &) o1 & arend Gt
ugell crsiE @1 Brealol ferer astren o, ot uid &t ordl, dien AN 3fi2 dlcar W & ordl, stich Bt Il cagalt @ B 33 W B BA g, olHer WA FU v
91G2 BAAYRI <ol dcTiol Sl 33 3| U6 <ol DICKpKT 3 A2Y2 8l gu @iy iz skl aa acell St asi &t st @t 21emr w2 gu, 31 oft @ a6 o
BU Jol 3Mollold 98ial @l ggiolell doft) sAfem sl Yo A6 913 AR ctiol 5l 381 &) Fol cloll Ml JIG2 ofal| AT IAalce, e auf I -
Bedl ot 2izm agip2, Ael cpIel 3 iy B St 33 Sf ADAr &) ISl JrcT-f3edl B Yotfolanivr sie xR &t smagisdr adl &) $;q AragAdar B ur



@l ¥ ferm, gd s Yo  PrRR Brl 4 gorRl vws sweill, s St et ush 8, ast Bl  garluion 2q adbeifa e swesn) sty yaor  oF
Hofofler ezl of FR eI, 4 uS sigeRy 3¢t clal dis u¥ane 3, fder clia dis srerar datol acboliu dictor <t atis1 &t &) Jtiet b1 2wilen & om 28t &
3itz s1 ufder 9 Zrcl 91t b Iu=ier & Rore ofty wmyfk ok fern smeen) R @1 TEIE g aeeRa & T @bt Uws gar &) asl dajc Fcfuz
<] cetol @l ym 3 el 8 sreiyR wraer @l ot gifgaur fdsenr smee

A8lGa, Bl B AR Aolofkr Gzl o 3N ual B Hololkr A Ficfl of B3 Aol W 3i62 32 Agel B W2 aR-arR Hior Aol ©f 3orRT 3, A i 7S
3ueft se1g Uz & cifdser dsact & d1ator Stotar &t Jar 3 s Bifdia =u 3 vas asersRxmel Fenfdd a3a1) [l & ner Sigur g o1dl aen &

SHRI C.K. CHANDRAPPAN : Nothing will happen to the State of Kerala...(Interruptions)

off eIl QRIIe ¢ Wtolir e Yggorrel Ris Sft &l ordl &) 3odlol @ar s 3orbl ucofl 2ney as2 38 oy adless g of ot & 31 @iy 3 gt ferdl; Iorbl
f9rorr 3t en o5 3orbl ucoll ucan s 221 off, 2mer 3 3orp arcfist o 2@ A, o 10 FoR FURA @1 wisal RN sk ot RS B Buld gaor udt 2 siie
gatol 3ol disil ot Jster 3 forT &) g3 ACE g3 & Aorotlr yagerer Big oft &I urdll & urt a1 ffwe e, acdl @ oft feae en difdbor ag 3ifdbs w2t @ en)
g ardl 3 @ wIol acl AR A sAfee I o adl st ar ol 3| A Raveadt &) sAfce Yer o 5t 10 gome @ wisel férn 2 ag 10 goe FuEn &9
568 el ¢oY 32 RA Rave das @20l arell @) & fBarIc ol aiae & & wickd ardl 3 o1l 3eisron aifde) B1E-21¢ ardl uz oidl ersren afde) saor dias
wea 3 ardler @61 2 [ FuEst o S ut & a8 siadt & oig &) FumEs u 3 uladde @2 B sme 3ie ag a5 e sme &5 vardt &5t ucell, gger o
oft uf¥ar @1 A5, PRI A 1 Sten T’ 31wer 2RI & SIY, Wi $A TRE DT AT, SPISH-FISIC FAd a1 D) SARR ASIRL, S S WICR dolc TIUs! aa
fabtt oft simoTetler Acwer @1 B BRI ol 28ef

off 3131 QoUIeT Al : A2, S ARl & [een 1w b 2191 puret AGa o Sit 51 IORM 8. .. (RqULT)

off el QRIS & 312, 5 IR GOl Gl AR o1, adt dl 3¢RN &) SARY 3o il @t &#Hol Aol ¢t & sifdwr 3 A1 8ot 6t 3z Aorotkr ygpemer it
A andier 3 @5 a8 ar adl s 8 srfly Rave en stz e off uesht @) awelle g€, a8 sy ular & ar 2, acd sa &, &d 331 ard o Ay 3 a3
&olR HUE ciler Be S

oft frsrr gwr Sft ot St 3t $53} Burddle allmw, AsompyR dsTol DRI Y 2apallaz el &l APl 301 3, 3AD R $53} Burddle A aal e ¥ 3
3t I & b Siedt 81 i o ¥ Bvfer R S,

Jureagl B * 3ol el St arT ariforrer b a@ir 3 @wdl 3 5 513 vardt S 2, 3ot Avs A Iorhl ucol spR srbell S 2, st aiy A snual 3pft Hw
gl o)

oft <Irel QRIS & uweft 2t s Al 8 aerR sl uroft St 8, <t s iy 3 Afden awren el WM DI, MUDT BRI &) e IMUA T2 A ) AT B S
HAarse 2ifSen, Sit feraaren wsd &, e cfifdrsm

Fais oft, @18 a2 @1 #la 3| U Siela2 Bkl &, oif aAT 4 UdIel 31 ol &) aci-add 316l oIl 3 32 o[ e Sxaar 8, at Ui slenct 8t slench
grfl 3| da sl A ol &) spft & IR 33 Sel At ol et &) did Suaen 2 ol 331 wdl ebaned odl f[Gxae 3t &) ag Steras swif 31 aiter 21 Sien 8
3i12 @221 3 DGR Bl S &) 3 vese Al 3 38 &, Aol ARG &, INSER &, AMUD JHULT ICIA DI ED S| AT IeT A A 3 S, 3T G SIS
SalGl decided Fsid & Aaxi & fb A 3z swrer Afder & on At 3, DA 3l T2 aarR o1 Abdr 8?7 Aol MU G A6 a6 S &

a8, 52t b e &A1 Acol A As [Morcdt w2 & a5 A et B 3rejuen ol @ WA @3 ... (SUdEel) AHa PO ®6 &1 &, MU 3ol 3162 & ®Re| i Ruié
& ai 9 oo [rerid o aean g off 201 pure & diser, sivemang aw et Aaee 8 abl 8, Premeert & fifer Prai¥a w2, 331 gon e smesm ez
clts aier & Bk A @iy 3 et eI AT B PR Y A gt B Romr 3Pk B 591 P o1l DA 2, AR et B B 9t @it A et 3y avior
olIuoY a1 fdlel eoTel, <ab Y Ied DIl M3 IRGIFAT IURI ol BT I s o o emy Jfosh o sEar agor B g3t arisr @ 7zt A aP1 ol B
3rojeien 1 &) 2Mesi of sl yfkicer 3 wdl ff 521 Bk o after ot @1 Jsia ordl = &) 2feshl 6 sl & JERIR SBIREW @I YT a6 B2
5500 @35 un @2 four srn & afs ¢ 3z fce @ AT 260 A1eEd i Aee fben oy sAfem fioloel, colBUs de dwefls SXDe A6 I

oft gagorrer Ris (sersrisy, [461R) & sl e aicft Sft o1 Sian war & g1 2dffia swien 2o 8Y o0 3, a1 321 ARICL DI A HoId 3|

et oft go1 rgor 3 Rewa 3 sme &, sfere &t uar ol & 5 muat sruo smaUr 3 aenr wany A MU Yworr aisar § [ MU i A St v Yol Astor act
78t & BU3l, THE 6], IFRD AR 911, $I; Aol DI i age il ae 381 8

oft Irel QRIS @ #1glee, sNurceis! archt sl stz el sist @i ol esar 3[r56]

I Kt A8t 8 b za1 33 Raigs @21 38 8 sy & SiiFsagrer 3 321 Yel i3 cligol ol P cllel 252 ofdl 810l & 28 &) &6l A5 & o] sl St
3 G &6l &) BHIePISl DI clizal Slol-13d 31 Jololt siragrd &) PR 3t AGRISRISI I DRI IBRT U2 2l SIUsl

O, 01 PR LT ¢ RBarraet yor A B orerect afiz Iswinlt anst ordt acrdt ) or Brigor e e @ Stor okt St ddlere 3 ekt e ekt A
dshre Siift 3 3A Foll dw vaAs D A i Fu A Ffden 33 ySer o Bropfly smuor siuor 32 3 wat kb Asrey2 A 3md1 safdcfbdpor odl g3
gfce 33 ot @1 eRgR dw ugarel 3 faaa &) aga M e S selfdgaser A dcrdl &, aig A g $otol A acidl &) 2 33 Yo B aga ash sragerasdr
3| Hon A slgr ot acme| scfdgiidbormnet oidl &, 33d arg A sy I adl, dorer 3 adl, S wolf adl, 33 @2 e sme| F asar § s st Sit sor HEN @1
T ThIol I ARl 3|



off Uootenier AlaeY : ACIRIUR #iser Yet cnisor 3 125 [beiefie da @1 A @1 oBt uid et uadl & gan e 30 el usdl &t as aior 3 Aot usel off 53D
ARy & fordcol s e s Retmiyz disen el cgol Rl & e asa 3 wa sdigpl & ar sraet o

3f. ergficIRRIvT U : 3 armoroflr aic Sft 31 S-awr ot uaet Ben em Bror wwil @) wact B @i 3 dol Brdiaor fasam o, 3oglol 21 ameaa fw= e s
A g & oY, sicft off 3 Aoy It wery & alkz A A Rre 302 towrarc oft Rar e D rewT DR G o FCHT 3 BT b Tkl YRy A ¥R TS
3 aimier uf¥ctor Bt @it STUAt el B asi Bwon Bt et B Qokre Bt Fdiepfer & or gebt ) A s § > a5 DRE SIedt YR A S Al ATaPIoT Bt
Ffderr 8t 3l srplen 3 TIp? 3PP P R 8 oy ARl g PRI s 12 et oil P #cilz d SIKRT FCNSl AP 3, 3TS9T B3|

oft ai¥az Faré (ameant) @ A1 v 8 €
MR. DEPUTY-SPEAKER: This is irrelevant. This is not to be recorded.

(Interruptions) G€;*

31 aaror o off age A= 3| ol IaTl Jislel o1 ORI 8 3fiT & siol ot 81 orRn 3) ¥el doic uRt glol 3fi? alce-ace Hed alol b dIG 3T Jd @l el Hdol 3
goldIse MIdl| Wl TAT AV BT &, UG JAIDI T Sicd) 3P aamsdl sAfce st o g aidl on wifde) smuwm! ww A1 et &, ureT o om ol 8
ARY AW ¥l Pl el DIl &) I 3AUell clicieol b2 oK 38d & I el o arbt 8

* Not recorded
MR. DEPUTY-SPEAKER: I shall now put the Supplementary Demand for Grant (Railways) for 2007-08 to the vote of the House.

The question is:

"That the supplementary sums not exceeding the amounts shown in the third column of the Order Paper be granted
to the President of India, out of the Consolidated Fund of India, to defray the charges that will come in course of

payment during the year ending the 31t day of March, 2008, in respect of the head of Demand entered in the
second column thereof against Demand No. 16".

The motion was adopted.



